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1.1.

1.1.1.

1.1.2.

1.1.3.

. Introduction

National Informatics Centre Software Development Unit (NIC SDU), Pune, has been entrusted
with the task of software development of Case Information System (CIS) for the country. The
eCourtlS is an eCourt Information System, which is currently implemented in Establishments
(City Courts and Taluka Courts) across India. The application is completely based on Open
Source Technology.

Scope

The scope of this document is to provide a user manual for the Registration User to operate the
Registration module.

Audience

The target audience for this document is the Registration User. This manual will guide the
Registration User to use Registration module for the Case Registration process.

Purpose of this Document

This document will guide the Registration User to do Case Registration, add Fees, Change
password through User Management menu and view reports in Master menu.

Objective of this Document
The main objective of this document is to enable the Registration User to perform the
following:

e View the reports in the Master menu.

e In Caveat Section menu, do Caveat Registration, Caveat Auto Deletion, Search Caveat,

Caveat Register, and Search Caveat and Tag.

e In Fees menu, add the amount of Fees and select the Fees Type for a Case and view the
Query for the selected Case Type using Case Number, Filing Number, or Caveat Number
of the selected case type.

e In Case Registration menu, do Case Scrutiny, Case Rejection, Case Registration, Urgent

Case, Case Extra Info, IA on Filing, Suit Schedule, Registration Process, and FIR Search.

e In Case Allocation menu, view the Pending Allocation List. The Pending Allocation List
submenu includes the Pending Allocation List and the Institution Register.

e In Litigant Updations menu, you can upload the photo of the Litigant in Photo Upload
sub menu, add Extra Advocate, Legal Heir, Guardian or Attorney Info, and enter the
Litigant Status.

e In User Menu, you can change the password of the Registration user.
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1.1.4. Document Organization
The structure of the document first includes the Title page, followed by Chapters which are
then subdivided into subtopics.
For example, the Fees denotes the chapter which is further subdivided into topics such as
Receipt Fees and Query.
Each topic may be further subdivided into subtopics to explain options such as Add, Modify,
Delete, or Report subunits.
1.1.5. Conventions
This section lists the common typographical and symbol use conventions for this manual.
Table 1: Table for Conventions
S.No. | Convention Description
1. Call-outs Call outs are included in the screenshots which highlights the steps.
This callout — | Clickhere ‘instructs you to perform a step like Click here.
2. Emphasis Unusual or important words and phrases are marked with a special font.
For example messages are displayed as, “Modification Successful” or
All the mandatory fields are marked with _an_asterix (*). Please fill all
mandatory fields
3. Internal cross Cross References within the document is displayed as Hyperlinks. These
references hyperlinks will direct you to the related text within the document.
For example, consider the step given below:
Enter all the details as explained in section 2.1.1, step 05 onwards, here
section 2.1.1 is a hyperlink that will take you to the mentioned section for
reference.
4, Fonts We have used Calibri with size 12 points for content throughout the
manual.
For heading we have used the Style Heading 1(Main Headings) from MS
Word Styles.
For subheading (subtopics) we have used Heading 2 and Heading 3 from MS
Word Styles.
5. Bold We have used bold formats for words which represent fields, tabs, and
buttons.
For example: Show Menu tab, Case Type select box, or More Acts button
and so on.
6. Submit Submit button is used to save the information. The Submit button performs
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the Save function.

1.1.6.

1.1.7.

2.1.

2.1.1.

2.1.2.

References

Table 2: Table for References

S.No. | Title Publisher/Author | Version | Release Date

1. User Manual eCourts Project 1.0
(Registration User)

Problem Reporting
For problem reporting in Technical issues please contact National Informatics Centre, Software

Development Unit, in Pune and for Functional issues please contact eCommittee, Supreme
Court of India.

Product Features

This section gives information about Installation Instructions and General Operating
Instructions.

Installation Instructions covers the Hardware Requirements and Software Requirements for
the Filing Module.

General Operating Instructions guides you to Login into the Filing Module.

Installation Instructions

Hardware Requirements

S.No. Operating System Configuration

1. Ubuntu 3.7
2. Server API 2.0 Handler

Software Requirements

S.No. Software Version

1. Apache Apache/2.2.22 (Ubuntu)
(Server Software)

2. Postgres 9.2

3. PHP 5.3.10
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2.2. General Operating Instructions

This function is used to add for Case Registration, Case and Caveat Filing, view the reports in
Masters Menu add Court Fees, view Pending Allocation List, Litigant Updations, and Change
Password for the Registration User.
e You have to select the Establishment from the Select field and login using the Login ID
and the Password.
e When you login, the Home Page with the Show Menu tab is displayed.

3. Home Page

After you log in, the system will display the Home Page. See Figure Number 1 given below for
Home Page.

“Show Menu” tab for Navigation pane

Logout [ NC2.0
31102015 B2

Coeoe0

=1 AN DISTH DISTRICT AND SESSIONS COURT AURANGABAD registration

Click here for
T Navigation
pane

Figure 1: Home Page
When you click the Show Menu tab, the system will display the Navigation pane. This Navigation pane
displays all the Menus for the Registration module.
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ol ourtIS o
T Nt YN

Master

eat Section
Fees
Registration Section
Case Allocation

—
Litigant Updations

User Menu

[~ Alerts (0 New )
[T Calendar

DISTRICT AND SESSIONS COURT AURANGABAD

Geach. ]V

Menus in the
Navigation pane

Logout (% NC2.0
02112015 &

Coceeeo0

registration

3.1. Title Bar

Figure 2: Navigation pane with Menus
When you click on any menu, all the Menu Items included under that menu will be displayed as a
dropdown list. Refer to Figure 2a given below

Master

Caveat Section

Caveat Registration
Caveat Auto Deletion
Search Caveat
Caveat Register

Search Caveat and Tag

[ ———

Menu Items
under Caveat
Section menu

Figure 2a : for Menus and Submenus

After you log in, the system will display the Home Page. The Home Page includes the Show
Menu and the Title Bar which includes the eCourtlS link, Establishment select box, Search box,
Logout link, Date, and Refresh button. This section of the user guide explains in detail all these

features.
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3.1.1. ecourtlS link
This link will help you to access the Home Page from any screen. For example, if you are on the
Caveat Registration(Add) screen and you want to view the Home Page for any reason, click

link. This link is located on the upper left hand corner of the screen.

3.1.2. Establishment select box

The Establishment select box will display all the Establishments in a dropdown list. You can
select your Establishment from this select box.

Establishment select box Logout link
AN DISTRICT AND SESSIONS COURT AURANGABAD istrati Togout [ NC2.0
) DISTRICT - < Fctiiltets registration 55 112015 &

Date disIIay

3.1.3. Logout Link
Using the Logout IinkIZI you can log out from the application.

3.1.4. Date Display
The system will display the Current Date on the Home Page at the upper right hand corner of

._:‘I

calendaricon.

the screen. You can use change the date using the

1.1.1.1 Procedure to change the date displayed on the title bar

To change the Date, follow the steps given below:

1. Click the
field.

icon. The system will display the Select Date screen with the current date in the Date

Select Date

*Date | 02-11-2015

Select the Date from calendar control.
Click Go. The system will display the selected date at the upper right corner on the menu.

3.2. Icons

The menu bar will display the icons shown below:

Breaicrumbs Edi[ icon Repfrt icon Col(I,lr icons
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1 / Filing Counter / Case and Caveat Filing / Add

Q2% ® OO0 0®e@®O0

Icons and their Description

| | |
Nev\iton D;ete icon Oiline Help

Table 3: Icons and their Description

S.No | lcon Name of Icon Description
1 (4] New icon Click this icon to open a New form.
2 V. Edit icon Click this icon to open the form to Modify
the added details.
ﬁ‘ﬁ Delete icon Click this icon to open the form with
3 Delete or Undelete options.
B Report icon Click this icon to display the Report.
5 ) Online Help Click this icon to display the Online Help
icon to assist you to use the software
application. It will guide you to perform
the tasks successfully.
6 Colour icons Click any of these icons to change the
O0@® o e O colour of the menu bar and the
navigation pane.
7 Breadcrumbs Bread crumbs is the graphical control
£t / Home / | element. The Breadcrumbs trail keeps
track of vyour location within the
application.
8 Search box Enter your search criteria in the Search
I 7 | box to access any menu screen directly.
9 = Time Table icon | Place the mouse on the “Time Table” link
@ to view Case Type wise case schedule.
10 Refresh icon Click this icon to refresh the Home Page.
o This icon is placed below the
breadcrumbs towards the upper right
hand corner on the screen.
11 Logout icon Click this icon to go back to the Login
E screen. This icon is placed next to Log out
link.
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3.3. Shortcut menus

3.3.1. Alerts

The Alerts menu is situated below the Navigation pane. This feature will display the alerts of
Transferred Out, Transferred In, and Allocated cases.

|
54 Alerts (0 New )=l Alerts Shortcut

et

1 Calendar Menu

When you click the Alerts Menu, the system will display the Alerts screen with the details given
below:
e Type of Alert (New Alert)
The newly added alerts will be displayed as “New Alert” and the alerts that have been
viewed by the user will be without the New Alert tag.
e From

“From” will display the user who sends the alerts as a link with a check box.

e Subject
“Subject” will display nature of the case (Transfer Out, Transfer In, and Allocated Cases)
e Date

“Date” will display the date and the time of receiving alert.

Alerts

From Subject Date
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When you click the user link, the system will display the details given below:

The individual Alert message screen.

The new alerts will be displayed as “New Alert”.

Once you have opened the Alert message, the “New Alert” tag will disappear.

It includes Back and Print link.

To go back to navigation menu use Back link and to Print use the Print link.

To delete the alert message: Select the user checkbox and Click the Submit button.

The Individual Alert message will display the details given below:

3.3.2. Calendar

From

To

Subject

Date and Time
Message

In this menu, the system displays the calendar which shows the number of Civil and Criminal

cases for every single day.

Procedure

B Alerts (0 MNew )

| & Calendar
|

Figure 3: Calendar Shortcut Menu

1. Click the Calendar shortcut menu.

2. The system will display the Calendar with the total number of Civil and Criminal cases listed

for each day.
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f¥ [ Home / |

[T Ooeo®o0
June 2015 today ol
Sun Mon Tue Wed Thu Fri Sat
1 2 3 4 5
[Sunday |
7 g 9 10 11 12 12
fSunday |
14 15 18 17 18 19 20
fSunday | [CiiCases20 Gl Cases 21 [CiiCases 15 [{Giil Cases 17

| 22 23 24 25 26 27
iz~ Jowicast0 JomiCassts

28 2
T -

4.1.

Figure 4: Calendar

3. The current date (today’s date) is displayed in yellow colour and the holidays are displayed
in red colour.

4. By default, the system will display the calendar for the current month. You can view the
calendar for all months.

»
5. Click arrow button to view the calendar for the next month.

6. Click arrow button to view the calendar for the previous month.

7. Click L—_lputton to view the calendar for the current month.

Caveat Section

The Caveat Section includes Caveat Registration, Caveat Auto Deletion, Search Caveat, Caveat
Register, and Search Caveat and Tag menus.

Caveat Registration

Caveat Registration is done after the Caveat has been filed. The Caveat Registration includes
Caveator/Caveatee tab, Extra Information tab, Subordinate Court, Extra Party Caveat, and
Caveat Register tab. Caveat Registration is done with Filing number. This Filing Number is
assigned to the Caveat during Caveat Filing.
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Home

Master

Caveat Section

|

Caveat Auto Deletion
Search Caveat

Caveat Register
Search Caveat and Tag

Fees
Registration Section

Case Allocation

Litigant Updations +

User Menu

[0 Mlerts (0 New )
M Calendar

— oy
CLC Iy DISTRICTE~

4+ £t ! Caveat Section / ! [Gearch.. 1Y L7) OQCceoecC

Caveat Registration =

Logout B NC2.0

DISTRICT AND SESSIONS COURT AURANGABAD registration 02112015 22

Click “Caveat
Registration” sub menu

Navigation Pane

Figure 5: Navigation for "Caveat Registration" screen

To access the “Caveat Registration” screen, follow the steps given below:

1. On the Navigation pane, click the Caveat Section menu.

2. Then, click Caveat Registration sub menu. (Refer to Figure Number 5)

3. When you click the Caveat Registration sub menu, the system will display the “Caveat

Registration (Add)” screen. (Refer to Figure Number 6)
4. By default, the Caveator/Caveatee tab is displayed to add the Caveator and the Caveatee

details.
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£ / Caveat Section / Caveat Registration / Add Y [+ 4 ﬁse () OCcee®eo0

Filing No... | 103759-2015 -]

CaveatoriCaveatee Details || Extra Information || Subordinate Court || Extra Party Caveat || Caveat Register

Caveator Details
Organisation Details: [

*Caveator Name: *Address: Eune ‘
Relation: @ Father Mother © Husband © None/Other Father/Mother/Husband Name: | Ram Kadam

In Person: []
IZI Patil S.G. | Bar Registration Number: | MAH-3211-2004
Caveatee Details

Crganisation Details: []

Relation: @ Father ) Mother ' Husband None/Other Father/Mother/Husband Name: | Tukaram Patil

Mame of Advocate: |

In Person: [C]
Mame of Advocate: | EI Kadam V.D. | Bar Registration Mumber:
HTST
RIS ST A | T T HTTA SRR AT | G4 e
e A/l o A | I Fe AT/ TS/ T AT | THENE T
*oea: | IO ‘ *oegr | AT ‘
TaefiFr AE: | I T | faefiemer AT | Tl wnEn |

Figure 6: Caveat Registration screen

Caveator/Caveatee Details tab
Caveator Details
5. Select the caveat filing number from the Filing No. field.
6. When you select the filing number, the name of the Caveator will be displayed in the Caveator
Name field.
7. Enter the address of the Caveator in the Address field.
8. Choose the relation of the Caveator by selecting the Father, Mother, Husband, or None/Other
radio buttons.
9. Enter the name of the selected Relation in the Father/Mother/Husband Name field.
10. Select the In Person check box in absence of an advocate representing the Caveator.
11. Select the Regular or All group of Advocate from the Name of Advocate select box.

CaveatoriCaveatee Details || Extra Information || Subordinate Court | Extra Party Caveat | Caveat Register

Caveator Details
Organisation Details: [7]

*Caveator Mame: | Ramesh Kadam | *Address: Fune ‘
Dolotinpe /& Cotbor L Mothar i tlichond MNone/Other Father/Mother/Husband Name: | Ram Kadam |
In Person: []

Mamea of Advncata: |Z| Patil S.G. Bar Registration Number: | MAH-3211-2004

Caveatee Details eg
Organisation Details Al

*Caveatee Name: | Suresh Patil | *Address:

Aurangabad ‘

Figure 6A: Name of Advocate select box
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12. When you select Regular, then the names of the regular Advocates will be loaded in the Name
of Advocate select box.

13. When you type an alphabet in the Name of Advocate text box, all the names of the Regular
advocates will be displayed as a dropdown list.

f [ Caveat Section / Caveat Registration / Add Y [+ ﬁse (?) Coeo®@e0

Filing No.: | 103759-2015 -]

CaveatoriCaveatee Details | Extra Information | Subordinate Court || Extra Party Caveat | Caveat Register

Caveator Details
Organisation Details: [7]

*Caveator Name: *Address: Fune ‘
Relation: @ Father © Mother ' Husband Mone/Other Father/Mother/Husband Name: | Ram Kadam
In Person: [
Mame of Advocate: E q Bar Registration Mumber: |:|
Caveatsailistalle | sudame S.P.-MAH-2655-2000

Organisation Details: [7]
Talawar S.N.-MAH-1673-1995 ‘

+ . * . | Aurangabad
Caveatee Name: | Sur ulkarni D.S.-MAL- 74- 1988 Address:

Relation: @ F Dongre S.K.-MAH-2997-2001 Father/Mother/Husband Name: | Tukaram Patil
In Person: [C] | sadawarte S.M.-MAH-3696-2003
Mame of Advocate: I:E Sarosia A.A.-MAH-3096-2004 Bar Registration Number:
Lalsare S.B.-MAH-903-07
Sable A.S.-MAH-2947-2007 Loy
WA FeT A Eﬁ" Phadnis P.B.-MAH- 1668-1993 “EIEI RS ROTRIY A | F A
FiEa/3E/ad AT | 7| Bhavar S.P.-MAH-281-2007 AR/ T AT | TEEET T
N Pathak A.S.-MAH-1850-1992 - | 3T ‘
Landge Patil B.S.-MAH-502-1994
IEERom oty l: Surve Hemant-MAH-2185-1998 el . R |
Ankush A.U.-MAH-3694-2002 m

Figure 6B: Names of Advocates in a dropdown list

14. Similarly, when you select All, then the names of all the advocates will be displayed as a
dropdown list. You have to type continuous 3 characters existing in the name of the Advocate
as the search criteria.

15. Select the Advocate from the Name of Advocate select box.

16. When you select the Advocate, the Bar Registration Number of the selected advocate will be
displayed in the Bar Registration Number field.

If the Caveator is an Organization, then follow the steps given below:
1. Select the check box for Organization Details.
2. When you select the Organization Details check box, the system will display the Organization
Name select box. The names of the organizations are displayed in a dropdown list in the
Organization Name select box.
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f | Caveat Section / Caveat Registration / Add Y (+ 4 ]'—ﬁe (7] OCceoeo0
Filing No... | 103759-2015
CaveatoriCaveatee Details | Extra Information | Subordinate Court | Extra Party Caveat || Caveat Register
Caveator Details
Organisation Details: [V *Organisation Mame: | Akola Janta Commerical CB
*Caveator Name: | Akola Janta Commerical C *Address: GuEsagahad ‘
MName of Advocate: I:E! Sudame S.P Bar Registration Number: | MAH-2655-2000

Figure 6C: Caveator/Caveatee Details tab
3. When you select the name of the organization from the Organization Name select box, the
system will display the organization name in the Caveator Name field.

Caveatee Details

4. When you select the filing number, the name of the Caveatee will be displayed in the Caveatee
Name field.

5. Enter the address of the Caveatee in the Address field.

6. Choose the relation of the Caveatee by selecting the Father, Mother, Husband, or None/Other
radio buttons.

7. Enter the name of the selected Relation in the Father/Mother/Husband Name field.

8. Select the In Person checkbox in the absence of an advocate representing the Caveatee.

9. To select an advocate, follow step 11 onwards as in Caveator Details section. (Click the
hyperlink step 11 to refer to the content in Caveator Details)

10. Enter details in bilingual languages also.

11. Click Save to submit the added details.

12. When you click Save, the information will be added and the screen for the next tab, the Extra
Information tab is displayed.

Extra Information tab

In this tab you can add extra information for Caveator and Caveatee for the selected caveat..

Here, you can add extra information such as Mobile number, Occupation, email address, District,
Town, Taluka, Ward, and Village for Caveator and Caveatee.
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X / Caveat Section / Caveat Registration / Add

) 4

Filing No.: | 103759-2015 -]

CaveatoriCaveatee Details || Extra Information || Subordinate Court || Extra Party Caveat || Caveat Register

Caveator Extra Information

Caveator Name : Ramesh Kadam

O 5

(7) Ocee®eeo0

Mobile No. : | 9855555553 Email: | ramesh@gmail.com
Occupation - | Service Pincode: | 411016
District: | Pune-25 -
Town: | Select i Ward: | Select
Taluka: | Junnar-1 i Village: | Pimpalwandi-87107
Caveatee Extra Information
Caveatee Name - Suresh Patil
Mobile No. : | 8966666666 Email: | suresh@gmail.com
Occupation : | Service Pincode: | 431001
District: | Aurangabad-19 -
Town: | Select i Ward: | Select
Taluka: | Aurangabad-5 - Village: | -80758

Figure 7: Extra Information tab

Caveator Extra Information

13.
14.
15.
16.
17.
18.
19.
20.

Enter the mobile number of the Caveator in the Mobile No. field.
Enter the email address of the Caveator in the Email field.

Enter the occupation of the Caveator in the Occupation field.
Enter the Pincode in the Pincode field.

Select the district from the District select box.

Select the town from the Town select box.

Select the Taluka from the Taluka select box.

Select the Ward from the Ward select box.

Caveatee Extra Information

21.
22.
23.
24,
25.
26.
27.
28.
29.

30.

Enter the mobile number of the Caveatee in the Mobile No. field.
Enter the email address of the Caveatee in the Email field.

Enter the occupation of the Caveatee in the Occupation field.
Enter the Pincode in the Pincode field.

Select the district from the District select box.

Select the town from the Town select box.

Select the Taluka from the Taluka select box.

Select the Ward from the Ward select box.

Click Save to add the information into the system. The system will display the message,

“Addition Successful” and display the next tab i.e. Subordinate Court tab.

Click Next to go to the next tab.
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31. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Subordinate Court tab

g, 7] Ooeeeo

£k | Caveat Section / Caveat Registration / Add |:| Y 0

Addition successful

%

Filing No_: | 103759-2015

CaveatoriCaveatee Details || Extra Information |; Subordinate Court | Extra Party Caveat || Caveat Register

Subordinate Court

Subordinate Court Name: | 10th Jt. Civil Judge 1.D. J.M.F.C. AurangEl

CNR Number: | MHO0420455212012

Judge Name: | SHRI V.Y. JADHAV-MHO |
*Case Type: | Civil M.A.-3 IZ|
@ Case No. Filing Mo

Case Mo.: |12 Year: | 2012 |

Date of Decision: | 21-09-2015 ]

HE cc Ready Date: j

CC Applied Date: | 22-09-2015

B

Figure 8: Subordinate Court tab

32. Select the name of the Subordinate Court from the Subordinate Court Name select box.

33. Enter the CNR number in the CNR Number field.

34. Enter the name of the Judge in the Judge Name field.

35. Select the case type from the Case Type select box.

36. By default, Case Number is displayed as the selected option. In this case, Case No. field is
displayed. Enter the case number here.

37. When you select the Filing No. radio button, the Filing No. field is displayed. Enter the filing
number here.

38. Enter the year of filing in the Year field.

39. Select the Date of Decision from the calendar control.

40. Select the CC Applied Date from the calendar control.

41. Also, select the CC Ready Date from the calendar control.

42. Click Save to submit the information into the system.

43. Then click Next to move to the next tab which is the Extra Party Caveat tab.

44. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields and
Print link.

Extra Party Caveat tab
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f | Caveat Section / Caveat Registration / Add |:| Y [+ ﬁée o Co@e@oeO0

Filing No.: | 103759-2015 [-]

Caveator/Caveatee Details || Extra Information | Subordinate Court | Extra Party Caveat | Caveat Reqister

Extra Party
“Type: @ Caveator Caveatee “Party 1D: 2—‘
*Caveator *Address: Fune ‘
Relation: @ Father ) Mother ) Husband ' None/Other Father/Mother/Husband Name: | Shivaji Kamble |
Mobile Mo.: Email: | ganesh@gmail.com |
District: | Pune-25 "
Town: | Select = Ward: | Select -
Taluka: | Daund-9 - Village: | Dapodi-88236 -
A
FEALATT el A AU S ARSI ¥ A
x|

Figure 9: Extra Party Caveat tab

45, By default, Caveator is displayed in the Type option button.

46. Incase of Caveatee, select the Caveatee radio button.

47. Enter the name of the Caveator in the Caveator field and the name of the Caveatee in the
Caveatee field, according to the option selected in the Type radio button.

48. Choose the type of Relation by selecting the radio buttons for Father, Mother, Husband, or
None/Other, depending upon the data which needs to be entered.

49. Enter the name of the relative in the Father/Mother/Husband name field according to the
option selected in the Relation radio button.

50. Enter the mobile number of the Caveator or Caveatee in the Mobile No. field.

51. Select the district from the District select box.

52. Select the town from the Town select box.

53. Select the Taluka from the Taluka select box.

54. Select the Ward from the Ward select box.

55. Click Save to add the information into the system. The system will display the message,
“Addition Successful” and display the next tab i.e. Caveat Register tab.

Extra Party link

56. The Extra Party link will display the names of the Extra Parties.
57. Place the mouse pointer over the link to view the Extra Parties in a dropdown list.
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f | Caveat Section / Caveat Registration / Add ? Q @ Ooce @0

Filing No.: | 103759-2015 -]

CaveatoriCaveatee Delailsl Extra Information l Subordinate Court I Extra Party Caveat l Caveat Register

Extra Party Extra Party(1
*Type: @ Caveator © Caveatee *Party ID: S -
*Caveator “Address: | 2 Ganesh Kamble Pune f@t
Relation- @ Father ' Mother © Husband ' None/Other Father/Mather/Husband Name- ghivaji Kamble |
Mobile Mo.: Email: | mangesh@gmail.com |
District: | Pune-25 -
Town: | Select i Ward: | Select -
Taluka: | Daund-9 - Village: | Dapodi-88236 -
FS
WA FeaTe 7| HI Hids aiE/ A T 7 A
[ save I next |

Figure 10: Extra Party link

58. You can edit the details by clicking the edit iconF When you click the edit icon, the Extra
Party Caveat tab will be displayed. You can now edit the details.

59. To delete the extra party, click delete icon %

Do you want to delete this party..?

o] (oma ]

60. When you click the delete icon, the system will display the message, “Do you want to delete
this party?”

61. Click Ok to delete the extra party or Cancel if you decide not to delete the extra party.

62. Click Next to go to the next tab which is the Caveat Register tab.

63. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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Caveat Register tab
f | Caveat Section / Caveat Registration / Add 1_' [+ 4 ﬁse (2} Coeoen0
Filing No.: | 103759-2015 -]

Caveatori/Caveatee Details | Extra Information || Subordinate Court | Extra Party Caveat | Caveat Register

Date of Filing: Time of Filing:
Change Registration Date:
*Date of Registration: | 03-11-2015 Time of Registration: | 03:24:06
Caveat is registered FEUET AEuhEd.
Subject: fawa: -
EEEEN

Figure 11: Caveat Registration tab

64. The Caveat number generated for the Caveat Registration is displayed in the Caveat No. field.

65. By default, the current year is displayed in the Year field, the date of filing is displayed in the
Date of Filing field and the current time is displayed in the Time of Filing field.

66. The current date is displayed in the Date of Registration field.

67. To change the Date of Registration, select the Change Registration Date checkbox.

68. When you select the Change Registration Date checkbox, the Reason for Changing
Registration Date text box is displayed.

f { Caveat Section / Caveat Registration { Add Y [+ @e (2] Coeo®eo0

Filing No.: | 103759-2015 -]

Caveator/Caveatee Details | Extra Information || Subordinate Court || Extra Party Caveat | Caveat Register

Date of Filing: Time of Filing: | 13:02:38
Power failure
Change Registration Date: V| “Reason for Changing Registration Date:
*Date of Registration: | 03-11-2015 B Time of Registration: | 03:24:06 |
Caveat is registered. BT Ao,
Subject: T -
[REGISTER CAVEAT|

Figure 11a: Screen for Change Registration Date feature

69. Enter the reason as to why you want to change the date in the Reason for Changing
Registration Date field.
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70. Enter the subject in the Subject.
71. Click Register Caveat icon to register the Caveat.

4.2. Caveat Auto Deletion
This feature facilitates the automatic deletion of the Caveats which have been registered 90

days before.

DISTRICT AND SESSIONS COURT AURANGABAD registraion 0000t EHC2:0
2 03112015 &

eCourtl§ s -
4 £t/ Caveat Section / ! [Gearch.. 1Y (7] OQCceoecC

Home

s i )

Caveat Registration
Caveat Auto Deletion -

d “«
. —_ Click “Caveat Auto ‘
earch Caveat

Caveat Register Deletion" Sub menu
Search Caveat and Tag

Registration Section

Case Allocation

SR e —___ Navigation Pane ‘

User Menu

[ Alerts (0 New )
[T Calendar

Figure 12: Navigation for "Caveat Auto Deletion" screen

To access the “Caveat Auto Deletion” screen, follow the steps given below:
1. On the Navigation pane, click the Caveat Section menu.
2. Then, click Caveat Auto Deletion sub menu. (Refer to Figure Number 12)
3. When you click the Caveat Auto Deletion sub menu, the system will display the “Caveat Auto
Deletion” screen. (Refer to Figure Number 13)

ft / Caveat Section / Caveat Auto Deletion / l:IY (+] L) O0@e o @O0
Caveat Auto Deletion
Caveat Deleted Successfully -Caveat Deleted Which Are Registerad Before 00 days

Figure 13: Caveat Auto Deletion screen

4. The message “Caveat Deleted Successfully- Caveat Deleted Which Are Registered Before 90

days” is displayed on the screen.
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4.3. Search Caveat

The Caveat Search tab includes various options to search the Caveat. This feature minimizes
the chances of losing the Caveat. Here you can search the Caveat based using the options given

below:
e Anywhere
e Starting With
e Soundex
e Subordinate Court
e Date of Decision
I eCourtlS vemer - DISTRICT AND SESSIONS COURT AURANGABAD rogstraton (25, NGRS
o ¢ | @1 caveat Section / / [Search.. ] Y 7] Coeoe0
Master I

Caveat Section -}

Caveat Registration

R T e,

Search Caveat \ Click ”Search caveat"
Cavedl negiaisl

Search Caveat and Tag Sub menu

Fees

Registration Section

Case Allocation ——— Navigation Pane

Litigant Updations

User Menu

[0 Alerts (0 New )
M Calendar

Figure 14: Navigation for "Search Caveat" screen

To access the “Search Caveat” screen, follow the steps given below:
1. On the Navigation pane, click the Caveat Section menu.
2. Then, click Search Caveat sub menu. (Refer to Figure Number 14)
3. When you click the Search Caveat sub menu, the system will display the “Search Caveat”
screen. (Refer to Figure 15)

ft | Caveat Section / Search Cawveat / l:lY = L) Oo0o@ 0o e@0

Search Caveat

=1 Anywhere Starting With Soundex Subordinate Court Subordinate Court Date of Decision

*Caveator Name:

Caveatee Name:

Figure 15: Search Caveat screen
Search Caveat with Anywhere option
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In this option, the system will display the Caveat when you enter a part of the Caveator or Caveatee
name as the search criteria. The system will match the information, if the search string is embedded
anywhere in the Name of the Caveator or Caveatee or in any of the active Caveats and display the
relevant details.

For example: If the user makes a search using the keyword “Ram” as search criteria, then the system
should display all the matching Caveats like Ramakant or Ganesh Ram Joshi or JaiRam Pant.

When the list of Caveats satisfying the search condition is displayed, the system should display the
already matched Caveats in a different colour along with the tagged Case Number.

Procedure

1. By default, Anywhere is displayed as the selected option.

2. Enter the name of the Caveator in the Caveator Name field. You can also enter a part of the
name in the Caveator Name text box.

3. For example consider Figure 16, the three alphabets Ram of the name Nagnath
Ramchandra Muttewar is typed in the Caveator text box to search the Caveat.

4. Similarly, enter the name of the Caveatee in the Caveatee Name field.

5. Click Go button.

6. The system will search using the input details, if the search string is embedded anywhere in
the Name of the Caveator or Caveatee or in any of the active Caveats then it will display all
the Caveats with the input alphabets in the Search Results table.

7. The system will display the Search Results table with the details given below:

e Caveat Number

Matched Case Number

Date of Filing

Caveator and Caveatee Details

106/2015
8. In the Caveat No. column, the Caveat Number is displayed as a hyperlink This

link comprises of the Caveat Number and the Year of Caveat Filing. (Refer to Figure 16)
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f | Caveat Section /| Search Caveat / b L e (ool MM JNe)

Search Caveat

9@ Anywhere Starting With Soundex Subordinate Court Subordinate Court Date of Decision

*Caveator Name: | ram

Caveatee Mame

Search Results

Caveat No. Matched Case No. Date of Filing Caveator/Caveatee Details

m

Janardhan Ramrao Pawar
199/2015 - 11-08-2015

VS

Chababai Kondiba Shejwal
Shubham Shriram Bade
2022015 - 13-08-2015 Ve
Kalyan Manikrao Fasate
Subham Shriram Bade
20312015 - 13-08-2015 Ve
Kalyan Manikrao Fasate -

Figure 16: Caveat Search using Anywhere option

9. Click the 13972615 link. The Caveatee/Caveator Details report is displayed.
e C o 11 @ Mzl Firetox == R registration m._.1.1.._20515uc50
1t / Caveq = L7} OCceoeo0

10.153.6.156/swecourtis/filing/search_caveat_view.php?caveat_no=10000
veat
Caveator/Caveatee Details

nate Court Subordinate Court Date of Decision

Caveat No. 100/2015

Subject Caveat pet U.sec. 148 A of CPC.

Date of Filing 11-08-2015

Time of Filing 15:15:27 =
Caveator Details E

Caveator Name Janardhan Ramrao Pawar

CaveatorAddress Bahirgaon Tq. Kannad Dist. Aurangabad

Extra Party Caveat

Caveatee Details
Caveatee Name Chababai Kondiba Shejwal
CaveateeAddress Dongaon Tq. Kannad Dist. Aurangabad &

Figure 17: Caveator/Caveatee Details Report

Search Caveat with “Starting with” option

In this option, the system will display the Caveat when the search string matches the Caveatee or
Caveator Name starting with the search criteria. The system will check if the search string is found in th
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e beginning of the Name of the Caveator or Caveatee in any of the active Caveats, then in that case
the system will match and display the relevant details.

ft / Caveat Section / Search Caveat / I:l? = L7 0@ 0 @0

Search Caveat

Anywhere =] Starting With Soundex Subordinate Court Subordinate Court Date of Decision

*Caveator Name/Caveatee Name: |

® CaveatorName © Caveatee Name E

Figure 18: Search Caveat with "Starting with" option
Procedure
1. Select the radio buttons for Starting With option..
2. Enter a part of the Caveatee or Caveator Name as search criteria.
3. Click the Go button
4. The system will search and display the results in a table format with the details given below:
e Caveat Number
e Matched Case Number
e Date of Filing
e Caveator and Caveatee Details

£k / Caveat Section / Search Caveat / [search.. Y 0 @ [olel MoN Ne
Search Caveat

% Anywhere @ Starting With Soundex Subordinate Court Subordinate Court Date of Decision

*Caveator Name/Caveatee Name: | s |

@ Caveator Name © Caveatee Name [B

Search Results

m

Caveat No. Matched Case No. Date of Filing Caveator/Caveatee Details
Salim Vajir Patel

200/2015 - 12-08-2015 Vs
Hakim Vajir Patel

Shubham Shriram Bade
20212015 - 13-08-2015 ve
Kalyan Manikrao Fasate
Subham Shriram Bade
203/2015 - 13-08-2015 Vs
Kalyan Manikrao Fasate -

Figure 19: Search Caveat

2002013 | This link

5. In the Caveat No. column, the Caveat Number is displayed as a hyperlink
comprises of the Caveat Number and the Year of Caveat Filing. (Refer to Figure 19)
20012015

6. Click the
Number 20)

link. The Caveatee/Caveator Details report is displayed. (Refer to Figure
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Caveat No. 2002015

Subject Caveat pet U.Sec. 148 A of CPC.
Date of Filing 12-08-2015

Time of Filing 16:33:16

Caveator Details

Caveator Name Salim Vajir Patel

CaveatorAddress Nandgirwadi Hiwarkheda Tq. Kannad Dist. Aurangabad

Extra Party Caveat
Caveatee Details
Hakim Vajir Patel

Caveatee Name

CaveatesAddress Nandgirwadi Hiwarkheda Tq. Kannad Dist. Aurangabad

@ Mozilla Firefox =N Ecl =<5 registration 03711'725:(%{]
fr/ cav 10.153.6.156/swecourtis/filing/search_caveat_view.php?caveat_no=100000002002015 Lo - 9 Coeoeo
aveat
‘Caveator/Caveatee Details
idinate Court Subordinate Court Date of Decision

m

Figure 20: Caveator/Caveatee Report

Search Caveat with “Soundex” option

In this option, the system will display the Caveat when you enter a part of the Caveatee or Caveator
Name, which sounds like or phonetically matches with the search criteria. The system should match
the information and if the name of the Caveator or Caveatee in any of the active Caveats begins with

the search string, then the system will display the relevant details.

£k | Caveat Section / Search Caveat / (Search.. 1Y L e OQoe®@eO0
Search Caveat
Anywhere Starting With @ Soundex Subordinate Court Subordinate Court Date of Decision
*Caveator Name/Caveatee Name | |
@ Caveator Name Caveatee Name

Figure 21: Search Caveat with "Soundex" option

Procedure

1. Select the radio buttons for Soundex option..

2. Enter a part of the Caveatee or Caveator Name as search criteria.

3. Click the Go button

4. The system will search and display the results in a table format with the details given below:

e (Caveat Number

e Matched Case Number

e Date of Filing

e Caveator and Caveatee Details

Page 36 of 169




National Informatics Centre Registration User Manual eCourts Project

5. Refer to steps 8 and 9 in Search Caveat using ‘Anywhere’ option. Click the hyperlink to refer
to the content.

Search Caveat with “Subordinate” option
In this option, you can search the Caveat using Subordinate Court Name as search criteria. If any of the

active Caveats match the search criteria then the relevant details are displayed on the screen. The
relevant Caveat is selected, so that it can be tagged with the Case. This tab is displayed only if the user
belongs to an Appellate Establishment.

f¥ /| Caveat Section / Search Caveat / I:lY =] L Oo0oe o @O0
Search Caveat
Anywhere Starting With Soundex @ Subordinate Court Subordinate Court Date of Decision
Subordinate Court Name: | 11th Jt. Civil Judge J.D. JM.F.C. Aur. v
*Case Type:| Civil Appeal-1 v
® Case No. Filing No.
=
g Case No.:[ 100075 Year: |20'D |
% Date of Decision: | 15-07-2015 B
& =
Procedure

1. Select the Subordinate Court radio button.

2. Select the Subordinate Court from the Subordinate Court Name field.

3. Select the case type from the Case Type select box.

4. Select the radio button for Filing No. if you want to search using the Filing Number. Enter the
Filing Number in the Filing No. field.

o

Similarly follow step 4 for Case No. Enter the case number in the Case Number field.
6. Enter the Year of Filing in the Year field. Click the Go button

7. The system will search and display the results in a table format with the details given below:
e Caveat Number
e Matched Case Number
e Date of Filing
e Caveator and Caveatee Detail

8. Refer to steps 8 and 9 in Search Caveat using ‘Anywhere’ option. Click the hyperlink to refer
to the content.

Search Caveat with “Subordinate Court Date of Decision”
In this option, you can search Caveats by using Subordinate Court Decision Dates as search criteria. If

any of the active Caveats match the search criteria then the relevant details are displayed on the
screen.
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ft | Caveat Section / Search Caveat / |:|Y

*Date of Decisicnl:lli E

Search Caveat

Anywhere Starting With Soundex Subordinate Court

#! Subordinate Court Date of Decision

Ooeoe0C

Procedure

1. Select the radio buttons for Date of Decision option.

2. Select the Date of Decision from the calendar control.

*Date of Decision

The calendar will displayed as shown above.

28l 4 5 5 7
16 44 38 A5 28 23
23 24 25 26 27 28
30 1 2 5
: s
3. To select the date, click calendar control
Sep |~
4. You can select the month from the month
200 ¥
select box.

select box and the Year from the Year

5. To select the day, click the desired date. The selected date is displayed in the Date of Decision

*Date of Decision| 21-09-2015

select box as

6. Then, click the Go button

7. The system will search and display the results in a table format with the details given below:

e Caveat Number
e Matched Case Number
e Date of Filing
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e (Caveator and Caveatee Detail

8. Refer to steps 8 and 9 in Search Caveat using ‘Anywhere’ option. Click the hyperlink to refer
to the content.

4.4. Caveat Register

. Logout E NC2.0
I Py AVRTTY ) ANE—— DISTRICT AND SESSIONS COURT AURANGABAD registration o oo B

Home ¥ |fX / Caveat Section / / [Gearch.. 1Y (7] OQCceoecC

i

Caveat Soction

Caveat Registration
Caveat Auto Deletion

LBl TS Click “Caveat Register”
g

— o sub menu

[ ‘

Registration Section

Case Allocation (+]

Litigant Updations (+]

— —— Navigation Pane ‘

[ Alerts (0 New )
[T Calendar

Figure 22: Navigation for "Caveat Register" screen

To access the “Caveat Register” screen, follow the steps given below:
1. On the Navigation pane, click the Caveat Section menu.
2. Then, click Caveat Register sub menu. (Refer to Figure Number 22)
3. When you click the Caveat Register sub menu, the system will display the “Caveat Register”
screen. (Refer to Figure Number 23)

£ | Caveat Section / Caveat Register / Report [Search.. Y 0 @ OQoeo®eo0
Caveat Register

Figure 23: Caveat Register screen
4. By default, current date is displayed in From Date and To Date fields.
5. To use calendar control refer to steps 2 to 5 in the Caveat Search using Date of Decision
option. Click hyperlink to refer to the content.
6. After you select the date click Go. The system will load the View link.
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Y / Caveat Section / Caveat Register | Report |:| Y B o OQoeo®eO0

Caveat Register

*From Date: | 03-11-2015 4] *To Date: [03-11-2015 [ SR

View

7. Click the View link. The Caveat Register for the selected period is displayed.
ft / Caveat Section | Caveat Register / Report ? B

— 4+ Automatic Zoom *

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF
Caveat Register
From Date:03-11-2015 &nbsp &nbsp To Date:03-11-2015

Subordinate

S.Mo. Caveal No. Date of Filing Party Name Court Case No.

Matched Case y, e of Advocate
No.

1 2B5-2015 0Z11-2015 Famesh Kadam Civil Falil5.C.
M.A7000001 2200 2 Vs
Kadam v.D.

¥s
Suresh Falil

Figure 24: Caveat Register

1. The report displays the details given below:

e S.No.
e Caveat No. (Number)
e Date of Filing
e Party Name
e Subordinate Court Case No.
e Matched Case No.
e Name of Advocate
2. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.5 Search Caveat and Tag

In this feature you can search Caveat and tag it to the selected case type.
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~ ——— Navigation Pane

Caveat Registration
Caveat Auto Deletion

Search Caveat

,,,,,,,,,,,,,,,

Search Caveat and Tag \ Click Msearch Caveat
T : and Tag” sub menu
=

. Logout (% NC2.0
(:’COHI”IILS DISTRICT = DISTRICT AND SESSIONS COURT AURANGABAD registration 03-11-2015 ]
Heane 4 | |1/ caveat Section / / [Bearch.. Y (7] OQoe@eo0

Case Allocation (+]
Litigant Updations {+]

[

[0 Alerts (0 New )
[T Calendar

Figure 25: Navigation for "Search Caveat and Tag" screen

To access the “Search Caveat and Tag” screen, follow the steps given below:

1. On the Navigation pane, click the Caveat Section menu.

2. Then, click Search Caveat and Tag sub menu. (Refer to Figure Number 25)

3. When you click the Search Caveat and Tag sub menu, the system will display the “Search

Caveat and Tag” screen. (Refer to Figure Number 26)

fk / Caveat Section / Search Caveat and Tag / I:lY =] (7] 0@ ©o@® 0O
Search Caveat
*Case Type:| Select v |
*Case No.: | "-’ear:| |m
= Anywhere Starting With Soundex Subordinate Court Subordinate Court Date of Decision

*Caveator Name:

Caveatee Name:

SHOW MENU

Figure 26: Search Caveat and Tag screen

4. By default, Anywhere option is displayed as selected. To select other Caveat search options,

select their respective radio buttons.

5. Select the case type for which you want to tag the Caveat from the Case Type select box.

Enter the case number in the Case No. field.

7. Enter the year of registration in the Year field and click Go.
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SHOW MENU

ft /| Caveat Section / Search Caveat and Tag / I:lY = L7} ':::' O@ © ® 0

Search Caveat
*Case Type:| Civil Appeal-1

r
*Case No.:| 100075 | "-’ear:| 2010 |ﬂ

Uttamrao Patilba Gorade Ys Dhanraj Uttamrao Gorade  View({12)

= Anywhere Starting With Soundex Subordinate Court Suboll petitioner Extra Party
1 Raosaheb Uttamrao Gorade
2 Prakash Uttamrao Garade

Caveatee Name: | Uttamrao Patilba Gorade Petitioner Extra Party
3 Vimalbai Uttamrao Gorade

E 4 Rekha Vishnu Pawar

5 Anusayabai Patilba Gorade

*Caveator Name: | Dhanraj Uttamrao Gorade

6 Kushavartabai Tejrao Sultane
7 Ananda Patilba Gorac
8 Drupadabai Babu war

9 Parvatabai Bhagwan Sapkal
10 Bajirao Sandu Pawar

11 Sakhrabai Keshavrao Shinde
12 Yamunabai Dattu Sultane

10.

11.

12.

13.

14.

Figure 27: Search Caveat and Tag screen with details

The system will display the Petitioner and Respondent, the name of the Caveator and the
Caveatee, and the View link.
Place the mouse pointer on the View link, the list of Extra Parties is displayed as a dropdown
list.
Now click Go. The Caveator Name, Caveatee Name, and the options to search the Caveat are
displayed. The Caveat Search options are Anywhere, Starting With, Soundex, Subordinate
Court, and Date of Decision.
Enter the name or a part of the name in the Caveator or the Caveatee Name fields and Click
Go. The Search Results table is displayed.
This Search Results table includes the list of Caveats that matches the search criteria that you
have entered in the Caveator or Caveatee Name field. For example, we have entered ‘a’ as the
search criteria in the Caveatee Name field. (Refer to Figure Number 55). The Search Results
displays the list of Caveats that matches the entered search criteria.
The Search Results table displays the details given below:

e Caveat No. (Number)

e Matched Case No. (Number)

e Date of Filing

e Caveator/Caveatee Details

e Tag Caveat (Check box to select the Caveat that you want to tag to the selected case

type)

Please use the scroll bar of the Search Results table, to view the entire Caveat list.
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ft / Caveat Section / Search Caveat and Tag / [Seach.. | Y 2 o Ooceoec0

Search Caveat

*Case Type:| MACP-12 v|
*Case No.:| 100042 | "-‘ear:| 2010 |m
Shaikh Saber Shaikh Shabbir Vs Bipichandra Balajirao Patil  View(2) Scro" bar
= Anywhere Starting With Soundex Subordinate Court Subordinate Court Date of Decision
*Caveator Name: | a .

=]
E Caveatee Name:
& Search Results

Cawveat No. Matched Case No. Date of Filing Caveator/Caveatee Details C-lt—:\?eat

Lttam Banduji Pawar

104/2015 - 20-04-2015 e 5
k;chru Banduji Pawar
Mohammed Khan Gulab Khan

Vs
Amer Khan Layak Ali

Musa Khan Layak Ali{ER) <br= Isa Khan
Layak Ali(ER) <br=

105/2015 = 21-04-2015

Asaram Dagdu Waghmare

Ve

Figure 28: Search Results table
15. Select the check box of the Caveat that you want to tag to the selected case type.
16. Use the scroll bar to scroll down to the last Caveat in the list. (Refer to Figure Number 28 for
scroll bar).
17. Incase of Caveats that are already tagged, it is displayed in the Tag Caveat column as “Already
Tagged”. (Refer to Figure 28a)
ft / Caveat Section / Search Caveat and Tag / [seach.. Y 0 @ DoeoeoO

Search Caveat

*Case Type:| MACP-12 v |
*Case No.:| 100042 ‘ “-‘ear.| 2010 |m
Shaikh Saber Shaikh Shabbir Vs Bipichandra Balajirao Patil  View(2

= Anywhere Starting With Soundex Subordinate Court Subordinate Court Date of Decision

*Caveator Name:| a

Caveatee Name:

SHOW MENU

Bhgyshree Vishwas Khadkikar(ER) <br= .

Kaduba Ganpat Ghugare
Sumitra Kaduba Ghugare(EP)
11372015 = 20-04-2015

Ve
Hardas Mansingh Rathod
Daulat Begum Mirza Layak Ali Baig
Mirza Mohammed Ali Baig Mirza Layak Ali
Baig (EF

12072015 M.A.C.P./0100042/2010 12-05-2015 VS ;;r;f_"',;
Mirza Wahed Ali Baig Mirza Layal Ali Baig ==

Mirza Wajed Ali Baig Mirza Layak Ali Baig
(ER) =br: fousuf Ali Baig Mirza Layak
Ali Baig (ER) <br=

Figure 28a: “Already tagged” Caveat
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11212015
18. The Caveat Number is displayed as a hyperlink. When you click this link the

Caveator/Caveatee Details report is displayed.

[3 10.153.6.47/ecourtis/filing/se

Caveat No. 1122015
rdinate Court Date of Decision
Caveat pet U Sec. 148 A of CPC.

20.04.2015
Time of Filing 02:34:07

Caveator Details
ar
(EP;
Shreyas Vishwas Khadlaldar

ikar(ER)

adlakar. Sara Pride. Kalda Comer. %

Figure 28b: Caveator/Caveatee Details Report

19. Click Submit to save the information into the system. The system will display the message,
“Addition Successful”.

20. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

5. Fees

This option provides the facility to enter the value of the Court Fee, affixed with the Plaint,
when the Plaint is presented at the Filing Counter along with the necessary Court Fee. This
option also makes provision for the addition of various other types of Fees such as Process Fee,
Search Fee or Receipt Fees to name a few.

5.1 Receipt Fees

5.1.1 Receipt Fees (Add)

This form provides facility to add the Fees that are submitted with the case.
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Logout B NC2.0
03112015 3

L) Coeeeo0

Y APy i | DISTRICT AND SESSIONS COURT AURANGABAD

registration
O TrT IIET,

Home A fXifees! | h'd
Master ) - ———— Navigation pane

Caveat Section

e ——— s, « . ”
Receipt Fees Click Recelpt Fees
oy submenu

(+]

User Menu

-0 Alerts (0 New )
[ Calendar

Figure 29: Navigation for "Fees" screen

To access the “Fees” screen, follow the steps given below:

1. On the Navigation pane, click the Fees menu.

2. Then, click Receipt Fees sub menu. (Refer to Figure Number 29)

3. When you click the Receipt Fees sub menu, the system will display the “Receipt Fees” screen
with Case Number and Civil as the selected option. (Refer to Figure Number 30)

4. You can add Fees for the selected case type using Case Number, Filing Number or Caveat
Number. By default the system displays Case Number as the selected option.

5. Also by default the system displays Civil as the selected option. In this case, the civil cases will
be displayed in the Case Type field.

6. For Criminal cases; select the Criminal radio button.

- Y - Logout (% NC2.0

e( GIHTLS DISTRIC v DISTRICT AND SESSIONS COURT AURANGABAD filing 19.06.2015 B

1t / Fees / Receipt Fees / Add l:lY Q » O (7} Doeoe®o0
Fees

= Case No. Filing No. Caveat No.
& Civil Criminal

*Case Type:| Civil Appeal-1 v |
*Case No.:| 100078 | vear| 2010 |m
“Amount:
*Fees Type:| gelect v
Mode of Payment. '® Cash Stamp D.0. Cheque Challan

=)
g ay Mode Fees Type Amount D.D./Cheque No D.D./Cheque Date Bank Name
.  Finsn [ s |

Figure 30: Fees screen
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Procedure

1.

If the Case No. radio button is selected, then select the case type for which you want to add the
Fees from the Case Type select box.

2. Enter the case number of the selected case in the Case No. field.
3. Enter the year of registration in the Year field.
4. If the Filing No. radio button is selected, then select the case type for which you want to add
the Fees from the Case Type select box.
5. Enter the filing number of the selected case in the Filing No. field.
6. Enter the year of registration in the Year field.
7. If the Caveat No. radio button is selected then, enter the caveat number in the Caveat No. field
and the year of the caveat, in the Year field.
8. Click Go. The system will display the Petitioner/Respondent Name, Amount, Fees Type, and
Mode of Payment fields.
ft | Fees / Receipt Fees / Add [Seach.. Y Q » O L7} OQo@ o @O0
Case No. _FTI;g Mo. Caveat No.
Civil Criminal
*Case Type:| Civil Appeal-1 v
*Case No.:| 100075 | "r’ear:| 2010 |n
Uttamrao Patilba Gorade Vis Dhanraj Uttamrao Gorade
*Petitioner / Respondent Name| Uttamrao Patilba Gorade v
*Amount:| 250|
‘Fees Type:| courtFee '|
E Mode of Payment: ® Cash Stamp D.D. Cheque Challan
8
[ ay Mode Fees Type  Amount D.D./Cheque No D.D./Cheque Date Bank Name
[ Finish { Reset
Figure 31: Fees screen with details
9. Select the Petitioner or Respondent from the Petitioner/Respondent Name select box.
10. Enter the amount of Fees the Petitioner/Respondent has to pay in the Petitioner/Respondent
Name field.
11. Select the fees type from the Fees Type select box.
12. Choose the mode of payment by selecting the radio buttons for Cash, Stamp, D.D (Demand
Draft), Cheque, or Challan and click Add.
13. By default, the system displays Cash as the selected mode of payment. To choose the other
modes of payment as mentioned in step 12; select their respective radio buttons.
14. When you click Add, the details of the fees for the selected case type will be displayed as shown

in the figure given below.
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ft / Fees / Receipt Fees / Add l:lY (+] r = L7} Oo@e o @O0
Fees
Case No. Filing Na. Caveat No.
Civil Criminal
*Case Type:| Civil Appeal-1 '|
*Case No.;| 100075 | *Year:[ 2010 |
Uttamrao Patilba Gorade V/s Dhanraj Uttamrao Gorade
*Petitioner / Respondent Name| Kushavartabai Tejrao Sultane v
*Amount:
*Fees Type!| gelact v
=]
g Mode of Payment. ™® Cash Stamp D.0. Cheque Challan
&

R Amount D.D./Cheque No D.D./Cheque Date s
Mode Type Name
Cash Court250 0

Fee

| Finish | Reset |

Figure 31a: Fees Details

15. For Stamp as the mode of payment, the fields are same as Cash Mode of Payment.
16. Incase of D.D (Demand Draft) option the system will display Bank Name, D.D. No., and D.D
Date fields.

Ml:ude|:|fF’a*,ar'ner|t:L Cash Stamp = D.D. Chequé Challan
Bank Mame: | geajact v

D.0. No
D.D. Date | B

Figure 31b: D.D. as the Mode of Payment

17. Select the name of the Bank from the Bank Name select box.

18. Enter the number of the demand draft in the D.D No. field.

19. Enter the date on the demand draft in the D.D. Date field.

20. Incase of Cheque option the system will display the Bank Name, Cheque No., and Cheque Date
fields.

Mode of Payment 0 Cash Stamp D.D. '® Cheque ' Challan
Bank Mame: | sgjact v

Cheque No| 12345
Cheque Datel 15-06-2015 |J

Figure 31c: Cheque as the Mode of Payment

21. Incase of Challan option the system will display the Bank Name, Challan No., and Challan Date.
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L
Mode of Payment. ') Cash

]
Cheque = Challan

Stamp 0.0
Bank Mame: | sgjact v
Challan Mof 12345
Challan Date| 15-06-2015 |J

Figure 31d: Challan as the Mode of Payment

22. After you have selected the Mode of Payment and added the details as per the Mode of
Payment, click Add button. The added fees details will be added and displayed in the form as

shown in

ft | Fees / Receipt Fees / Add

SHOW MENU

Pay Fees

Mode Type Amount

Cash Court 250
Fee

D.D. Other250
Fee

the figure given below.
[Seach.. |V e
Fees
Case No. Filing Ma. Caveat No.
Civil Criminal
*Case Type:| Civil Appeal-1 v |
*Case No.: | 100075 [ *vear[2010 |m
Uttamrao Patilba Gorade V/s Dhanraj Uttamrac Gorade
* Petitioner / Respondent Name| Kushavartabai Tejrac Sultane T
*Amount:
‘Fees Type: | gajact v
Mode of Payment: 0 Cash Stamp DD Cheque = Challan
Bank Name: | ggjact v
Challan Nof 12345
Challan Date| 15-05-2015 |J
D.D./Cheque No D.D./Cheque Date
0
12345 18-06-2015
| Finish | Reset |

(7]

OCoeo®eo

Bank
Name

Figure 31le: Fees (added details)

23. Click Remove to remove the added Fees for the selected case type.
24. Click Reset to modify the entered details.

25. Click Finish to save the information into the system. The system will display the message,
“Addition Successful” and Fees Receipt No. XXXXXX/2015-2016” and the Print link.
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ft | Fees / Receipt Fees / Add l:l? Q 7

Fees
Addition successful.
FeesReceipt No. 12414 /2015-2016
Print
2/ Case No. Filing MNo. Caveat No.

= Civil Criminal
*Case Type:| Select v
*Case No.; | *vear| |
Uttamrao Patilba Gorade Vis Dhanraj Uttamrao Gorade
*Petitioner / Respondent Name| Select v
ﬁ “Amount:
E ‘Fees Type:| gealect v
Mode of Payment. ® Cash Stamp D.D. Chequ Challan
] Bank Name: | ggjact v
Challan Noj
Challan Date| |_|
Pay Mode Fees Type  Amount D.D./Cheque No D.D./Cheque Date
| Finish | Reset |

L7

Cocoeoeo0

Bank Name

Figure 32: Message
26. Click the Print link to view Fees Receipt for the selected case type

DISTRICT AND SESSIONS COURT AURANGABAD
Tudge Designation Civil Appeal/0100075/2010

(THREE HUNDRED )

Party Name Prakash Uttamrao Garade
Amount : 300

(THREE HUNDRED )

Print

Receipt No. . 12414 /2015-2016 Date . 16/07/2015
Sr. No. Payment Ttem Description  Amount
1 Cash Court Fee 300.00

Signature of the Official

Figure 32a: Fees Receipt

27. To print the Fees Receipt for the selected case type, click the Print link on the receipt.

28. When you click the Print link, the Print screen is displayed.

29. Click Save to save the receipt in your desired destination and then print the receipt.
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Print
Total: 1 page
Destination Save as PDF
Change...

Pages ® Al
Layout Portrait =
Paper size Ad =
Margins Default =
Options of| Headers and footers

Background graphics

THEMS

5 ks phe
DISTRICT AND SESSIONS COURT AURANGABAD

Judge Designation Civil Appealil 1000732010
Receipt No. . 12414 /2015-2016 Date . 16072015
Sr. Mo, Pavment ltem Diescription Amount

1 Cash Court Fee 300.00
(THREE HUNDRED )

Party Name Prakash Uttamrao CGarade
Amount : S
(THREE HUNDRED )
Signature of the Official
Jll:l:-L

Figure 32b: Save and Print option

30. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

31. To add new Receipt Fees entry, click the New icon

5.1.2 Receipt Fees (Modify)

©

This form provides the facility to modify the fees already added in the system.
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¥ / Fees / Receipt Fees / Modify I:l? Q » O (7} OO0 @0 0 @0
*Receipt No.:| 12414 | Year: |2D'5 |
Case MNo. Filing Na. Caveat No.
Civil Criminal
*Case Type:| Civil Appeal-1 '|
*Case No.:| 0100075 | *Year| 2010 |
Uttamrao Patilba Gorade Vis Dhanraj Uttamrao Gorade
*Petitioner / Respondent Name| Select v
S Other Name:
E *Amount:
E ‘Fees Type!| gelect ¥
ﬁ Mode of Payment: Cash Stamp DD Chequ Challan
Bank Name: | gaject v
Challan Mo
Challan Date |_|
A:.::eTF;:: Amount D.D./Cheque No D.D./Cheque Date Nz:\:
Cash Court250.00 0
Fee
D.D. Other250.00 12345 18-06-2015
Fee
Concl Receia | et
Figure 33: Receipt Fees (Modify)
Procedure:

To modify the Fees details follow the steps given below:

Enter the year in the Receipt Year field and click Go.

HwnNe

Number, and Year of Case Filing.

You can now modify or update the wrongly entered information.
Click “Update” to update the edited fee entry.

Click “Finish” to save the updated entries in the system.

© N o u»

receipt will not be further accounted.

Click the Edit iconlz that is located at the upper right corner on the menu bar.
Enter the receipt number that was generated in the Fees (Add) option in the Receipt No. field.

The system will display all the existing information for the Fees such as Case Type, Case

Click “Cancel Receipt” to cancel the receipt. Once the receipt is cancelled, the entries of that

9. In case of wrong entries the system will display the message, “This Case Does Not Exists or

Does Not Belong To This Court”.
10.

All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

5.1.3 Receipt Fees (Report)

This option will allow you to view the Receipt. The system will generate and display the Receipt.
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ft / Fees / Receipt Fees / Report I:l? Q » O L7 o0 e o @0

Figure 34: Receipt Fees (Report) screen

Procedure

Click the Report iconE that is located at the upper right corner on the menu bar.

1.
2. The system will display the screen for Receipt Fees (Report). (Refer to Figure Number 34).
3. Enter the receipt number in the Receipt No. field.
4. Enter the year in which the receipt was generated in the Year field.
5. Click Go. The system will display the Receipt as shown in Figure 34a given below:
DISTRICT AND SESSIONS COURT AURANGABAD
Civil Appeal/0100075/2010

Rercipt No.11127 /2014-2015 Date.13/12/2014

SrNo Payment Item Amount

1 Cash Court Fee 200.00

(TWO HUNDRED )

Party Name Uttamrao Patilba Gorade

Amount : 200

(TWO HUNDRED )
Signature of the official

Figure 34a: Fees Report

6. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

5.2 Query

This option helps to query details of fees in the case. The total fees paid in the case and party
wise subtotal assists the court in further calculating the bill of costs.
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I eCourtlS ceme - DISTRICT AND SESSIONS COURT AURANGABAD registration o0 25:‘:50
- . . u
Jails ——_ Navigation pane b Oocoeoeo

Master

.': : = R . w -
Receipt Fees CIICk Quel'y SmeEnu
Query

Registration Section @

Case Allocation (+]
Litigant Updations (+]

-0 Alerts (0 New )
[ Calendar

Figure 35: Navigation for "Query" screen

To access the “Query” screen, follow the steps given below:

1. On the Navigation pane, click the Fees menu.

2. Then, click Query sub menu. (Refer to Figure Number 35)

3. When you click the Query sub menu, the system will display the “Query” screen with Case
Number as the selected option. (Refer to Figure Number 36)

4. You can query the Fees details for the selected case type using Case Number, Filing Number,
and Caveat Number.

5. By default the system displays Case Number as the selected option. You can choose Filing
Number and Caveat Number by selecting their respective radio buttons.

ft | Fees / Query / Report [Seach.  |Y 0 @ Ooeoeo0
Query
& Case No. Filing Mo. Caveat Mo.
*Case Type: | Civil Appeal-1 v
*Case Mo.: | 100075 | "r'ear:|2D'D |m
Petitioner/Respondent Fees Type Receipt No. Date Amount

:
&

Figure 36: Query screen
Procedure

1. By default, Case Number is displayed as the selected option, to choose the Filing Number or
Caveat Number, select their respective radio buttons.
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When you select, Filing Number radio button, the Filing Number and Year fields are displayed.

3. When you select the Caveat Number radio button, the Caveat Number and Year fields are
displayed.

4. Then, select the case for which you want to query the fees, from the Case Type select box.

5. Enter the Case Number, Filing Number or the Caveat Number as per the selection as explained
in steps 2 and 3.

6. Enter the respective year of the case or caveat in the Year field and click Go. The system will
display the Query report.

f¥ | Fees | Query / Report [ETT=E— | 2 e Ooeoeo0
®)CaseMo. O Filing Ho. © Caveat No.
-’;.se-,se:| Civil Appeak v |
*Case No.: [ 100075 | vear:[2010 | A
Petitioner/Respondent Fees Type Receipt No. Date Amount
Babulal Keruji Dabhade Court Fee 0 08-12-2009 200.00
Sub Total 200.00
Dada Bandu Kale Court Fee 0 16-02-2010 30.00
Sub Total 30.00
Gangubai Pralhad Dahihande Court Fee 0 17-02-2010 4115.00
Sub Total 4115.00
Kushavartabai Tejrao Sultane Other Fee 12414 19-06-2015 250.00
Kushavartabai Tejrao Sultane Court Fee 12414 19-06-2015 250.00
Sub Total 500.00
Madhav Appa Gaikwad Court Fee 0 20-02-2010 200.00
Sub Total 200.00

Figure 37: Query Report
7. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6 Registration Section

After the Filing and Scrutiny, the Case is forwarded for Registration. Registration is the most
important task, as the information entered during Registration will be used for all purposes
during the Case life cycle and for creation of the Cause Title of the case. All the information in
this option is to be entered with utmost care. The Registration process includes:

1. Case Scrutiny
Case Rejection
Case Registration
Urgent Case
Case Extra Info

o U hWN

IA on Filing
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7. Suit Schedule
8. Registration Reports

6.1 Case Scrutiny

The Case Scrutiny process includes:
1 Case Objection

Check slip

Scrutiny List

Objection Compliance Board

Filing Allocation

oM A WwN

Filing Board

6.1.1 Case Objection

After a Case is filed, it is further scrutinized before it is finally registered. In Case Objection, a
case is marked with objections, if there are any objections for that particular case. These
objections have to be complied before the Compliance Date. The Check Slip is generated with
marked Objections, Compliance Date and other details. This can be handed over to the
Advocate. The objections are also displayed on the Kiosk.

7AN DISTRICT AND SESSIONS COURT AURANGABAD registration 20000t BNC20
"] A Nirrem— A AURANGABA b 03-1.2015 H

Home 1| £t ! Registration Section / / |:|Y (7) Qoeoeo0

Navigation Pane

Caveat Section (-]

Ret gistration Sectior -]

T (Clickthe “Case

Objection” sub menu

=

Case Registration
Urgent Case
Case Extra Info
IA on Filing

1 E

=2 Alerts (0 New )

[ Calendar

Figure 38: Navigation for "Case Objection Compliance" screen

To access the Case Objection Compliance screen, follow the steps given below:
1. On the Navigation pane, click the Registration Section menu.
2. Then, click the Case Scrutiny sub menu followed by Case Objection. (Refer to Figure Number
38)
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3. When you click Case Objection sub menu, the system will display the Case Objection
Compliance screen with Filing No as the selected option. (Refer to Figure Number 39)

¥ | Registration Section / Case Objection / Add Y (+] L?) Coceeoe@eo0

Case Objection Compliance

Fingto: [Saea [

Objections: CYes @MNo

s

Figure 39: Case Objection Compliance screen
Procedure
To add Case Objection follow the steps given below:
1. Select the Filing Number from the Filing No. select box.
2. Select the Yes radio button if you want to add Objections to the selected case type.
3. When you select Yes, the system will display the fields given below (Refer to Figure Number 40)
e Plaintiff
e Defendant
e Court Fee
e Suit Valuation
e Number of IAs (Interlocutory Applications)

¥ | Registration Section / Case Objection / Add [Gearch.. ] Y (1] L7} OQoceo@eo0

Case Objection Compliance

*Filing No.: | Civil Appeal PPE/1037~ |

Plaintif: Ramesh Defendant: Suresh
Court Fee: 500.00 Valuation: 0 Mo. of lAs: 0
Objections: @Yes Mo

* Date of Scrutiny: j Objection Compgaar;g_e I:IJ:

Objection Type Nature of Case Remarks

24)| Provisions of O.11 rules 4 and 5 are not infringed-24 Yes @ No

25) | Grounds not disclosing how suit within limitation-25 Yes @ No

26) | Copy of plaint not filed for drawing a decree-26 Yes @ No

27)| Copies for Defts_not furnished O-5 R7-27 Yes @ No i
Other Objection: & 3T

Communication on Date: | 03-11-2015 Bz

Forward for Registration:

Figure 40: Case Objection Compliance screen
4. The system will display the names of Plaintiff, Defendant, Court Fee, Suit Valuation, and
Number of IAs.
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5. The system will by default display the current date (today’s date) as the Date of Scrutiny. You
can change it using the calendar control.
6. Select the Date of Objection Compliance from the calendar control.
7. The system also displays the form with the details given below:
e Objection Type
The “Objection Type” column will display all the objections that you have to select.
e Nature of Case
This column will include the radio buttons for Yes and No. You have to select the Yes
radio button to add an objection to the selected filed case.
e Remarks
In this column you can add the remarks. (Use the Scroll bar to view all Objections)
e (Refer to Figure Number 41)

% | Registration Section / Case Objection / Add : Y [(+] (2} OQoe@eo®e0
Case Objection Compliance Scroll down for
*Filing No.: | Civil Appeal PPE/1037 | all Objections
Plaintif: Ramesh Defendant: Suespp—
Court Fee: 500.00 Valuation: 0 Mo of lAs: 0

Objections: @Yes Mo

ate:
Objection Type Nature of Case Remarks

24) | Provisions of O.11 rules 4 and 5 are not infringed-24 Yes @ No

25)| Grounds not disclosing how suit within limitation-25 Yes @ Mo

26) | Copy of plaint not filed for drawing a decree-26 Yes @ No

27)| Copies for Defts.not furnished O-5 R7-27 Yes @ No 20
Other Objection: ot 3mET

Communication on Date: | 03-11-2015 Bl

Forward for Registration:

Figure 41: Case Objection screen with Objection list

8. To add an objection from the list, Select the Yes radio button in the Nature of Case column.

9. Enter the remarks or other descriptions in the Remarks column.

10. Enter any Other Objections apart from the ones listed in Other Objections field. (Enter in
bilingual language also)

11. Select the date of communication in the Communication on Date field using the calendar
control.

12. Select the check box of Forward for Registration, to forward the Case with Objections.

13. The system will display the message, “Case Forwarded with Objections “. (Refer to Figure
Number 42)
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14. Click Ok if you want to forward the case or click Cancel if you do not want to forward the case.

Confirmation Message

Case Forwarded for Registration with objections

- ==

Figure 42: Case Objection screen with message

15. To add Objections to a new case, Click New icon@.

16. If there are no Objections in the Case, then forward the case directly for Registration.

17. To do this, select the Case and select the “Forward for Registration” check box.

18. When you click the Submit button the system will navigate to the Check Slip screen.
(See Section 3.1.2. for “Check Slip” screen)
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19. Incase there are no Objections for the selected case type, then the system will display the
Check Slip link and Proceed to Case Registration link. (Refer to Figure Number 43)

bi Registration Section / Case Objection / Report O L

Case Objection Compliance

Check Slip

Proceed to Case Reqgistration --=

“Filing Mo.: | Select v |

Objections: Yes ®No

Figure 43: Case Objection Compliance screen

20. When you click the Proceed to Case Registration link, the system will direct you to the Case

Registration screen.

21. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.1.2 Check Slip
This option provides the facility to view the Check Slip. It can be printed and given to the
Litigant and Advocate.
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WP Logout B HC2.0
eCourtlS sem - 03-11-2015 3

Home ¥ X [ Registration Section / / [Search.. Y (7} Qoeoeo0

:
Caveat Section

DISTRICT AND SESSIONS COURT AURANGABAD registration

= = : 5

.“l.. t atio

Chack Slip _\ Click the “Check Slip”

sub menu
Case Registration ——— NaVIgatlon pane
Urgent Case
Case Extra Info
1A on Filing

13

[~ Alerts (0 New )

[ Calendar

Figure 44: Navigation for" Print Check Slip" screen for Check Slip

To access the Print Check Slip screen, follow the steps given below:
1. On the Navigation pane, click the Registration Section menu.
2. Then, click Case Scrutiny followed by Check Slip sub menu. (Refer to Figure Number 44)
3. When you click Check Slip sub menu, the system will display the Print Check Slip screen. (Refer
to Figure Number 45)

£ / Registration Section / Check slip / Report 'Y ] ®© OCceoeo0

Print Check Slip

*Case Type: | Select v |

*Filing Mo.: | | *Year: | |ﬂ

Figure 45: Print Check Slip screen
Procedure:
4. Select the Case Type for which you want to print the Check Slip from the Case Type field.
5. Enter the Filing Number in Filing No. field.
6. Enter the year of filing in Year field.
7. Click Go. The system will display the Plaintiff and Defendant Name and the Check Slip link.
(Refer to Figure Number 46)
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£k | Registration Section / Check Slip / Report

*Filing No.:

*Case Type:

g

Print Check Slip

M.A.C.P.-12 Izl

*Year: [ 2013

Claimant: Ankush Ganpat Chavan

Respondent: Ashruba Pralhad Jaybhaye

Check Slip

e Coee@ecC

Figure 46: Print Check Slip screen with Check Slip link

8. Click “Check Slip” link.

9. The system will display the Check Slip as a minimized slip. (Refer to Figure Number 47)

Click to View full screen

S—

B a oo oo e

& Mozilla Firefox

10.153.6.156/ swecourtis/registration/r_printcheckslip.php?

DISTRICT AND SESSIONS COURT
AURANGABAD

Filing No. : M.A.C.P./100112/2013

Plaintiff Defendant

Ashruba

Ankush Ganpat Prathad

ol

Sl

-~

b d

Print Check Slip

| *Year: | 2013

nkush Ganpat Chavan
shruba Pralhad Jaybhaye

Check Slip

e Oceeec

Figure 47: Check slip (Minimized)

=1l

10. Click E==licon to view the Check slip on full screen. (Refer to Figure Number 47)
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DISTRICT AND SESSIONS COURT AURANGABAD
Filing No. : M.A.C.P./100112/2013
Plaintiff Defendant
Ankush Ganpat Chavan Ashruba Pralhad Jaybhaye
Court Fee 15000.00 Valuation 0 No. of 1As 0
Check Slip
S.No. Objections Compliance
1) JURISDICTION Yes
2) IS NOT PROPERLY STAMPED MNo
3) NOT IN TIME No
4) IS NOT ACCOMPANIED BY A COPY OFJUDGMENT MNo
5) 15 NOT ACCOMPANIED BY A COPY OF DECREE No
6) IS NOT ACCOMPANIED BY A COPY OF ORDER UNDER APPEAL No
7) PARTIES ARE NOT TAKEN AS PER COPY OF JUDGMENT No
8) ADDRESS GIVEN ARE NOT REGISTERED ADDRESS No
9) VALUATION OF APPEAL IS NOT MENTIONED. No
10) Appeal is not competent No
11) Presentation of the appeal is not dualy authorised No
12) Presentation of M.A.C.P. Patition is not proper No
13) Date,Place and Time of accident not mentioned No
14) M.A.C.P- Document not annexed under under rule 254 No
15) M.A.C.P - Photo requires under rule 259 No
16) M.A.C.P - Not filed in triplicate under section140 No
17) LAR Petition not accompanied with Award and St. E No
18) LAR - Name of petitioner not mentioned in St. E No
19) LAR -Copies for non applicant are not filed Mo
20) LAR -is not in time U.Sec 18-2-a-b LAQ Act No
21) The plaint is not properly signed No
22) The plaint is not proved by affidavit Sec 26 No
23) Plaint not complied as per 0.7 rule 2,4 and 6 No
24) Provisions of 0.11 rules 4 and 5 are not infringed No
25) Grounds not disclosing how suit within limitation No
26) Copy of plaint not filed for drawing a decree No
27) Copies for Defts.not furnished 0-5 R7 No
28) Plaintiff has not paid requisite process fees No
29) Charge sheet complints is not filed within period No
30) Identification marks of the accused not furnished MNo
21) The plaint is not properly signed No
22) The plaint is not proved by affidavit Sec 26 Mo
23) Plaint not complied as per 0.7 rule 2,4 and 6 No
24) Provisions of 0.11 rules 4 and 5 are not infringed No
25) Grounds not disclosing how suit within limitation No
26) Copy of plaint not filed for drawing a decree Mo
27) Copies for Defts.not furnished O-5 R7 No
28) Plaintiff has not paid requisite process fees Mo
29) Charge sheet complints is not filed within period No
30) Identification marks of the accused not furnished No
31) Ligible copies of relivant papers not attached No
32) Muddemal property not mentioned in charge sheet No
QOther Objection 3
Objection Compliance Date :
Date of Scrutiny : 29-01-2013
Superintendent
Print link |
—l\ DISTRICT AND SESSIONS COURT AURANGABAD
~  Print

Figure 48: Check Slip Report
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11. To print the report, Click Print link.
12. The system will display the screen to print the Check Slip Report. (Refer to Figure Number 49)

m—
. AR5 LR ok
Print
DISTRICT AND SESSIONS COURT AURANGABAD

Total: 2 pages
Filing No. : Civil Appeal/100003/2010

|M| Cancel Plaintiff Defendant

Agriculture Produce Market
Committee Kannad Madhukar Shankar Deshmukh

Destination Save as PDF Suit
Court Fee 0 Valuation Mo. of lAs O
Change... o
Check Slip
Pages = All
1) JURISDICTION
2) 1S NOT PROPERLY STAMPED No
3)  NOT IN TIME No
Layout o, - 4) 1S NOT ACCOMPANIED BY A COPY OF JUDGMENT No
: 5) IS NOT ACCOMPANIED BY A COPY OF DECREE No
6) 1S NOT ACCOMPANIED BY A COPY OF ORDER UINDER APPEAL Mo
Paper size Letter - 7)  PARTIES ARE NOT TAKEM AS PER COPY OF JUDGMENT No
8) ADDRESS GIVEM ARE NOT REGISTERED ADDRESS No
9)  WVALUATION OF APPEAL IS NOT MENTIONED. Mo
Margins Default — 10} Appeal is not eompetent Mo
11} Presentation of the appeal is not dualy authorised HNe
12) Presentation of M.A.C.P. Patition is not proper HNo
13) Date,Place and Time of accident not mentioned Mo
Options «| Headers and footers 14) M.A.C.P- Document not annexed under under rule 254 Mo
15) M.A.C.P - Photo requires under rule 259 Mo
Background graphics 16) M.A.C.P - Not filed in triplicate under section140 No
17) LAR Petition not accompanied with Award and 5t. E HNo
18) LAR - Hame of petitioner not mentioned in St. E Mo
19) LAR -Copies for non applicant are not filed Mo
20) LAR -is not in time U.Sec 18-2-a-b LAQ Act Mo

21) The plaint is not properly signed
22) The plaint is not proved by affidavit Sec 26
23) Plaint not complied as per 0.7 rule 2,4 and &

Figure 49: Screen to Print the Check Slip

13. The system will display the Print page in the left pane and the Check Slip in the right pane.

14. First, Save the Check Slip as pdf format in your desired destination (for example, desktop or
Documents). To do this, Click Save in the left pane. (Refer to Figure Number 49)

15. When you click Save, the system will display the Save As dialog box on your screen. (Refer to
Figure Number 50)
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Select destination to save
the Check Slip from here
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/ " —
* Smehs lole] |
@Uvﬂ sktop » - | +3 | Search Desktop =] b
= Jcnk
Organize v Mew folder S= Y -'9. -
[ESSIONS COURT AURANGABAD
- -
4 5.0 Favorites S0 | ihraries 7 | civil Appeal/ 1000032010
= Desktop System Folder =|
L | Defendant
4 Downloads y Madhukar Shankar
| Recent Places | _ | hel Deshmukh
i | ? System Folder
QT8 Suit
47 Libraries : Valuation No. of lAs O
- [Z] Documents i . c_:o:nputFerl |
= =S System Folder
@ Music e = Check Slip STEP 2
[ Pictures - Give a Name to the
> E Videos L System Folder Check S|ip in File
: Name field
48 Computer - Y- 3i-Infotech screenshots
T
File name: registration_r_printcheckslip.pdf Y A COPY OF JUDGMENT Mo
Y A COPY OF DECREE Mo
Save as type: | Adobe Acrobat Document Y A COPY OF ORDER LUINDER APPEAL Mo
N AS PER COPY OF JUDGMENT Mo
T REGISTERED ADDRESS Mo
~ Hide Folders Save | IS NOT MENTIOMED. Mo
nt MNa
peal is not dualy authorised Mo
12} Presentation of M.A.C.P. Patition & not proper Ma
o 13) Date,Place and Time of accident not mentioned Mo
Uptions Ld 14) M.A.C.P- Document not annexed under under rule 254 Mo
15) M.ALCLP - Photo requires under rule 259 Mo
STEP 3 16) M.A.C.P - Not filed in triplicate under section140 Mo
. 17} LAR Petition not accompanied with Award and 5t. E Mo
Click Save 18) LAR - Name of petitioner not mentioned in St. E Mo
19) LAR -Copies for non applicant are not filed Mo
20) LAR -isnat in time U.Sec 18-2-a-b LAQ Act MNa
21) The plaint is not properly signed Mo
22) The plaint is not proved by affidavit Sec 26 Ma
23) Plaint not complied as per 0.7 rule 2,4 and & Mo
24) Provistons of 0.11 rules 4 and 5 are not infringed Mo o
81 Groainde not dicelneing how eulr within lHmitation ko

Print

Figure 50: Save As window

16. Select the destination to save the Check Slip report (pdf format), Give a name to the Check Slip

and Click Save.

17. For example, we have saved the Check Slip (pdf format) on the desktop of the system as
registeration_printcheckslip.pdf (Please Note this is just as an example only)

18. (Refer to Figure Number 51)
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Figure 51: Check Slip saved on the desktop

19. Open the Check Slip by double clicking it. The Check Slip will be opened as shown in Figure

Number 52.

ﬁl: registration_r_printcheckslip.pdf - Adobe Reader EI = @
File Edit View Window Help 1
[ open | BN E AN ra BA | 4 IZ | =) (o | e = Tools = Fill &Sign @ Comment
- Sign In
32015 ﬁ&.‘ﬁ-‘mrﬁs‘re@sﬂ'aﬁm‘r - printcheckslip php?eino=MHALD1 00010720108 inkid=T2 v Export PDF
DISTRICT AND SESSIONS COURT AURANGABAD Adobe ExportPDF @l
Click to Print Conwert PDF files to Word or Excel
Filing No. : Civil Appeal/100003/2010 | T
"|| select PDF File:
Plaintiff Defendant 'ﬁ_ registration_r_printcheckslip....
Agriculture Produce Market Madhukar Shankar 1 file /73 KH
Committee Kannad Deshmukh
Convert To:
Suit Microsoft Word (*.docx) b
Court Fee 0 Valuation Mo. of lAs O
0 RecognlzeTextln English(U.5.)
Change
Check Slip
Convert
» Create PDF
Edit PDF
1) JURISDICTION r
2) IS NOT PROPERLY STAMPED Ho pninndd Files
3)  MNOT IM TIME Mo » Store Files
4) 1S NOT ACCOMPAMIED BY A COPY OFJUDGMENT Ho
5) 1S HOT ACCOMPAMIED BY A COPY OF DECREE Ho

Figure 52: Check Slip
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20. Click the Print icon to print the Check Slip. (Refer to Figure Number 52)
21. You can also print the Checkslip directly by selecting the appropriate printer..

6.1.3 Scrutiny List
This option is used to list all the cases that have been scrutinized on that particular Date of
Scrutiny and have objections. It generates the Scrutiny List.

out #NC2.0

I e " I — X T
el o N Tt - DISTRICT AND SESSIONS COURT AURANGABAD registration 03112015 22
e 4| X I Regisiration Section / i [Search.. Y L?) OQoeo0e0
Master ofs
Caveat Section (+]

Click the “Scrutiny

cep?
Scrutiny List \ List” sub menu

Case Registration B NaVIgatlon
Urgent Case pane

Case Extra Info

1A on Filing

1 =

7 Alerts (0 New )

[ Calendar

Figure 53: Navigation for “Scrutiny List” screen

To access the Scrutiny List screen, follow the steps given below:
1. On the Navigation pane, click the Registration Section menu.
2. Then, click Case Scrutiny followed by Scrutiny List sub menu. (Refer to Figure Number 53)
3. When you click Scrutiny List sub menu, the system will display the Scrutiny List screen. (Refer
to Figure Number 54)
4. The system will by default display the current date as Date of Scrutiny.

f¥ | Registration Section / Scrutiny List / Report Y 3 (2] OCce®e o0

Scrutiny List

*Date of Scrutiny: [03-11-2015 [ [

Figure 54: Scrutiny List screen

5. You can change the Date of Scrutiny from the calendar control.
6. Click Go. The system will load the View link. (Refer to Figure Number 55)
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ft | Registration Section / Scrutiny List / Report Y B (7] Coeo@eo0

Scrutiny List

*Date of Scrutiny: | 03-11-2015 o4

i View link

Figure 55: Scrutiny List screen with View link

7. Click View link. The system will load the Scrutiny List of the selected date. (Refer to Figure
Number 56)

X | Registration Section / Scrutiny List / Report Y =] o OQCcCe@eoe®eoQ0

= <+ Automatic Zoom =

DISTRICT AND SESSIONS COURT AURANGABAD
Scrutiny List
As on Date 03-11-2015

m

Compliance

Date Reason for Compliance

S.No. Case Type Filing No.

1 Civil Appeal PPE 103757/2015 05-11-2015

Figure 56: Scrutiny List

8. The report will display the details given below:
e C(Case Type
e Filing Number
e Compliance Date
e Reason for Compliance

6.1.4 Objection Compliance Board

This option is used to generate the Objection Compliance Board. This report displays all the
Cases that have Objections that are not complied with, as on the selected Compliance Date.
This list may be placed for further orders (Rejection or Registration).
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DISTRICT AND SESSIONS COURT AURANGABAD

Home 4 X i Registration Section / i |:| Y

Caveat Section ]

Fees (+]

Click the “Objection Compliance
Board” sub menu

Objection Compliance
Soard

Navigation
pane

Case Registration
Urgent Case
Case Extra Info
IA on Filing

—

1 =

2 Alerts (0 New )

[ Calendar

Logout (£ NC2.0
03112015 =

() Coee@eeo0

registration

Figure 57: Navigation for "Objection Compliance Board” screen

To access the Objection Compliance Board screen, follow the steps given below:
1. On the Navigation pane, click Registration Section menu.

2. Then, click the Case Scrutiny followed by Objection Compliance Board sub menu. (Refer to

Figure Number 57)

3. When you click Objection Compliance Board submenu, the system will display the Objection

Compliance Board screen. (Refer to Figure Number 58)

1 | Registration Section / Objection Compliance Board / Report [ |Y ] L]

Objection Compliance Board

"Select Date: [ 03032015 [l 23

Coeoeo0

Figure 58: Objection Compliance Board screen

Procedure
1. By default, the current date is displayed in the Select Date field.
2. You can select another date from the calendar control of the Select Date field.
3. Click Go. The system will load the View link. (Refer to Figure Number 59)

i Registration Section / Objection Compliance Board / Report | | Y

-

Objection Compliance Board
Select Date | 18-022018  [id |23

: View link
View

CQoeoeo0

Figure 59: Objection Compliance Board with View link
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4. Click the View link.
5. The system will display the Objection Compliance Board Report. (Refer to Figure Number 60)

DISTRICT AND SESSIONS COURT AURANGABAD

Objection Compliance Board
As on Date:17-12-2014

S.No. Case Type Filing No. Eﬁl;;p Hance Reason for Compliance
1 Civil Suit 103203/2014 23-12-2014

Other Objection:-

2 M.AC.P. 103194/2014 23-12-2014
Other Objection:-

1

Figure 60: Objection Compliance Board Report

6. The report will display the details given below:
e (Case Type
e Filing Number
e Compliance
e Date Reason for Compliance
e (Case Type

6.1.5 Filing Allocation

This option is used to allocate a filed case to a particular court.
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R L LRt ogout ¥ NC2.0
e { {!i’f?"ﬁ!f} DISTRICT = DISTRICT AND SESSIONS COURT AURANGABAD registration 03-11-2015 =
Heomnes 4 | fX ! Reqistration Section / / [Search.. Y 7] Ooceeeo0

Master

Caveat Section

Fees

Navigation pane

Click the “Filing Allocation”
sub menu

Filing Allocation

Case Registration
Urgent Case
Case Extra Info
IA on Filing

[0 Alers (0 Mew )
[ Calendar

Figure 61: Navigation for "Filing Allocation" screen

To access the “Filing Allocation” screen, follow the steps given below:
1. On the Navigation pane, click the Registration Section menu.
2. Then, click on Case Scrutiny and then Filing Allocation sub menu.(Refer to Figure Number 61)
3. When you click the Filing Allocation sub menu, the system will display the “Filing Allocation”
screen. . (Refer to Figure Number 62)

fX | Registration Section / Filing Allocation | Add Y (+] L7 Oceee d

Filing Allocation
*Filing No.: | Select
*Court No.: | Select El

*Date of Hearing: EEE|

Figure 62: Filing Allocation screen
Procedure

1. Select the case type for Filing Allocation from the Filing No. select box.

¥ | Registration Section / Filing Allocation / Add Y (1] o Ooeo®eo0

Filing Allocation

*Filing No.: | Civil Appeal PPE/103 H

Petitioner Name: Ramesh

Respondent Mame: Suresh

*Court No.: | 1-SHRISUMANT M. KOLHE,Principal D|£{Z|

*Date of Hearing: | 04-11-2015 o)

Figure 63: Filing Allocation screen with details

Page 70 of 169




National Informatics Centre Registration User Manual eCourts Project

2. The name of the Petitioner and the Respondent of the selected case type is displayed. (Refer to
Figure Number 63)

3. Select the court for Filing Allocation from the Court No. select box.
4. Select the date for Hearing from the Date of Hearing calendar control.

5. Click Submit to save the information into the system. The system will display the message,
“Addition Succesful”.

6. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.1.6 Filing Board

This option will generate the Filing Cause List on the selected date for the selected

court.

P7AN DISTRICT AND SESSIONS COURT AURANGABAD registration  L9eut ENC20
el QUElly e i G e o 03-11-2015 B
Heane #& | 1% / Registration Section / / [Search.. Y (7] OQocoeoec0C
CE—
Caveat Section NaVIgatlon pane

Click the “Filing Board” sub

menu

Filina Board T ——————

Case Registration
Urgent Case
Case Extra Info
1A on Filing

|

= Alerts (0 New )

(M Calendar

Figure 64: Navigation for "Filing Board" screen

To access the “Filing Board” screen, follow the steps given below:
1. On the Navigation pane, click the Registration Section menu.
2. Then, click on Case Scrutiny and then Filing Board sub menu. (Refer to Figure Number 64)
3. When you click the Filing Board sub menu, the system will display the “Filing Board” screen. .
(Refer to Figure Number 65)

i ) Registration Section / Filing Board / Report l:lY - (7] ':::' C® 0o ® O

Filing Board

*Court No.: | Select

v
* Date of Hearing: | 16-07-2015 il E
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Figure 65: Filing Board screen
4. Select the court for the Filing Cause List from the Court No. select box.
5. By default, the current date is displayed in the Date of Hearing field. You can select another
date from the calendar control.
6. Click Go button. The system will load the View link. (Refer to Figure No. 66)

fr / Registration Section / Filing Board / Report l:lY =] L7 ':::' oO® @@ O
Filing Board
*CourtNo.: | 1-5HRI SUMANT M. v
*Date of Hearing: | 16-07-2016 | E
View

Figure 66: Filing Board screen with the View link

7. Click the View link. The Filing Cause List of a particular date is displayed. (Refer to Figure No.

67)
f¥ / Registration Section / Filing Board / Report l:lY =] L 0@ 0 @O0
DISTRICT AND SESSIONS COURT AURANGABAD
Filing Cause List of Date: 16-07-2015
S.No. Case Type Filing No. Party Name Name of Advocate
i 1 Cri.Appeal 101440/2015 Sayed Rizwan Sayed Karim Patel S.M.
Vs
ﬁ State of Maharashtra

Figure 67: Filing Cause List report
7. The report will display the details given below:
e (Case Type
e Filing Number
e Party Name
e Name of Advocate

6.2 Case Rejection

If the Objections have not been complied with, within the stipulated time period (i.e. by
Compliance Date), the Objection Compliance Board is generated. The Court may further decide,
if the Case under Objection is to be rejected.

For example the case can be rejected if -
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e |t does not declare any Cause of Action

e Claimis undervalued

e Plaint fails to comply with rules
After the case is rejected, it is recorded in the Register of Rejected Plaints.
The Case Rejection process includes:

1. Reject Case

2. Rejected Cases Report

6.2.1 Reject Case (Add)

This option provides the facility to add a case for rejection.

o Logout ¥ NC2.0
DISTRICT AND SESSIONS COURT AURANGABAD registration - =
eCourtls vsmc - 3 03112015

Home & fX ! Registration Section / / [Search.. ] Y L7} OQoeo@e0

Master i

Caveat Section

Fees

Click “Reject Case” sub
menu

Reipct Case —

Case Registration
Urgent Case
Case Extra Info
IA on Filing

e Navigation pane

FIR Search
T
]

[0 Alerts (0 New )
[ Calendar

Figure 68: Navigation for “Case Rejection” screen
To access the Case Rejection screen, follow the steps given below:

1. On the Navigation pane, click the Registration Section menu.
2. Then, click the Case Rejection sub menu followed by Reject Case. (Refer to Figure Number 68)

3. When you click Reject Case sub menu, the system will display the Case Rejection screen.
(Refer to Figure Number 69).
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f¥ | Registration Section / Reject Case / Add Y Q 7] OCceo®eo0

Case Rejection
*Filing Mo.: | Select El

Petitioner Name: |

Respondent Name: | |

Date of Filing: |:|
Date of Scrutiny: l:l
Compliance Date: l:l

*Date of Rejection: I:Ij
*Rejection Register Mo.: I:I

*Reason for Rejection:

* HTE R SO

Figure 69: Case Rejection screen
Procedure
1. Select the case for rejection from the Filing No. select box.
2. When you select the case, the system will display the name of the Petitioner in the Petitioner
Name field, the name of the Respondent in the Respondent Name field, and the date of filing
in the Date of Filing field. (Refer to Figure Number 70)

f¥ | Registration Section | Reject Case [ Add Y (+] (7} COoe@eO0

Case Rejection
*Filing No.: | Civil M.A./103730/2015 E|

Petitioner Mame: | Bhartiya Samaj Seva Kendra |

Respondent Name: | State of Maharashtra |

Date of Filing: | 13-10-2015
Date of Scrutiny: | 04-11-2015
Compliance Date: | 04-11-2015
*Date of Rejection: | 04-11-2015 [
*Rejection Register No.:

Mot in Time

*Reason for Rejection:

doheT AT
* FEdgede FH

Figure 70: Case Rejection screen with details
Enter date of scrutiny in Date of Scrutiny field.
Enter the date of compliance in Compliance Date field.
Enter the Date of Rejection from the calendar control.
Click Go button. The system will display the Rejection Register Number.

No v kWw

Enter the Reason for Rejection in the Reason for Rejection field.
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8. Also, enter the Reason for Rejection in local language.
9. Click Submit to save the data into the system. The system will display the message, “Addition
I"

Successfu
10. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.2.2 Rejected Cases Report

This option displays the report of the cases which are rejected in the given period. This report is
similar to “Register of Rejected Plaints”.

gout B NC2.0 &
04112015 &

Home #/|| £ 1 Registration section / / [Search.. ]V @ Coeeeo

FAPTTTT T A\ DISTRICT AND SESSIONS COURT AURANGABAD registration

- ————_ Navigation pane

Click “Rejected Cases
Report” sub menu

Case Registration \

Urgent Case
Case Extra Info
IA on Filing

FIR Search
Case Allocation +]

Litigant Updations -

LRI (U NEW )

[ Calendar

Figure 71: Navigation for “Rejected Cases Report” screen

To access the Rejected Cases Report screen, follow the steps given below:
1. On the Navigation pane, click the Registration Section menu.
2. Then, click the Case Rejection followed by Rejected Cases Report sub menu. (Refer to Figure
Number 71)
3. When you click Reject Case sub menu, the system will display the Rejected Cases Report
screen. (Refer to Figure Number 72)

f} | Registration Section / Rejected Cases Report / Report |:| Y = (7] Oceoceo0
Rejected Cases Report

Figure 72: Rejected Cases Report screen

8. By default the current date is displayed in From Date and To Date fields.
9. For another date; select the date from the calendar control.
10. Click Go. The system will load the View link. (Refer to Figure Number 73)
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Y / Registration Section / Rejected Cases Report / Report Y = 2] CCcee@e@eo

Rejected Cases Report

*From Date: | 04-11-2015 oAl *To Date: [ 04112015 [ [

View

X X -~ View link
Figure 73: Rejected Cases Screen with V

11. Click the View link. The system will display the Rejected Cases Report. (Refer to Figure Number
74)
ft | Registration Section / Rejected Cases Report | Report ? ] ?) OCcee®eo0

— 4+  AutomaticZoom *

Lm

DISTRICT AND SESSIONS COURT AURANGABAD

Register Of Rejected Plaint
From Date:04-11-2014 To Date:04-11-2015

Rejection . ) Date Decision
Register Case Type Case No. ?&te of :{’a,“"rgf ﬁea'mtn for Party Name of of Remarks
No. ng ejection ejection Appeal Appeal
Cajanan Rajaram
43 Cri.Bail Appln. 1024852015 08.00.2015 03-10.2015 Dal Petilmisnot — Pirmparne

pressed, hence filed. W
State of Maharashira

Offence is bailable,

the prezent Sagar Vishnu Doiphode
41 Cri.Bail Appln. 1024392015 04-09-2015 04-09-2015  applicationis not e
tenalbe hence State of Maharachira
rejectad.
Sandeep Kailach
Appedl is filed tahajan

Figure 74: Rejected Cases Report

12. The report will display the details given below:
e Rejection Register Number
e (Case Type
e Case Number
e Date of Filing
e Date of Rejection
e Reason for Rejection
e Party Name
e Date of Appeal
e Decision of Appeal
e Remarks
13. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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6.3 Case Registration

After the Filing and Scrutiny, the Case is forwarded for Registration. Registration is the most
important task as the information entered during Registration will be used for all purposes
during the Case life cycle and for creation of the Cause Title of the case.

(Note*Please enter all the information in this option with utmost care)
This option is common for Registering Civil Cases as well as Criminal Cases.

In this feature there are 11 tabs. To register a case you have to add the case details in these
tabs. The system will by default display the screen to add the “Petitioner” details for the
selected Filing Number. The 11 tabs are as given below.
1. Petitioner
Respondent
Extra Information
Subordinate Court
Act Section
Police Station
MVC
Extra Party

W NV WwWN

Case Details
10. Search Caveat
11. Registration

* Please Note*:

1. Although all the fields are not mandatory, it is advisable to enter all the data at the time
of Registration, so that correct and accurate management reports as required by the
management can be generated in future.

2. Please take utmost care while doing the data entry of the Registration module, since the
facility to modify this data is not provided to the Registration user and can be done only
by the administrator.

3. In case you have not added the mandatory details in any of the tabs, then the tabs will
be displayed in red colour.

4. The tabs displayed in yellow colour indicate that the mandatory fields have been
correctly filled by you. For final submission of the case for Registration all the tabs have
to be in yellow colour. (Refer to Figure Number 105)
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ft ! Registration Section / Case Registration / [Seach.. 1Y o (7} 0@ o @0
“Filing Mo.: | Select ¥ [Compulsory figld  Copy Previous Case Data:
Petitioner || Respondent Act-Section Search Caveat Registrﬂti0n|
- Select
Case Type: |Se|eut M |
Nature:
Case N°-3| | ’Year:|20‘5 |
Change Registration Date: Date of Registration: [04-07-2015
==

Figure 75: Registration Screen with incomplete data

Filing Number select box

The Filing Number select box will display the Civil and Criminal Cases which are forwarded for
Registration after due Scrutiny. When you select the Case to be registered, the system will
automatically fetch and display the data entered during the Filing of the Case. This data can be edited,
if required. The filing data may be corrected and detailed information pertaining to the Case may be
added at the Time of Registration.

It is to be noted that unless the data pertaining to Age, Gender, Address, Acts section, Nature and so
on are properly keyed in, Reports like Number of Cases related to Senior Citizens, Gender wise reports
cannot be made available to the Court Management.

I . ’ Logout B NC2.0
& C yal -’-’:‘f..!AS ITTRICT DISTRICT AND SESSIONS COURT AURANGABAD registration 04112015 &

Home ¢ X/ Registration Section / / \:lY L7) Coeoe0

Master

Caveat Section

Click the “Case
Registration”
~T—__ submenu
Urgent Case
Case Extra Info
1A on Filing

FIR Search . .
Navigation pane

Case Allocation

———
Litigant Updations

,

[0 Alerts (0 New )

M Calendar

Figure 76: Navigation for "Case Registration" screen
To access the Case Registration screen, follow the steps given below:

1. On the Navigation pane, click the Registration Section menu.
2. Then, click the Case Registration sub menu. (Refer to Figure Number 76)
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3. When you click Case Registration sub menu, the system will display the Case Registration
screen. (Refer to Figure Number 77)

4. The Case Registration screen displays the Filing No. field, Copy Previous data option, and 11
tabs for the case registration process. (See verse 2 in Introduction to refer content for tabs)

fX | Registration Section / Case Registration / Y (+] o Oocoeoeo0

Petitioner || Respondent Extra information | Subordinate Court || Act-Section || Exira Pariy | Case Details | Search Caveat || Registration

Organisation Details: [7]
*Plaintiff: ‘Ramesh Kadam *Gender. @Male Female Other

Relation: @Father Mother ©'Husband C'MNone/Other MName: Ram Kadam
*Age: E Physical Handicaped: [] Date of Birth: | 21-12-1980 |
Caste: | Hindu/Open-1 :l In Person: [C] Extra Party Petitioner Count: | 2
MName of Advocate: BPatiI 5.G. | Bar Registration Number: MAH-3211-2004
Email: | ramesh@gmail.com Mobile No_:
*Address: Fung Pincode:

District: | Pune-25 &
Town: | Select - Ward: | Select x
Taluka: | Pune City-8 T Village: |-88183 B
Police Station Code: | Select :l UID No_: (411115457484164 |
Eoring
. [ s afSelsmStach & wm [ woa |

Figure 77: Case Registration screen

Case Registration with ‘Copy Previous Data’ option

You can also register a case by using the Copy Previous Data option where you can copy the details of
an existing case and register it.
With Copy previous data you can copy the details of a case that already exists.
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i O} Registration Section /| Case Registration /

Petitioner || Respondent |
Organisation Details:
*Plaintiff:

Relation:

*Age:

Caste:

Mame of Advocate:
Email:

*Address:

District:

Town:

Taluka:

Police Station Code:

* g

* S

Extra Information

0

Gearh.  JV

|Ramesh Kadam

@Father (OMother

Select :l

~'Husband

35 Physical Handicaped: [

'MNone/Other

In Person: |

BPat\I 5.G.

ramesh@gmail.com

Pune

Pune-25

Select

Pune City-8

Select :l

T FEH

T

*Gender:

MName:

Date of Birth:

Extra Party Petitioner Count:
Bar Registration Mumber:

Mobile No.:

Pincode:

Ward:
Village:
UID No.:

afSe 3 TS/ 9T o A
oo @i

LH]

*Filing No_: | Civil Appeal PPE/103757/2015 El Copy Previous Case Data: [¥] Case Type: | M.A.C.P.-12 '|Registratiun MNo.: (100112 Year: 2010

Subordinate Court | Act-Section || Extra Party || Case Details || Search Caveat | Registration

@Male CFemale COther

CQoeee0

Ram Kadam

21-12-1980 B
2 ]
MAH-3211-2004

411007

Select

-88183

M11154546186712

|m¢m

frrerer T,

Select the Copy Previous Case Data check box.

Figure 78: Copy Previous Data feature

6. When you select the Copy Previous Case Data check box, the system will display the Case Type
select box, Registration No. field, and the Year field.

7.
8.
9.

10. Click Go. The system will display the | st Avees

VA

Select the case type whose previous date you want to copy from the Case Type select box.
Enter the registration number of the selected case type in the Registration No. field.
Enter the year of registration in the Year field.

' Ilink. (Refer to Figure No. 78a)
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1 | Registration Section / Case Registration /

Organisation Details:
“Plaintiff:

Relation

*Age:

Caste:

Name of Advocate:
Email:

*Address:

District:

Town:

Taluka:

Police Station Code:

* gEr:

B oo ol

]

Y

*Filing Mo.: | Civil Appeal PPE/103757/2015 El Copy Previous Case Data: [¥| Case Type: |M.A.C.P.-12 Registration No.: (100112 Year: 2010 m

Petitioner: Respondent || Extra Information | Subordinate Coun; Act-Section || Extra Party || case Details || Search Caveat | Registration |

|Ramesh Kadam

. @Father ©Mother “Husband
35 Physical Handicaped: [”|

BPatiI 5.G. |

CINone/Other

Select :l In Person: [

ramesh@gmail.com

Bune

Pune-25

Select

Pune City-8

Select :l

T FEH

e

+] )

Ooceo@®@eQ

Copy [100112/2010 {Parties 2)

*Gender- @Male Female ©Other

Ram Kadam
21-12-1980 |l
3 [
Bar Registration Mumber: [MAH-3211-2004
Mobile No.:

Pincode: 411007

MName:

Date of Birth:
Extra Party Petitioner Count

Ward: | Select hd
Village: | -88183 hd
UID Mo.: 1411154546186712 ‘

AT & o | T |

Figure 78a: Fields for Copy Previous Data

11. This link will display the Main Party names in a drop down list which can be edited. Place the
mouse pointer over the link to see the dropdown list. (See Figure Number 79)

¥ | Registration Section /

Case Registration /

*Filing Mo.: | Civil Appeal PPE/103757/2015 El Copy Previous Case Data: Case Type: | M.A.C.P.-12 Reg\stration No.: (100112 Year: 2010 m

Petitioner | Respondent || Extra Information | Subordinate Court | Act-Section

Organisation Details:

]

Gearsh.. Y

*Plaintiff: |Ramesh Kadam

Relation: @Father CMother /Husband

*Age:

Caste:

Mame of Advocate:
Email:

*Address:

District:

Town:

Taluka:

Police Station Code:

* e

oo | 1

35 Physical Handicaped: [”|
Select

‘ZIPatiI S.6. |

ramesh@gmail.com

Bune

CIMone/Other

In Person: [C]

Pune-25

Select

Pune City-8

Select :

TE FEH

qur

Extra Party | Case Details || Search Caveat | Registration |

L] 7)

Coce@®@eo0

Copy /100112/2010 (Parties 2

Cander Main Parties
"l Claimant: Sukhibai Narsingh Rathod 4
Mame: § Respondent Siddharth Sitaram Tribhuvan &*

Date of Birth: frr=ry
EN
MAH-3211-2004

oy

Extra Party Petitioner Count:

Bar Registration Number:

Mobile No.: | 7899999999
Pincode: 411007
Ward: | Select M
Village: |-88183 A
UID MNo.: 411154546186712 |

afSe3mieh o |3 T |

Figure 79: Copy Previous Case data screen
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12. You can edit the details of the Parties displayed in the dropdown list. Click Edit icon to edit
the details of the copied case.

13. When you click the Edit icon, the system will display the details of the parties in the
corresponding screen.

14. You can then modify or update the details.

Case Registration using Filing Number

Procedure:
1. Petitioner tab
To register a Case, follow the steps given below:

1. The system will by default display the screen for Petitioner details.

2. Select the case from the Filing No. select box. (In case of Civil cases the system will
display Plaintiff and in Criminal cases it will be the Complainant.)

3. When you select the case from the Filing No. select box, the system will display all the
details of the selected case. The details which were entered during the filing process are
fetched.

4. Click Save button to save the details. The system will display the next tab screen
automatically.

5. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

If the Petitioner is an Organization, then follow the steps given below:

6. Select the check box for Organization Details.

7. When you select the Organization Details check box, the system will display the
Organization Name select box. The names of the organizations are displayed in a
dropdown list in the Organization Name select box.

8. When you select the name of the organization from the Organization Name select box,
the system will display the organization name in the Complainant or Plaintiff field.
(Refer to Figure 80)
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X | Registration Section | Case Registration / Y [ +] o Ooeo@eo0

Petitioner | RESDDHGEHII Extra Information | Subordinate Court | Act-Section | Extra Party | Case Details || Search Caveat | Registration |

Organisation Details: [¥] *Organisation Name: |Ak0|a Janta Commerical CoEl

*Plaintiff: |Akola Janta Commerical Co Op Bank Ltd. Extra Party Petitioner Count - | 2

Mame of Advocate: BPat\I S.G. Bar Registration Number: [MAH-3211-2004
Email: | ramesh@gmail.com Mobile No.: | 7899999943
*Address: fueangabad Pincode: 411007

District: | Pune-25 -
Town: | Select X Ward: | Select >
Taluka: |Pune City-8 B Village: |-88183 o
Police Station Code: | Select :l UID No.: (411154546186712 |
Enin g
* TIET: | FRIAT FercH S T, a 1o

Figure 80: Petitioner as an Organization

9. Select the Name of the Organization from the Organization Name select box.
10. When you select the Organization Name the system will display the existing details.

X / Registration Section / Case Registration / Y (+) L) Oocoe®e o0

“Filing No.: | Civil Appeal PPE/103757/2015 El Copy Previous Case Data: [

Petitioner | Respondent || Extra Information | Subordinate Court | Act-Section || Extra Party || Case Details || Search Caveat Registration'

Organisation Details: []

*Plaintiff: |Ramesh Kadam *Gender: @Male ©Female ©)Other

Relation: @Father 'Mother ©Husband 'None/Other Mame: Ram Kadam

*Age: |35 Physical Handicaped: [Z] Date of Birth: | 21-12-1980 fi
Caste: | Select :l In Person: [] Extra Party Petitioner Count: | 2
Name of Advocate: BPatn S.G. | Bar Registration Number: |[MAH-3211-2004

Email: | ramesh@gmail.com Mobile No_: | 7899929999
*Address: Pincode: 411007

District: | Pune-25 -
Town: | Select b Ward: | Select b
Taluka: | Pune City-8 - Village: | -88183 A
Puolice Station Code: | Select :l UID No.: 411154546186712 |
bpir
e arEea T T & . | 3 |
* O Tarefrare A rcrrﬁaw.aﬁ. |

11. Click Save to add the data into the system. The system will display the message,
“Addition Successful” and the next tab will be displayed.
12. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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2. Respondent tab

This tab provides the facility to enter the “Respondent Details” details. The Defendant details
are not compulsory because a Defendant is not present in cases like the Probate, Adoption
matters etc.

However if present, the Defendant may be an Individual or an Organizational Litigant and
accordingly the corresponding check box has to be selected.

When the Defendant is an Organization, then the system will display the Organization Name
field.

In case the Respondent is an individual, then you have to enter information like Name of the
Defendant, Gender, Name of Father or Husband or Mother and Address of the Respondent.

If the Respondent is a Formal Party (to whom summons may not be generated), then select the
“Proforma Respondent” checkbox to enter the data.

fi | Registration Section / Case Registration / [Gearcn. 1Y [+ (7] O0Oe®0©eO0

Addition successful

*Filing No_: | Civil Appeal PPE/103757/2015 El Copy Previous Case Data: [/

Pefitioner | Respondent || Extra Information || Subordinate Court | Act-Section || Exira Parly | Case Details | Search Caveat RBQIS'.E'a!IUﬂ_

Organisation Details: [
*Defendant: ‘Suresh Patil “Gender: @Male OFemale 'Other

Relation: @Father CMother (CHusband ©'None/Other Name: [Tukaram Patil
Age: :l Physical Handicaped: " Date of Birth: B
Caste: | Hindu/Open-1 :l In Person: [ Extra Party Respondent Count: | 2 Proforma Respondent - [
Name of Advocate: ‘EIKadam V.D. | Bar Registration Number: [MAH-3426-2003
Email: | suresh@gmail.com Mabile No.:
*“Address: (EEIGE Pincode:
District: | Aurangabad-19 T
Town: | Select T Ward: | Select T
Taluka: | Aurangabad-5 ot Village: |-B0759 s
Palice Station Code: | CITY CHOWK-1 :l UID Mo.: 414654548546519 |
HB
*ofEamn |\ e GICH |g—nmmtrraa' |
g | AT Taefre A - |Enz:l?f€r§‘r |

Figure 81: Respondent Details screen
To add Respondent Details follow the steps given below:
1. On the Respondent Details tab, the system will display all the details of the case type that you
have selected in the step 2. (Click this hyperlink to see the content for reference )
2. Here you can add details or modify the details also. Follow the steps given below for adding the

details.

3. The system will display the Name of the Respondent, Age, Address, and Extra Party
Respondent Count.

4. Select the Gender by selecting their respective radio buttons.
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19.
20.
21.

Select the radio buttons for the Relation (Father, Mother, Husband, None, or Other).
Enter the Name of the Relation in the Name field.

The system will display the Age in the Age field.

Select the Date of Birth from the calendar control.

Select the Caste from the Caste select box.

. The system will display the Extra Party Respondent Count.

. Enter the Name of the Advocate in the Name of the Advocate field.

. Enter the Bar Registration Number in the Bar Registration Number field.

. Enter the email address in the Email field.

. Enter the Address in the Address field.

. Select District, Town, Taluka, Hobli, Ward, Village, and Hamlet from their select box.

. Select the Police Station Code from the Police Station Code select box.

. Select the check box for the Proforma Respondent to notify that the party is Formal Party.

. Click Save to save the data into the system. The system will display the message, “Addition

Successful”

The system will check for the blank mandatory fields and will instruct you to fill all the details.
The system will display the next tab screen after you click the Save button.

All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Extra Information tab

With this option you can enter the extra information of the Petitioner and the Respondent if it
is provided by the Litigant. This includes information like Date of Birth, Passport Number,
Country, Pin Code, Nationality, UID, PAN No, e-mail, Mobile Number, Phone Number and so
on.
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2 | Registration Section | Case Registration | [Bearch. 1Y [+ ® OO0 ®® e O
*Filing No.: | Civil Appeal PPE/103757/2015 El Copy Previous Case Data: [[]
Peswzioner- Respondent || Extra Informatiuﬁ .Suborchnate Cour‘t_ Act-Section -Extra Party | Case Details | Search Caveat | Registration
Petitioner Exira Information
Passport No.: | 18989898 PAN No.: | PL3568478F Fax No.: | 4578458748
Country: | India Mationality: | Indian Phone Mo_: | 8955555595
Occupation: Alternate Address: ETT
District: | Pune-25
Town: | Select Ward: | Select
Taluka: | Pune City-8 Village: |-88183
caag: | s et e | T
Respondent Extra Information
Passport Mo.: | K8982898 PAN Mo.: | AT3568478F Fax MNo.: | 4587484578
Country: | India Nationality: | Indian Phone Mo.: | 8589555555
Occupation: Alternate Address: furangabiad
District: | Aurangabad-19 -
Town: | Select = Ward: | Select i
Taluka: | Aurangabad-5 2 Village: |-80759 hd
e [Fe0 | i |

Figure 82: Extra Information screen

1. Petitioner Extra Information block

In this block, you can add extra information of the Petitioner. To add Petitioner Extra
Information, follow the steps given below:

Enter the Passport Number in the Passport Number field.
Enter PAN Number in the PAN Number field.

Enter the Fax Number in the Fax Number field.

Enter the Name of the Country in the Country field.

Enter the Nationality in the Nationality field.

Enter the Phone Number in the Phone Number field.
Enter the Occupation in the Occupation field.

Enter the Alternate address in the Alternate Address field.
You can enter the Alternate address in local language also.

© NV A ®WN e

10. Select District, Town, Taluka, Hobli, Ward, Village, and Hamlet from the select box.

2. Respondent Extra Information block

In this block, you can add extra information of the Respondent. To add Respondent Extra
Information, follow the steps given below:
1. Enter the Passport Number Passport Number field.
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2. Enter PAN Number in the PAN Number field..

3 Enter the Fax Number in the Fax Number field.

4 Enter the Name of the Country in the Country field.

5. Enter the Nationality in the Nationality field.

6 Enter the Phone Number in the Phone Number field.

7 Enter the Occupation in the Occupation field.

8 Enter the Alternate address in the Alternate address field.

9. You can enter the Alternate address in local language also.

10. Select District, Town, Taluka, Hobli, Ward, Village, and Hamlet from the select box.

11. Click Save to save the data into the system. The system will display the message,
“Addition Successful”

12. The system will check for the blank mandatory fields and instruct you to fill all the
details.

13. The system will display the next tab screen after you click the Save button.
14. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4. Subordinate Court tab
This option is used only if the user belongs to an Appellate Establishment. If the case being filed is

an Appeal, then the details given below have to entered:
e Name of the Subordinate Court from which the Appeal is originated
e Case Registration Number or Filing Number
e Decision Date of the Case in the Lower Court

¥ / Registration Section / Case Registration / Y [+] (7] (ool WOl Ne)

Addition successful

*Filing No.: | Civil Appeal PPE/103757/2015 El Copy Previous Case Data: [C]

Petitioner | Respondent | Extra Information | Subordinate Court || Act-Section || Extra Party | Case Details || Search Caveat | Registration

Subordinate Court Name: | 10th Jt. Civil Judge 1.D. J.M.F.C. Auranga{zl

CNR Number: [MH10002151152012 |

Judge Mame: |SHRIB.P. PATIL-MH1163 |

Case Type: | Civil M.A.-3 El
@ Case Mo. Filing Mo.
Case Mo.: 12 Year: |2012 |

Date of Decision: [14-09-2015 Bt

CC Applied Date: |16-09-2015 EH cc Ready Date: J;
l Save i’%z,

Figure 83: Subordinate Court screen with details
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The system will display all the existing details. Here you can update or modify the details to do so
follow the steps given below
15. Select the Subordinate Court Name from the Subordinate Court Name select box.
16. Enter the CNR Number in the CNR Number field.
17. Enter the Judge name in the Judge Name field.
18. Select the Case Type from the Case Type select box
19. Select the radio buttons for Case Number or Filing Number. (Accordingly the system will
display the field for Case Number or Filing Number)
20. Enter the Case Number or Filing Number. (depending on selection of Case Number or
Filing Number)
21. Enter the Year of Registration in the Year field.
22. Select the Date of Decision with the help of calendar control.
23. Select the CC Applied Date and CC Received Date from the calendar control.
24, Click Save button to add the details and Click Next button to go to next screen.
25. The system will display the message, “Addition Successful” when the data has been
added successfully.
26. The system will check for the blank mandatory fields and instruct you to fill all the
details.
27.  All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

5. Act Sections tab
This section makes provision for the entry of relevant Acts and Sections.In this section, you can
view and add Acts and the Act Sections for the selected case type. The More Acts button will
allow you to add more Acts if required and with Remove Acts button you can remove the Acts

that are already exists.

fi / Registration Section | Case Registration / |:| Y (+] L7} Ooeo@eo0

Addition successful

*Filing Mo.: | Civil Appeal PPE/103757/2015 |Z| Copy Previous Case Data:

Petitioner | Respondent | Extra Information | Subordinate Court || Act-Section | Extra Party | Case Details || Search Caveat | Registration

Act Details
*Act1: | Birth and Death Registration Act 1969-17%

*Act Section1: [1

4

4

Act2: | Bombay Agricultural Debters Relief Act 1 Act Section2: |74

More Acts... || Remove Acts...

Figure 84: Act Section tab

28. By default, the system will display the existing Acts and Acts Sections for the selected
case type.

More Acts...
29. To add more Acts, click More Acts button And to remove an existing Act,
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click Remove Acts button.

30. When you click the More Acts button, the system will display the extra Acts select box
and the Act Section field to enter the corresponding Act Section.

31. For example consider the figure given below, where Act 1, Act 2 and Act Section 1 and 2
already exists for the selected case type. The Act3 select box and Act Section3 fields are
added by clicking the More Acts button.

ft | Registration Section | Case Registration / Y [+] (7] OQC o0 e

Addition successful

*Filing No.: | Civil Appeal PPE/103757/2015 Izl Copy Previous Case Data: [

Petitioner || Respondent | Extra Information || Subordinate Court || Act-Section | Extra Party | Case Details || Search Caveat | Registration

Act Details
*Act1: | Birth and Death Registration Act 1969-17

*Act Section1: |1

4

Act2: | Bombay Agricultural Debters Relief Act 1 Act Section2: |74

4

Act3: | Select - Act Section3:

More Acts... ” Remove Acts...

=

Figure 85: Adding More Acts
In case there are no existing Acts and you want to add them, follow the steps given below:

32. Select the Act that you want to add for the selected case type from the Actl select box.
33. Enter the corresponding Act Section in the Act Section 1 field.
34, Click Save to save the data into the system. The system will display the message,

“Addition Successful”
35. The system will check for the blank mandatory fields and instruct you to fill all the
details.

36. The system will display the next tab Police Station after you click the Save button.
37. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields

6. Police Station tab
This tab is displayed when the case being registered is a Criminal Case. In this option the
information pertaining to Complaint and FIR is entered. Type of trial like Summary/Sessions can
also be selected. Facility is provided to search the case by entering Date of Offence. Cases
which are already in the system with the same Date of Offence are automatically displayed and

can be tagged with the current Case.
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) 4 © o

Addition successful

fr/ Registration Section | Case Registration /

OQoeoecC

*Filing No.: | Cri.Bail Appln./101329/2015 El Copy Previous Case Data: [

Petitioner || Respondent || Extra Information || Subordinate Court || Act-Section || Police Station || Extra Party || Case Details || Registration

Puolice Challan or Private[_ r : . - =
Complaint: ! Police Station Code: | AJINTHA-32 IZ|
Date of Offence: | 01-11-2015 B I Searc ﬁ Date of Filing Charge Sheet: | 01-11-2015 [
FIR Type: | Select El FIR No.: | 59 ‘ Year: LZDlS

Investigating Officer: | Shinde S.D. Belt no: | F45

Investigating Officer 1: | Kadam S.K.

oo [egmor T

Belt no 1: | R12
Offence Remark will come here.

Offence Remark:

AT AfEER: | @ wa
9 HEwAT 1: | Ferd 5.

FEATET 9T | AEaTar §RT

Figure 86: Police Station tab

38. The system will display the Police Station details that already exist in the database.

39. Select the Date of Offence from the calendar control and click Search. The system will
fetch the registered cases for the selected Date of Offence as a dropdown list.

40. Select the FIR Type from the FIR Type select box.

41. Click Save button to add the details and Click Next button to go to next screen.

42. The system will display the message, “Addition Successful” when the data has been
added successfully.

43, The system will check for the blank mandatory fields and instruct you to fill all the
details.

44, All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Incase the details are not displayed and you have to add the details then follow the steps given

below:
45, Select the Police Challan from the Police Challan select box.
46. Select the Police Station Code from the Police Station Code select box.
47. Select the Date of Offence with the help of calendar control and Click Search. The
system will display all the registered cases as per the selected Date of Offence.
48. Select the Date of Filing Charge sheet with the help of calendar control.
49, Select the FIR Type from the FIR Type select box.
50. Enter the FIR Number in the FIR Number field.
51. Enter the Year in the Year field.
52. Enter the name of the Investigating Officer.
53. Enter the name of the Investigating Officer No 1.
54. Enter the Belt Number in Belt No. field.
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55. Enter the Belt Number 1 in Belt No. 1 field.

56. Select the Trials from the Trials select box.

57. Enter the Offence Remark in Offence Remark field.

58. You can enter the Offence Remark in Local Language also.

59. You can enter the name of the Investigating Officer in Local Language also.

60. You can enter the name of the Investigating Officer No 1 in Local Language also.
61. Click Save button to save the details and Click Next button to go to next screen.

62. The system will display the message, “Addition Successful” when the data has been

added successfully.
63. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

7. MvcC

This option is used to enter the Cases to be registered under Motor Vehicle Act (MVC). With
this option you can add information pertaining to accidents such as FIR Type, Accident date,
Place of Accident, Vehicle details, License number, or Insurance information, to name a few.
This information can be further used to search Accident details using FIR Number. Multiple

entries of the above can also be made.

f | Registration Section / Case Registration / [Search.. 1Y (+] (2] CQoceo@eo0
*Filing No.: | Select El Copy Previous Case Data:
Petitioner | Respondent | Extra Information || Subordinate Court || Act-Section | Police Station || MVC || Extra Party | Case Details | Search Caveat | Registration
*ltem Moz | 1 Other Police Station: *District: | Aurangabad-19 -
*Taluka: | Aurangabad-5 - *Police Station: | AJINTHA-32 -
FIR Type: | Select -
*CR Mo.: 12 “Year: [2015 *Date of Accident: W‘ﬁ
Time of Accident: [01:12:30 *Place of Accident: |Ajintha
Name: Ramesh Kadam
Compensation Claimed: (100000 Insurance Company: [ICICI
Vehicle Type: MCWG Vehicle Regn. No.: MH20AB1234
Driving License : [MH20 20110001234 Issuing Authority: MH20 201112D
S
AT I FeH *FIETAT TSwIoT: )sﬂﬁ‘rsr
AT WA | Her 20 201112 §
Figure 87: MVC tab
64. The Item Number will be generated automatically for every new case to be registered

under MVC.
65. Select the District from the District select box.
66. Select the Taluka from the Taluka select box.
67. Select the Police Station from the Police Station select box.
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68. Select the FIR Type from the FIR Type select box.

69. Enter the CR number in CR No. field.

70. Select the Date of Accident from the calendar control.

71. Enter the Time of Accident in the Time of Accident field in the HH:MM:SS (Hours:
Minutes: Seconds) format.

72. Enter the Place of Accident in the Place of Accident field.

73. Enter the Compensation Claimed in the Compensation Claimed.

74. Enter the name of the Insurance Company in the Insurance Company.

75. Enter the Type of Vehicle in the Type of Vehicle field.

76. Enter the Vehicle Registration Number of the vehicle in the Vehicle Regn. No. field.

77. Enter the Driving License Number in the Driving License field.

78. Enter the Issuing Authority in the Issuing Authority field.

79. Click Save button to save the details and Click Next button to go to next screen.

80. The system will display the message, “Addition Successful”

81. The mandatory fields are marked with an asterix(*). Please fill the mandatory details.

8. Extra Party tab
This option provides the facility to add extra parties. After you enter the Case Number, you

have to select the Type of Extra Party.

Type of Extra Party

Type of the Extra party like Petitioner or Respondent in Civil Cases or Complainant or Accused
in Criminal Cases can be selected. When you select Accused as the Type of Extra Party, the
system will display the Proforma Respondent check box.

If the party is an Organization, then the system will display the Organization Name field or else
enter the Personal information of the parties.

Names of Extra Party’s link

The party details which are already saved in the system can be viewed by clicking on this link, so
as to avoid re-entry of the same. When you place the mouse on this link, the existing Party
Details will be displayed as a dropdown list. You can edit or delete the party in this dropdown

> i
4 icon or Delete L_#

list using the Edit icon.
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Y

Mame of Advocate:

‘ZILandge Fatil B.5. |

Bar Registration Number:

MAH-502-1994

1t / Registration Section / Case Registration / (+] () Qoeoeo0

*Filing No.: | Civil Appeal PPE/103757/2015 ||  Copy Previous Case Data: [

Petitioner || Respondent | Extra Information | Subordinate Court | Act-Section || Extra Party || Case Details || Search Caveat | Registration
“Type: @Plaintiff 'Defendant 3 Plaintiff Parties To Be Filled

Organisation Details: [7]
*Plaintifff/Defendant(2): |Ganesh Kamble *Gender: @Male CFemale ©Other
Relation: @Father 'Mother 'Husband 'Mone/Other Name: [Shivaji Kamble

Caste: | Hindu/Open-1 :l In Persan: [C] *Age: zl Physical Handicaped: [”|

Email: | ganesh@gmail.com Mobile No_: | 8977777777
Occupation: | Service UID No.: [546545648974564
*Address: Bune Pincode:
District: | Pune-25 >
Town: | Select M Ward: |Select M
Taluka: |Pune City-8 A Village: |-88183 -
Police Station Code: | Select :l
Other Information: [7]
AUS
* ST | o e afEelsTSE & o | Tt S |
“gear | T TR A ST T L |
S | AT

Figure 88: Extra Party tab

1. Select the radio buttons for Complainant or Accused.
When you select Complainant radio button, the system will display the
3 Plaintiff Parties To Be Filled |;k.
3. And when you select the Accused radio button, the system will display the
3 Defendant Parties To Be Filled ;.
Enter the name of the Complainant or Accused in the Complainant /Accused field.
5. Select Gender by selecting their radio buttons.
6. Choose the relation type by selecting the radio buttons for Father, Mother, Husband, or
None/Other.
7. Select the Caste from the Caste select box
8. Enter the age of the Complainant in the Age field.
9. Select Regular or All type of Advocates from the Name of Advocate select box.
| Mame of Advocate: | » | Enter an
Click and — Iohabet
then Email; A EELS RS
select All here
Ciecynatinm: © |
Regular

or All
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10. The names of all the advocates whose name match or embed the character in the search string
will be displayed as a dropdown list when the Regular option is chosen or the names of all the
advocates whose three characters match or embed the search string will be displayed when the
All option is selected. (Refer to step 14 of Caveator/Caveatee details section)

11.  Select the name of the advocate from the Name of the Advocate select box.

12. When you select the Advocate’s Name, the Bar Registration Number of the Advocate will be
displayed in Bar Registration Number field.

13.  Enter the Mobile Number in Mobile Number field.

14.  Enter the email address in Email field.

15.  Enter the Occupation in Occupation field.

16.  Enter the UID number in the UID field.

17.  Enter the Address and Pincode.

18.  Select the District from the District select box.

19.  Select the Taluka from the Taluka select box.

20. Select the Village from the Village select box.

21.  Select the Police Station Code from the Police Station Code select box.

22. Incase you want to add extra information: Select the check box for Other Information.

Email: | ganesh@gmail.com | Mabile No.: | 8975455555
Occupation: | Service UID No.:
“Address: | Un® Pincode:
District: | Pune-25 b
Town: | Select - Ward: | Select -]
Taluka: | Pune City-8 - Village: |-88183 -]
Police Station Code: | Select -
Other Information: [¥]
Passport No.: | 1122456548 PAN Mo.: | BJ1154874L
Country: | India Nationality| Indian
Phone Mo.: | 9858855555 Fax Mo.: | 8484849349
Alternate Address: | 447 K0
District: | Pune-25 %
Town: | Select T Ward: | Select T
Taluka: | Mawal-5 = Village: | Adhe kh.-87846 =
Y
* SR | TR | afE/améeh & A | e S |
o | oY ST | Ry e[S e Ao |

23.

Figure 88a: Extra Party screen with details

When you select the check box of Other Information the system will display the Passport

Number, PAN Number, Country, Nationality, Phone Number, and Fax No. fields.
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24.  Enter the above details.

25.  Click the Save button to save the data.

26. The system will display the View Previous Parties link.

27.  When you move the mouse over View Previous Parties, the system will display the previous
parties as a dropdown list.

28.  Click Save button to save the details and Click Next button to go to next screen.

29. The system will display the message, “Addition Successful” when the data has been added
successfully.

30. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

9. Case Details tab

This section includes the Case Details block and Main Matter Details block.
fi | Registration Section / Case Registration / ‘T' (+] (7] OQoeo®eo0

*Filing No.: | Cri.Bail Appln./102018/2015 El Copy Previous Case Data: [

Petitioner | Respondent Extra Information | Subordinate Court || Act-Section || Police Station Extra Party || Case Details | Registration

Case Details
Important Information or Subject

|Irnportant Information

or Reason :
Valuation: | Amount: [770.00
Hide Parties: [[] Date of Filing: [28-07-2015
Plaint in Local Language: [¥] Time of Filing: [19:45:05

Main Matter Details

Case Type: | M.A.C.P.-12 Case No.: (100112 Year: 2012 | §
CMR Mumber: MH20010007152012
Petitioner Name: Meena Ganesh Govindwad Respondent Name: |Shaikh Aness Shaikh Shabbir |
Court No_: [1-SHRI SUMANT M. KOLHE, Principal District Allocate to this Court: []
FS
FEcardl ATgch Twhal [EwT f&har
car=l Agar |
THROT.

Figure 89: Case Details tab
1. Case Details block
In Case Details block, the system will display the Important Information or Subject or Reason,
Valuation figure, Amount, Date of Filing, and Time of Filing.
Select the Hide Parties check box, if you want to hide the Party names.
Select the Plaint in Local Language check box if you want the name of the Plaint to be displayed
in local language also.

2. Main Matters Details block
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In Main Matter Details block, the system will display the details such as Case Type, Case No.,
Year of Registration, CNR Number, Petitioner Name, Respondent Name, and Court Number.
Select the Allocate to this Court check box, to allocate the selected Case type to the displayed

Court Number.
Click Save button to

add the details and Click Next button to go to next screen.

All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

10. Search Caveat tab

The Caveat Search tab includes various options to search the Caveat. This feature minimizes the

chances of losing the Caveat. Here you can search the Caveat based using the options given

below:

e Anywhere
e Starting With

e Soundex

e Subordinate Court
e Subordinate Court
e Date of Decision

(Note*: The “Caveat Search” option will not be shown for Criminal Cases).

Refer to Section 6.3 for

details regarding Search Caveat options.

The Tag Caveat checkbox can be checked, if the caveat has to be linked with the case.

f | Repistration Section / Case Registration /

*Filing Mo_: | Civil Appeal PPE/103757/2015 El

@ Anywhere

Y [3) @ 0O0®0®eO0

Copy Previous Case Data: [

Petitioner | Respondent | Extra Information | Subordinate Court || Act-Section Search Caveat | Registration

View Parties List (3

_ Starting With Soundex Subordinate Court Date of Decision

*Caveator Name: |Suresh Patil

Caveatee Mame: |Ramesh Kadam

LGOS

11. Registration tab

Figure 90: Search Caveat tab
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The Registration tab is the final step in Case Registration process. In this tab, the system will
display the details that you have added in each tab. In addition, you can edit the added details.
The system will display the Case Number, Year of Registration, Nature and Date of
Registration. You can change the Registration Date and add details like Date of Hearing and

Purpose of Listing.

(*Note- The details of the case cannot be edited after you click the Register Case button as the
facility to modify is not provided to Registration user. The details of the case after registration

can be modified by the Administrator only).

fx/ Registration Section / Case Registration /

Petitioner || Respondent || Extra Information

Y

*Filing Mo.: | Civil Appeal PPE/103757/2015 IZI Copy Previous Case Data: []

Subordinate Court || Act-Section

Search Caveat | Registration

L2 OCoeoec

Select
[ 7 1-Naturel
Case Type: | Civil Appeal PPE-86 |Z| Nature:
Change Registration Date- [] Date of Registration-
Date of Hearing: |04-11-2015 B
Purpose of Listing: | Additional Issues-37 El Sub Purpose: | Select El
Petitioner
y‘)
Plaintiff :Ramesh Kadam Gender: Male Age: 35 Relation : Father
Father/Mother/Husband Name :Ram KadamDate of Birth - 21-12-1980 Caste : Open Extra Party Petitioner Count - 2
MName of Advocate : Patil 5.G.. Advocate Code/Bar No. : MAH-3211-2004  Email :ramesh@gmail.com Mobile No. : 7899999999
Address : Pune Pincode : 411007 UID Mo.: 411154546186712 District : Pune
Town : Ward : Taluka : Pune City Village :
Police Station Code - Physical Handicaped :
qET - TN A STEAHE I o AT - OH FaA el - qer Taefiar =7 9l el

Respondent

Extra Information
Subordinate Court
Act-Section

Extra Party

Case Details

| REGISTER CASE |

Figure 91: Registration tab

Procedure

1. The system will by default display the current date as the Registration Date. To change the date
of Registration, select the check box for Change Registration Date.
2. When you select the Change Registration Date check box, the system will display the Reason
for Changing Registration Date field.
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1 | Registration Section / Case Registration / (Search.. 1Y [+] (7] OO0 ®® e d

*Filing Mo.: | Civil Appeal PPE/103757/2015 El Copy Previous Case Data:

Petitioner | Respondent || Extra Information || Subordinate Court || Act-Section Search Caveat || Registration

Change Registration Date: V| Date of Registration: [04-11-2015 B Re;nsr?ir;fronr“[:rl?a#il:_g| Defendent Absent |
Date of Hearing: |04-11-2015 B
Purpose of Listing: | Additional Issues-37 |Z| Sub Purpose: |Se|ect |z|
Petitioner
7
Plaintiff :Ramesh Kadam Gender: Male Age: 35 Relation : Father
Father/Maother/Husband Name :Ram KadamDate of Birth - 21-12-1980 Caste : Open Extra Party Petitioner Count - 2
Mame of Advocate : Patil 5.G.. Advocate Code/Bar Mo. : MAH-3211-2004  Email :ramesh@gmail.com Mobile MNo. - 7899999999
Address : Pune Pincode : 411007 UID Mo.: 411154546186712 District : Pune
Town : Ward : Taluka : Pune City Village :
Police Station Code - Physical Handicaped -
TG LA FeH SIS/ 3T/ & AT | OH FeA e - I TEEA =1 - 9 TS
Respondent

Extra Information
Subordinate Court
Act-Section

Extra Party

Case Details

e Edit icon to modify
o | 5 1-Naturel P
Case Type: |C|\|I Appeal PPE-86 El Trao F details

| REGISTER CASE |

W N ULRWw

Figure 92: Edit Registration details

Select the Date of Registration from the calendar control.

Enter the reason in the Reason for Changing Registration Date field.

Select the Purpose of Listing from the Purpose of Listing select box.

Select the Sub Purpose from Sub Purpose select box.

The system will display all the tabs with all the details added by the user.

To edit any of the added details, click the Edit icon.

When you click the edit icon, the system will display the corresponding screen where you can

modify or update the existing details.

. The tabs are marked in different colours to indicate their status :

The tab will be marked in RED colour if any mandatory field is left blank
The tab will be shown in ORANGE if the data in that particular tab is not saved but the data is
not mandatory.(Refer to Figure 92a)
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1t |/ Registration Section / Case Registration / Y (+] (7} CQoceowe
*Filing No.: | M.A.C.P./103543/2015 El Copy Previous Case Data: [
Petitioner | Respondent Act-Section Registration

Case Type: ‘ M.A.C.P.-12 IZ|

Change Registration Date: [| Date of Registration: [04-11-2015
Date of Hearing: [04-11-2015 |

Purpose of Listing: | Additional Issues-37 El Sub Purpose: | Select El
Petitioner
rd
ot ubedabequil st S ayen Gender: Male Age: 60 Relation : Father
Gafoor
) :
{F;aatfh;;rMcltheerusband Hamessayed Date of Birth : Caste : ST Extra Party Petitioner Count : 2
Name of Advocate - Shaikh Saleem. Advocate Code/Bar No. - MAH-1527-1998  Email -Jubeda@gmail.com Mobile No. -
Address : Aurangabad. Pincode : UID No.: 556568564648746 District - Ahmadnagar
Town - Ward : Taluka : Jamkhed Village : Chondhi
Police Station Code - Physical Handicaped -
aIET : AEGT A HC HEAG AL aﬁaﬁaﬁmﬁﬁwzww oear ;- st T @rF ;- 9 el
Respondent

Extra Information
Subordinate Court
Act-Section

MvC

Extra Party

Case Details

Figure 92a: Colour Coding of Registration tabs

(21

E::’i;;J ,‘5
11. After you have added all the details, click Register Casel to submit the case.

(*Please Note- The details of the case cannot be edited after you click the Register Case button as
the facility to modify is not provided to Registration user. The details of the case after registration
can be modified by the Administrator only).

12. The system will display the message, “Addition Successful”.
13. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.4 Urgent Case

Cases which have to be disposed within a stipulated time frame as per the directions of the
High Court or Supreme Court are known as Time Bound or Urgent Matters. The Urgent
Matters are sorted separately by the system so as to facilitate quick disposal of such matters.
The matter marked as Urgent will have topmost priority and will be displayed on the top in the
Cause list, overriding all other priorities which have been set at various stages.
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Home

‘

Case Reaistration
Urgent Case
Case Extra Info
1A on Filing

FIR Search

Case Allocation. O]

ey
| User Menu. |

5 Alerts (0 New )
% Calendar

el ourtlS ssme

) St it/ Reqistration Section / /

sub menu

DISTRICT AND SESSIONS COURT AURANGABAD

Click Urgent Cases ‘

L —

=TT —

Navigation pane ‘

Logout B NC2.0
04112015 B
(7] Ooceeec

registration

Figure 93: Navigation for “Urgent Cases” screen

To access the Case Registration screen, follow the steps given below:

1. Onthe Navigation pane, click the Registration Section menu.

2. Then, click the Urgent Cases sub menu. (Refer to Figure Number 93)

3. When you click Urgent Cases sub menu, the system will display the Urgent Cases screen. (Refer

to Figure Number 94)

X | Registration Section / Urgent Case /

*Case Type:

*Case No.:

) {

Urgent Cases

L+] 2 Coe®eo®e®o0

Civil Appeal PPE-86

1| | *Year: | 2012

-]
| o

No v s

Figure Number 95)

Figure 94: Urgent Cases screen

Select the case type that you want to mark as Urgent from the Case Type select box.
Enter the case number in the Case No. field.

Enter the Year of Registration in the Year field.
Click Go, the system will display the name of the Petitioner and the Respondent. (Refer to
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Urgent Cases

Click Go,
*Case Type: | Civil Appeal PPE-86 v Petitioner
and
et i Respondent
Petitioner Name:-| Ramesh Kadam | will be
Respondent Name:-| Suresh Patil | Ll

Urgent:-[]

Figure 95: Urgent Cases screen with Petitioner and Respondent Name

Select the Urgent check box to mark the selected case type as urgent.
Click Submit to save the information into the system. The system will display the message,
“Addition Successful”.

10. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.5 Case Extra Info

6.5.1

With this feature you can enter extra information related to a particular Case Type.

For Example: In case of MVC matters, extra information specific to MVC case type like Vehicle
Number, License Number and so on can be captured.

This feature also provides the facility in Grouping and Linking of the cases on the basis of their
extra information.

Example: In case of MVC matters, all cases with a particular Vehicle Number can be grouped
and linked and they can be processed together, if required.

Case Extra Info (Add)

With this option you can add extra information to a particular case type.
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I 2012t LS e DISTRICT AND SESSIONS COURT AURANGABAD registration 0;1:';5;“50
e & X/ Regist] hd (?) OCcee®ee®o0
Navigation pane

Click “Case

Extra Info”
Case Reglstrat\on
Uroent Case Sub menu

i

1A on Filing

[ [+

FIR Search
Case Allocation (+]

User Menu

1

[ Alerts (0 New )
[M Calendar

Figure 96: Navigation for "Case Extra Information" screen

To access the Case Extra Information screen, follow the steps given below:
1. On the Navigation pane, click the Registration Section menu.
2. Then, click the Case Extra Info sub menu. (Refer to Figure Number 96)
3. When you click Case Extra Info sub menu, the system will display the Case Extra Information
screen. (Refer to Figure Number 97)

1t | Registration Section / Case ExtraInfo / Add Y [+ (7] OCOoceo@eo0
Case Extra Information
*Case Type: | Civil Appeal PPE-86 El
*Case No:- |1 | *Year: | 2015 |m

Figure 97: Case Extra Information

4. Select the case type for which you want to add Case Extra Information from the Case Type
select box.

5. Enter the case number of the selected case type in Case No. field.

6. Enter the year of registration in the Year field.

Click Go button. The system will display Record ID. This Record ID is unique and autogenerated
by the system.
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f¥ | Registration Section / Case Extra Info | Add Y [+ o CCce@eo0
Case Extra Information
*Case Type: | Civil Appeal PPE-86 El
.
Gt s | ear [2005 | ) Label fetched from

Ramesh Kadam Vs Suresh Patil

*Record ID Masters (Case Type
label Form)
REENG l:l /
poucyName: [ ]

Figure 97a: Extra Labels added for the case type

8. The system will fetch the dynamic labels from the Masters (Case Type labels form) and display
it here.

9. Enter the data for the label. Please consider the example given below:
For example: In the screen shot, Policy Number label is fetched for the selected case type.

10. Enter the data (this data is extra information) for the label.

11. Click Submit to save the information into the system. The system will display the message,
“Addition Successful”.

12. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.5.2 Case Extra Info (Modify)
This feature provides the facility to modify any of the information which the user has already

entered.
ft / Registration Section | Case Extra Info / Modify Y [+ L7 CCceeeo0
Case Extra Information
*Case Type: | Civil Appeal PPE-86 El
*Case No.: |1 ‘ *Year: |2015 |] m"‘ |

Figure 98: Case Extra Information (Modify) screen

To modify or update any information follow the steps given below:

1. Click the Edit iconlzthat is located at the upper right corner on the menu bar.
The system will display the Case Extra Info (Modify) screen. (Refer to Figure Number 98)

3. Select the case type for which you want to modify the Case Extra Info from the Case Type select
box.
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4. Enter the case number of the selected case type in the Case No. field.
5. Enter the year in the Year field and click Go. The system will display the name of the Petitioner
and the Respondent and the Record ID select box. (Refer to Figure Number 98a)

f¥ | Registration Section / Case Extra Info / Modify (search.. Y [+ o CQoe@e o e
Case Extra Information
*Case Type:| Civil Appeal PPE-86 El
*Case No.: [ 1 | *Year |2015 | 'Gﬁ‘ |
Ramesh Kadam Vs Suresh Patil
*Record 1D ESeIect L'_l

-;ﬁﬁ—, n_
FILE NOL

T

Figure Number 98a: Case Extra Info screen with details

6. Select the record id from the Record ID select box.

7. When you select the record id, the system will display the labels that exist for the selected case
type.

8. Now you can modify the labels.

9. Click Submit to save the information into the system. The system will display the message,
“Modification Successful”.

10. All the mandatory fields are marked with an asterix *. Please fill all mandatory fields.

6.6 Interlocutory Applications (IA’s) on Filing
With this feature you can enter the Interlocutory Applications (IA’s) filed in a particular case.
The system will display the Party Names automatically

6.6.1 IA on Filing (Add)

This option provides the facility to add an Interlocutory Applications (IA) filed in the case. The
Party names will be displayed automatically by the system.
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Logout # NC2.0
04-11-2015 H

e # ! Registration Section / / [Search.. | Y (?) OCcee®ee®o0

wer of
-+

ol "o urtlS ——— — DISTRICT AND SESSIONS COURT AURANGABAD registration
.

Caveat Section (+]

Navigation Pane

Case Registration
Urgent Case

1A on Filing Click “IA on Filing”

sub menu
FIR Search

Case Allocation

Litigant Updations (+]

Alerts (0 New )
[M Calendar

Figure 99: Navigation for “IA on Filing (Add)” screen
To access the IA on Filing (Add) screen, follow the steps given below:

1. On the Navigation pane, click the Registration Section menu.

2. Then, click the IA on Filing submenu. (Refer to Figure Number 99)

3. When you click IA on Filing sub menu, the system will display the IA on Filing screen with Civil
and Filing Number as the selected options. (Refer to Figure Number 100)

4. You can do IA Filing for Civil and Criminal cases using the Filing Number and the Registration.

5. By default, Filing Number is displayed as the selected option. Here, the Filing No. field is
displayed where you have to enter the filing number of the selected case type.

6. The system will load the case types in the Case Type select box according to the Civil or
Criminal selection. Incase of Civil option, the system will load civil case types in the Case Type
select box.

7. And when you choose Criminal radio button, the criminal case types will be loaded in the Case
Type select box.

8. You can do IA Filing using the Filing Number or the Registration Number.

9. When you select the Registration radio button, the Case No. field is displayed. Enter the
registration number in this field.

ft | Registration Section / 1A on Filing / Add Y [+] (2] OCceoeeo

%

Interlocutory Application Filing

@ Civil ) Criminal

1A Filing on: © Filing No. @ Registration

*Case Type: |Civi| Appeal PPE-86

*Case No.: |1 | *Year: |2015

Figure 100: IA on Filing screen
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10. Select case type for IA Filing from the Case Type select box.

11. Enter the Case Number or the Filing Number as per the selection of Filing Number or
Registration.

12. Enter the year of filing in the Year field.

13. Click the Go button, the system will display the details such as Petitioner Name, Respondent
Name, Court Number, and IA Filing on Number of the selected case type. These details are
displayed in the Interlocutory Application Filing tab.

14. Along with the Interlocutory Application Filing tab, there are three more tabs such as Party
Applying Details tab, IA details tab, and Summary tab

¥ | Registration Section / 1A on Filing / Add Y [+ (7} CoeoeO0

Interlocutory Application Filing || Party Applying Details || la Details | Summary

@ Civil Criminal

1A Filing on: © Filing No. @ Registration

*Case Type: ‘ Civil Appeal PPE-86

*Case No.: ‘1 | *Year: |2E|15 | _@g

Petitioner: Ramesh Kadam
Respondent: Suresh Patil

Court No.: 0

*“1A Filing on Mo: |00001 2015

*Act: [AP.M.C. Act 1063 & 1067 -] IA Classification: | Select -]
Under Section: | 132, 312 Court Fee:
Prayer: | _; IZ| _>>‘ Relief Claimed: | Plaints Mo.1 Money Lent.1 The plaintiff
claims rupees with interest at

percent from the day of 199

Figure 101: Interlocutory Applications Filing tab

Interlocutory Applications Filing tab
15. In the Interlocutory Application Filing tab, the IA Filing number is displayed in the IA Filing on
field along with the Year of IA Filing. (Refer to Figure Number 101)

16. Select the Act from the Act select box.

17. Select the IA Classification from the IA Classification select box.
18. Enter the Under Section in the Under Section field.

19. Enter the Court Fee in the Court Fee field.

-
20. Select the Prayer from the select box and Click arrowl button. The system will display the

claimed relief for the selected Prayer in the Relief Claimed field.
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21. Click Next button to move to the next tab which is the Party Applying Details tab.

Party Applying Details tab

IA may be filed by the existing parties in the case. In this option you have to only select the party
names displayed in the list box. If extra parties are also filing the IA along with main party, then select
those extra parties also. It is to be noted that when extra parties are to be selected, from the list box of
extra parties.

In this tab you will see the following:
1. Party Name form
This form is on the left side of the screen and displays the list of the existing parties in the
selected case type. Each Party Name is provided with a check box. Select the check box to add
the party names to the Party Applying Details or Party Against Details form.
2. Party Applying Details form
e |n the Party Applying Details form, select the Main Party Applying and the Extra Party
Applying (if applicable) from the list. In this form the system will display the Party
Name, Advocate, and Main Party columns.
3. Party Against Details form
In the Party Against Details block, select the Main Party Against and the Extra Party Against (if
applicable) from the list. In this form the system will display the Party Name, Advocate, and
Main Party columns.
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f¥ | Registration Section / 1A on Filing / Add Y [+ (2} OCcCeoe®o0
Interlocutory Application Filing || Party Applying Details | la Details | Summary
Parly Name Party Applying Details
Ramesh Kadam(MP) ;
Party Name Advocate Lﬂam
Suresh Patil(MR) arly
Ganesh Kamble(EP) |i| | 8 | | C
=]
Party Against Details
Party Name Advocate Mg
my Party
|i| |: | | Ivocate -
e

Next

Figure 102: Party Applying Details

Procedure:
4. In the Party Name form, choose the Party Name

=

5. Select the check box of Party and Click
Details form.

by selecting their respective check box.

button to move them to the Party Applying

6. To remove any Party Name, Click button. The Party Name will be moved back to the

Party Name form.

7. Similarly, add Party Names to the Party Against Details form.
8. If the Party is the Main Party then select the radio button for Main Party in Party Applying

Details and Party Against Details form.
9. Click Next button, to move to the next tab which

IA Details tab

is the la Details tab.

The IA Details tab provides the facility to add other information like Hearing Date, Notice served date,
Order Date, Nature of Disposal and so on. This information can also be entered at a later stage. This
information has to be filled during IA proceedings conducted on future dates. By default, the current

date (today’s date) is set as the Date of Filing.

Page 108 of 169




National Informatics Centre Registration User Manual eCourts Project

1 | Registration Section { 1A on Filing / Add : Y [+ 4 (7} [eBol NN We)

Interiocutory Application Filing | Party Applying Details || Ia Details | Summary

*Date of Filing: [04-11-2015 B
Date of Hearing: [05-11-2015 ]

*Purpose of Listing: |Add\tinna\ Issues-37 El
Sub Purpose: ESeIect ]vl

Figure 103: la Details tab

Procedure

1.

vk wnwN

The current date is set as the Date of Filing, for another date select the date from the calendar
control.

Select the Date OF Hearing from the calendar control.

Select the Purpose of Listing from the Purpose of Listing select box.

Select the Sub Purpose from the Sub Purpose select box.

Click Next button to move to the next tab which is the Summary tab.

Summary tab

The Summary tab gives the overview of the IA on Filing details. In Summary, each tab is horizontally

aligned below one another and displays the details that you have added. You can edit the details using

the edit icon.

Y | Registration Section / 1A on Filing / Add Y [+ 4 (?) Cocoe@eo

Interlocutory Application Filing | Party Applying Details || la Details | Summary

Interlocutory Application Filing

rd
1A Filing on on: Registration Case Type: Civil Appeal PPE-86/1/2015
Petitioner: Ramesh Kadam Respondent: Suresh Patil
Court MNo.: 0 1A Filing on Mo:
Act: A.P.M.C. Act 1963 & 1967 IA Classification:
Under Section: 132, 312 Court Fee: 200

Relief Claimed: Plaints No.1 Money Lent.1 The plaintiff claims rupees with interest at
percent from the day of 199

Party Applying Details

la Details

Figure 104: Summary tab

Page 109 of 169




National Informatics Centre Registration User Manual eCourts Project

Procedure

1. Click the icon which is located at the right hand corner of each horizontally arranged tab.
The system will display the added details for each tab.

2. You can modify the details using the edit Eicon. When you click the edit icon the system will
display the relevant tab screen with the existing details. Now you can modify the details.

3. Click Register IA button to save the information into the system. The system will display the
message, “Addition Successful” along with the generated IA Filing Number and Year of IA

| !4 Filing on No:-00001/2015 |

Filing. For example consider the generated IA Filing Number
in the Figure Number 105.

£ / Registration Section / 1A on Filing / Add e [+ (7] OQoceo®@e0

as shown

Addition successful
I4 Filing on Mo:-00001/2015
Interlocutory Application Filing
@ Civil ) Criminal

IA Filing on: ) Filing No. @ Registration

*Case Type: ESeIect lvl

e
*Case N0.| | *Year." | Go

Figure 105: IA on Filing screen with the message

4. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.6.2 1A on Filing (Modify)
This option provides the facility to modify the IA on Filing details.

¥ / Registration Section / IA on Filing / Modify Y [+ (7] CQoeoe0
Interlocutory Application Filing

@ Civil Criminal

|A Filing on: ) Filing No. @ Registration

*Case Type: |Civi\ Appeal PPE-86 El

“Case No.|1 | "Year: |2015 | Go

Figure 106: IA on Filing (Modify) screen

To modify or update any information follow the steps given below:

1. Click the Edit iconlithat is located at the upper right corner on the menu bar.

2. The screen for IA on Filing (Modify) screen is displayed.
3. Select the radio buttons for Civil or Criminal and Filing Number or Registration Number.
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Select the case type from the Case Type select box.

5. Enter the filing number of the selected case type in the Filing No. field.
Enter the year of filing in the Year field and click Go. The Petitioner Name, Respondent Name,
and the assigned Court Number for the selected case type are displayed.

f¥ | Registration Section / 1A on Filing / Modify Y [+ (7} OQoceoe0

Interlocutory Application Filing | Party Applying Details || la Details | Summary

@ Civil Criminal

1A Filing on: © Filing No. @ Registration

*Case Type: |Ci\fi| Appeal PPE-86

*Case No.|1 *Year: |2015
Petitioner: Ramesh Kadam
Respondent: Suresh Patil
Court No.: ©
*IA Filing on No: | 1/2015 [
*Act: |A.P.M.C. Act 1963 & 1967 |Z| 1A Classification: | Select |Z|
Under Section: [ 132, 312 Court Fee:
Prayer: | gelect El i Relief Claimed: | Plaints Mo 1 Money Lent 1 The plaintiff
claims rupees with interest at

percent from the day of 199

Figure 107: 1A on Filing (Modify) screen with details

7. Now, select the IA Filing No whose details you want to modify from the IA Filing on No. field.
8. All the existing information for the selected case type is fetched and displayed on the screen.
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Gear.. Y

Party Applying Details | la Details | Summary

ft | Registration Section / 1A on Filing / Modify
Intertocutory Application Filing
@ Civil © Criminal

IA Filing on- © Filing No. @ Registration

*Case Type: |Civi| Appeal PPE-86

*Case N0.|1 | “Year: |2E|15

Petitioner: Ramesh Kadam
Respondent: Suresh Patil

Court No.: 0

Qs ] Q0@ ®eo0

*IA Filing on No: | 1/2015

*Act: |A.P.M.C. Act 1963 & 1967
132, 312

Under Section:

Prayer: | 5

1A Classification: | Select

Relief Claimed:

Court Fee:

GOODS SOLD AT A FIXED PRICE
DELIVERED.1 The plaintiff as executor of
E.F. claims.

Figure 107a: IA on Filing (Modify) screen with details

9. You can now modify or update the required information. Then click Next to move to the next

tab which is the Party Applying Details tab.

fX | Registration Section / IA on Filing / Modify [Search.. | Y o » (7] Coeoee g
Interlocutory Application Filing | Party Applying Details || la Details | Summary
Ivi il
B Party Name Party Applying Details
[[1 = Ganesh Kamble(EP) =
N ([EE Party Name Advocate :,ﬂ::tr;
‘ -= ‘ | |—.-_'s ocate |
s Surash Patil(MR) Kadam v.D.- RECRS
Party Against Details
Main
| Party Name Advocate Party
> forne || o |
S5 Ramesh Kadam(MP) fatil 5.6.- | ®

Figure 108: Party Applying Details tab
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10. Similarly you can modify the existing information in the Party Applying Details tab also.
11. Here you can remove the Party Names from the Party Applying Details and the Party Against

Details form using the button.

12. These party names will then appear in the Party Name form. You can select the new party

names and add to the Party Applying Details or the Party Against Details form by clicking the

-

arrowl button.

13. Mark the party names as the Main Party by selecting their respective radio buttons.
14. Then click Next to move to the next tab. The next tab is la Details tab.

ft | Registration Section / 1A on Filing / Modify Y

Interfocutory Application Filing || Party Applying Details || la Details | Summary

Date of Hearing: [06-11-2015 i
*Purpose of Listing: |Additiona| Issues-37 El
Sub Purpose: | Select El

LtV

(7} OQoeoeo

Figure 109: la Details tab

15. Here again, the existing details for the selected case type is displayed.

16. You can modify or update the information and click Next to move to the next tab. The next tab

is the Summary tab.

fry Reaqistration Section / 1A on Filing / Modify ?

Interlocutory Application Filing | Party Applying Details | la Details | Summary

Interlocutory Application Filing

14 Filing on on: Registration Case Type: Civil Appeal PPE-86/1/2015
Petitioner: Ramesh Kadam Respondent: Suresh Patil

Court MNo.: 0 14 Filing on Mo: 172015

Act: A.P.M.C. Act 1963 & 1967 IA Classification:

Under Section: 132, 312 Court Fea: 500

Relief Claimed: GOODS SOLD AT A FIXED PRICE DELIVERED.1 The plaintiff as
executor of E.F. claims.

Party Applying Details

la Details

o

&

Vg

2} CQoeoecC

4

Click edit icon
to update
details

Figure 110: Summary tab
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17. The Summary tab will display all the added details. You can again modify the details here using
the edit icon. (Refer to Figure Number 110 for Edit icon).

18. When you click the edit icon, the relevant tab with the details is displayed. You can now modify
the details.

19. Similarly you can modify the existing information in all of the four tabs.

20. After you modify the details, click Register IA button.

ft | Registration Section / 1A on Filing / Modify Y [+ 4 (7] Oceo®eo0

Modification successful
|4 Filing on Mo:-1/2015
Interlocutory Application Filing
@ Civil ) Criminal

1A Filing on: © Filing No. @ Registration

*Case Type: |Se|ect El

s
“Case Nn,| | “Yeari| | Go

Figure 110a: Message screen

21. When you click Register IA button, the message, “Modification Successful” and the IA Filing

Number and Year of IA Filing is displayed. For example consider the IA Filing Number
I 14 Filing on Mo:-0000

LEE Iis displayed.

6.7 Suit Schedule

This option is provided to record the details of the Property under dispute. The Disputed
Property may be Movable or Immovable. Multiple properties (like Land, House, Flat etc) may
be involved in the dispute, in the same suit. This option is used to enter the details of such
property. The Suit Schedule process includes:

Suit Schedule Id
Movable Suit Schedule
Immovable Suit Schedule
Search Property

PwpNp

Schedule Id

Schedule Id is the unique Identification (Id) given to each property. The Id needs to be created
initially before recording the property details. This Id forms the “Schedule” or “Annexure” to
the suit register, for the respective cases.

Movable Property

Movable Property is property that can be moved from one place to another. It includes
personal items such as clothing and jewelry, household goods such as furniture and appliances,
and other items including animals and vehicles.

Immovable Property
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Immovable Property is an object that cannot be moved such as an item of property that cannot
be moved without destroying or property that is fixed to the earth, such as land or a house.

Search Property
This feature provides the facility to search the existing details of the Movable Suit Schedule.

6.7.1 Suit Schedule Id

Schedule Id is the unique Identification (Id) given to each property. The Id needs to be created
initially before recording the property details. This Id forms the “Schedule” or “Annexure” to
the suit register, for the respective cases.

The Schedule Id feature includes the options given below:
1. Suit Schedule Id (Add)
2. Suit Schedule Id (Modify)
3. Suit Schedule Id (Delete)

6.7.1.1Suit Schedule Id (Add)
This option provides the facility to add a Suit Schedule.

i ogout (% NC2.0
‘:. "(:._A{-‘ A " ADLA . o e
I el aurtlS DISTRICT AND SESSIONS COURT AURANGABAD registration "0 o045 B8

nicToIcT

Heane # £/ Registration Section / / [Search.. Y L) CQoceoecC

Master

II

Caveat Section

_—— Navigation Pane

=

Case Registration
Urgent Case
Case Extra Info

IA on Filing
[+
sseetinnt = Click “Suit Schedule 1d”
sub menu

FIR Search
=0 Alerts (0 New )

M Calendar

Figure 111: Navigation for “Suit Schedule Id (Add)” screen

Procedure

To access the Suit Schedule Id (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Registration Section menu.

2. Then, click the Suit Schedule followed by Suit Schedule Id menu. (Refer to Figure Number 111)
3. When you click Suit Schedule Id sub menu, the system will display the Suit Schedule screen.
(Refer to Figure Number 112)
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ft / Registration Section / Suit Schedule Id / Add Y © 7] OQCcCeoeeo
Suit Schedule

*Case Type: | Civil Appeal PPE-86
| “Year [ 2015

-

*Case Mo

Figure 112: Suit Schedule screen

4. Select the case type for which you want to add a Suit Schedule Id, from the Case Type select
box.
Enter the case number of the selected case type in Case No. field.

6. Enter the Year of Registration in the Year field.

7. Click Go. The system will display Petitioner Name, Respondent Name, and Schedule ID. (Refer
to Figure Number 113)

1 | Registration Section / Suit Schedule Id / Add b § [+ 4 @se (7] Ocee@e@eo

Suit Schedule

*Case Type: | Civil Appeal PPE-86

*CaseMo. |1 | *Year: |2015

*Claimant: | Ramesh Kadam

*Respondent: | Suresh Patil

Schedule ID-[ 1

*Schedule Name | Property Schedule

Figure 113: Suit Schedule screen with details
8. Enter a name for the schedule in the Schedule Name field. You can type the Schedule Name as
“Land A”, or “Property no.1” etc. in Case of Immovable Property, Vehicle, Gold, etc (In case of
movable Property).
9. Click Submit to save the information into the system. The system will display the message,
“Addition Successful”.
10. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.7.1.2Suit Schedule Id (Modify)

This option provides the facility to modify the Suit Schedule details. Enter the Suit
Schedule (ID), the system will automatically fetch the existing information for that Id.
You can now modify or edited by the user.
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f¥ | Repistration Section / Suit Schedule |d / Modify Q s & L2} Oo0coe 0 e@0

[l
]
o

(]
ar
(1]
-
2oe

Figure 114: Suit Schedule Id (Modify) screen

Procedure

j:}"-!-

1. Click the Edit icon that is placed on the upper right corner of the menu bar.
2. Select the case type that you want to modify, from the Case Type select box.
3. Enter the case number of the selected case type in the Case No. field.
4. Enter the year of registration of the selected case type in the Year field.
5. Click Go.
¥ | Registration Section / Suit Schedule Id | Modify Y Fa ﬁ'sg o OQoeoe0
Suit Schedule
*Case Type: | Civil Appeal PPE-86 :l
*Case No.: |1 | “Year |2015 |
*Petitioner Mame: | Ramesh Kadam |
*Respondent Name: | Suresh Patil
Schedule 1D:| 1/Property Schedule x
*Schedule Name

Property Schedule

Figure 115: Suit Schedule Id (Modify) screen with details

6. The Petitioner Name, Respondent Name, Schedule ID select box, and Schedule Name text box
is displayed. (Refer to Figure Number 115)

7. Select the Schedule ID from the Schedule ID select box.

8. When you select the Schedule ID from the select box, the Schedule Name will be displayed.

9. You can now modify the required details

10. Click Submit to save the information into the system. The system will display the message,

“Modification Successful”.

11. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.7.1.3Schedule Id (Delete)

This feature provides the facility to Delete or Undelete the details of an already existing
Suit Schedule.
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¥ | Registration Section / Suit Scheduleld /| Delete Y © » (7] CCceo@eo0

Suit Schedule
*Case Type: | Civil Appeal PPE-86

*Case No.- |1 | *Year ‘2015

Figure 116: Suit Schedule Id (Modify) screen
Procedure

Click the Delete icon that is placed on the upper right corner on the menu bar.

The system will display the Suit Schedule Id (Delete) screen.

Select the case type that you want to delete from the Case Type select box.

Enter the case number of the selected case type in the Case No. field.

Enter the year of registration in the Year field.

Click Go. The system will display the Petitioner Name, Respondent Name, Schedule ID

o vk wNR

select box, and Schedule Name text box.

X | Registration Section / Suit Schedule Id / Delete Y. O » o OQoeo@eoO

Suit Schedule
*Case Type: | Civil Appeal PPE-86

*Case Noz |1 | *Year. | 2015 H

*Petitioner Name | Ramesh Kadam

*Respondent Name: | Suresh Patil

il

Schedule 1D:| 1/Property Schedule

*Schedule Name: | Property Schedule

Display Delete @ Undelete

Submit

Submit

Figure 117: Suit Schedule Id (Delete) screen with details

7. Select the Schedule ID from the Schedule Id select box. The system will display the Schedule
Name and the radio buttons for Delete and Undelete.

8. Select the Delete radio button to delete a Suit Schedule of the selected Case Type. The
details though deleted will remain in the database and can be retrieved if required.

9. Select the Undelete button to retrieve the deleted Suit Schedule details.

10. The system will display the message, “Deleted Successfully” for deleted cases.

11. The system will display the message, “Undeleted Successfully” for the retrieved cases.

12. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.7.2 Movable Suit Schedule

The Suit schedule is further classified into two categories:
1. Movable Suit Schedule
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2. Immovable Suit Schedule
In Movable Suit Schedule, you can enter all movable Property details item wise. For example,
Vehicle information like Car Stereo Tape, Car Model, etc. can be recorded.

6.7.2.1Movable Suit Schedule (Add)

This option is used to add Movable Property details. With this option you can enter
details for all Movable Property details such as Vehicle information like Car Stereo
Tape, Car Model, to name a few examples.

~ \ . A Logout B NC2.0
I AN = DISTRICT AND SESSIONS COURT AURANGABAD registration o0y o045 B

Heane # £/ Registration Section / / [Search.. | Y L7) OQCceoecC

Master Navigation pane

Caveat Section

Fees

Case Registration
Urgent Case
Case Extra Info

IA on Filing

Click “Movable Suit
Schedule” sub menu

Movable Suit Schedule | —Ss—

FIR Search
[0 Mlerts (0 New )

M Calendar

Figure 118: Navigation for "Movable Suit Schedule" screen

To access the Movable Suit Schedule (Add) screen, follow the steps given below:
1. Click the Registration Section menu on the navigation pane.

2. Click the Suit Schedule sub menu followed by Movable Suit Schedule. (Refer to Figure
Number 118)

3. When you click Movable Suit Schedule sub menu, the system will display the Movable Suit
Schedule screen. (Refer to Figure Number 119)
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i | Registration Section / Movable Suit Schedule / Add Y Q » ) O0O®@eo0

Movable Suit Schedule
*Case Type: | Select El

*Case No.: | *Year: | ‘ |

*Property Name:

Movable Property Details:

District: | Select ko
Town: | Select B
Ward: | Select T

Taluka: | Select >

village: | Select &

Figure 119: Movable Suit Schedule screen

Procedure
1. Select case type for which you want to add the Movable Suit Schedule, from the Case Type
select box.
2. Enter the case number of the selected case type in the Case No. field.
3. Enter the year of registration in the Year field.
4. Click Go. The system will display the Petitioner Name, Respondent Name, and the Item
Number text box. (Refer to Figure Number 120)

ft | Registration Section / Movable Suit Schedule / Add |:| Y [+ 4 ﬁse (7] OQceo@eo0

Movable Suit Schedule
*Case Type: | Civil Appeal PPE-86

*Case No.: |1 | *Year: ‘ 2015 |

Petitioner Name : | Ramesh Kadam

Respondent Name : | Suresh Patil

4 | fe

*Schedule Mame: | Property Schedule

*ltem Mo.: |1

*Property Mame: | Property Name
Movable Property Details

Movable Property Details:

District: | Pune-25 -

Town: | Select o

Ward: | Select x

Taluka: | Daund-9 -

Village: | Alegaon-88266 -

Figure 120: Movable Suit Schedule with details

5. Select the schedule from the Schedule Name select box.
6. The Item Number will be displayed automatically
7. Enter the name of the property in the Property Name field.
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8. Enter the details of the property in the Movable Property Details field.

9. Select the District from the District select box.

10. Select the Town from the Town select box.

11. Select the Ward from the Ward select box.

12. Select the Taluka from the Taluka select box.

13. Select the Village from the Village select box.

14. Click Submit to save the data into the system. The system will display the message, “Added
Successful”.

15. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.7.2.2Movable Suit Schedule (Modify)

This option provides the facility to modify the Movable Suit Schedule details.

¥ | Registration Section / Movable Suit Schedule / Modify [search.. Y © (2] Coeoe0

Movable Suit Schedule
*Case Type: | Select

*Case No.: | *Year: |

*Item No.: | Select x

*Property Name:

Movable Property Details:

District: | Select -

Town: | Select x

Ward: | Select -

Taluka: | Select -

Village: | Select -

Figure 121: Movable Suit Schedule (Modify) screen
Procedure

i
Click the Edit icon & that is placed on the upper right corner of the menu bar.
The Movable Suit Schedule (Modify) screen is displayed. (Refer to Figure Number 121)
Select the case type that you want to modify, from the Case Type select box.

Enter the case number of the selected case type in the Case No. field.
Enter the year in the Year field and click Go.

A wWwNPRE
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f¥ | Registration Section / Movable Suit Schedule / Modify

Y

Patitioner Name :

Respondent Mame :

Taluka

Village

*Case Type:

*Case No.:

*Schedule Name:
*Item No.:

*Property Name:
Movable Property Details:

District:
Town:

Ward:

Movable Suit Schedule

Civil Appeal PPE-86

1 | *vear:[2015 ||

| Ramesh Kadam

Suresh Patil

Property Schedule

i

Froperty Name

Movable Property Details

Pune-25

Select

Select

:| Bhor-12

:| Ambeghar-88680

O » T

(7] Qoeee0

Figure 122: Movable Suit Schedule (Modify) screen with details

The Petitioner Name and the Respondent Name is displayed.

6

7. Select the name of the schedule from the Schedule Name select box.

8. Select the Item Number from the Item No. select box. The existing details are displayed.
9

You can now modify or update th

e information.

10. Click Submit to save the information into the system. The system will display the message,

“Updated Successfully”.

11. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.7.2.3Movable Suit Schedule (Delete)

This feature provides the facility to Delete or Undelete the details of an already existing

Movable Suit Schedule.
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fi | Registration Section /| Movable Suit Schedule / Delete

[EETr—\

O P

o CoeoecC

Movable Suit Schedule
*Case Type: | Civil Appeal PPE-86

[]
| vear:[2005 | IEEH
|

Petitioner Name : | Ramesh Kadam

*Case No.: |1

Respondent Name : | Suresh Patil

*Schedule Name: | Property Schedule -

*ltem No.:| 1 >

*Property Name: | Property Name
Movable Property Details

Movable Property Details:

District: | Pune-25

Town: | Select

Ward: | Select

Taluka: | Bhor-12

Village: | Ambeghar-88680

Display: © Delete @ Undelete

Figure 123: Movable Suit Schedule (Delete) screen
Procedure

. Click the Delete icon % that is placed on the upper right corner on the menu bar.
. The Movable Suit Schedule (Delete) screen is displayed. (Refer to Figure Number 124)
Select the case type which you want to delete from the Case Type select box.

Enter the case number of the selected case type in the Case Number field.

Enter the Year of registration in the Year field.

Click Go. The Petitioner Name and the Respondent Name are displayed.

o U A WNR

ft / Repistration Section / Movable Suit Schedule / Delete I:lY [+ .“‘?'38 L7] OO0 o @O
Movable Suit Schedule
Case Type: | Civil Appeal-1 v]
Case No.:

Petitioner Mame :

Respondent Name :

Schedule Name: | cxcxv v
Item No.: v
Property Name: | Land A

SHOW MENU

100250 | “vear:[2011 |m

“ijaykumar Bapurao Katruwar

Datta Charitable Trust, Aurangabad

land property

Movable Property Details:
p
District: | Ahmadnagar-26 v
Town: | Select v
Ward: | Select v
Taluka: | Akola-1 v
Village: | Abit Khind-89152 v
Display: ) Delete @ Undelete

Figure 124: Movable Suit Schedule (Delete) screen
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7. Select the name of the schedule from the Schedule Name select box.

8. Select the item number from the Item No. select box.

9. When you select the item Number, the remaining details such as Property Name, Movable
Property Details, District, Town, Ward, Taluka, and Village are displayed.

10. The system will also display the Delete and Undelete radio buttons.

11. Select the Delete radio button to delete a Movable Suit Schedule of the selected Case
Type. The details though deleted will remain in the database and can be retrieved if
required.

12. Select the Undelete button to retrieve the deleted Movable Suit Schedule details.

13. The system will display the message, “Deleted Successfully” for deleted cases.

14. The system will display the message, “Undeleted Successfully” for the retrieved cases.

15. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.7.3 Immovable Suit Schedule

With this option you can enter details related to the Immovable Property. Here, the
Immovable Suit Property is categorized into House, Site and Land. You can choose any one of
these categories by selecting their respective radio buttons. By default, the Land is displayed as

the selected option.

ogout E NC2.0
04112015 &

P APTTINS & \P— DISTRICT AND SESSIONS COURT AURANGABAD registration
eane #| 1t { Registration Section / i [Search.. Y (7) el WX No)
Master - . .
Navigation pane
Caveal Section ) \
B b cn 5 .

Case Registration
Urgent Case
Case Extra Info
IA on Filing

Click “Immovable

Immovable Sut Schedule I ™ Suit Schedule”

submenu
FIR Search

:

[M Calendar

Figure 125: Navigation for Imnmovable Suit Schedule screen
To access the Immovable Suit Schedule (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Registration Section menu.

2. Then, click the Suit Schedule followed by Immovable Suit Schedule sub menu. (Refer to Figure

Number 125)
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Suit Schedule (Add) screen. (Refer to Figure Number 126)

6.7.3.1Immovable Suit Schedule (Add)

1t / Registration Section / Immovable Suit Schedule / Add | Y [+ @se OQoceoeo0
Immovable Suit Schedule
House Site @ Land
*Case Type: | Select v |
*Case No.: | *Year: | |m
District: | Select v
Town: | Select v Ward: | Select
Taluka: | Select v Village: | Select
*Property Marne: Survey No.:
Rs. MNo.: | | Hissa: | |
Sub Hissa: | | Sub Sub Hissa: | |
Loc. Area : | | Area: | |
Measure (E-W) : | | Measure (N-5): | |
Other Measure: | |
East By: | | VWest By: | |
North By: | | South By: | |
[ submit

Figure 126: Immovable Suit Schedule screen

Land type of Immovable Property

1. By default Land is displayed as the selected type of immovable property.

2. Select the case type for which you want to add the immovable property from the Case Type
select box.

3. Enter the case number of the selected case type in the Case No. field.

4. Enter the year of registration in the Year field.

5. Click Go button.

6. The system will display the Petitioner Name, Respondent Name, and Item No.
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ft | Registration Section / Immovable Suit Schedule / Add

Y

Immovable Suit Schedule

! House

JSite @ Land

[+ "

Rs. No.: ‘

Sub Hissa: ‘

Loc. Area : ‘

Measure (E-W) : ‘

Other Measure: ‘

East By: ‘

Morth By: ‘

o CQoeeeo0

*Case Type: | Civil Appeal PPE-86 El
*Case No.: | 1 | *Year: | 2015 | Go
Petitioner Name: Ramesh Kadam Respondent Name: Suresh Patil
*Schedule Name: | Select El
*Itern No.: |1
District: | Select x
Town: | Select = Ward: | Select
Taluka: | Select 5 Village: | Select
*Property Nama: Survey No.:

Hissa: |

Sub Sub Hissa: |

Area: |

Measure (N-S): |

West By: |

South By: |

7.
8.
9.

10.
11.
12.
13.
14.
15.
16.
17.
18.
19.
20.
21.
22.
23.
24,
25.
26.

Figure 127: Immovable Suit Schedule screen with details

Select the District from the District select box.
Select the Town from the Town select box.

Select the Ward from the Ward select box.

Select the Taluka from the Taluka select box
Select the Village from the Village select box.
Enter name of the property in Property Name field.
Enter House Number in House Number field.
Enter Survey Number in the Survey No. field.
Enter Rs. No. in Rs. No field.

Enter the Hissa in the Hissa field.

Enter the Sub Hissa in the Sub Hissa field.

Enter the Sub Sub Hissa in the Sub Sub Hissa field.
Enter the Location Area in the Loc. Area field.
Enter the Area in the Area field.

Enter measurement of the area in East-West direction in Measure (E-W) field.

Enter measurement of the area in North-South direction in Measure (N-S) field.

Enter any other measurements details in the Other Measurement field

Enter the boundary details in East in East By field.
Enter the boundary details in North in North By field.
Enter the boundary details in South in South By field.

Site as type of Immovable Property
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27. Select the Site radio button. The system will display the fields to enter the details of Site as

the type of property.
1% | Registration Section / Immovable Suit Schedule / Add | 'Y [+ ]'—%& @ Ooceoceco0
Immovable Suit Schedule
House  ®site Land
*Case Type: | Civil Appeal-1 v |
*Case No.: | 100003 | “Year: | 2010 |ﬂ
Petitioner Name: Shankarlal Papalal Jaiswal Respondent Name: Madanlal Shrikishanlal Jaiswal
*Schedule Name: | Select v |
“Itern Mo.: |1
District: | Select v
Town: | Select r Ward: | Select v
Taluka: | Select v Village: | Select v
*Property Mame: Site Mo:
Sy. No: | | Ward No: | |
Layout: | | Stage: | |
Main: | | Cross: | |
Road: | |
Loc. Area : | | Area: | |
Measure (E-\V) : | | Measure (N-5): | |
Other Measure: | |
East By: | | VWest By: | |
North By: | | South By: | |
[ submit

28. Enter all details similar to that of Land type immovable property and additional details such
as Sy. No, Site No., Ward Number, Layout, Stage, Main, Cross and Road fields.

House as type of property

29. Select the radio button for House as the property type. The system will display the fields to
enter the details of Site as the type of property.

30. Enter all details similar to that of Land type immovable property and additional details such
as House Number, Door Number, Ward Number, Layout, Stage, Main, Cross and Road
fields.

31. Click Submit to save the data into the system. The system will display the message,
“Addition Successful”.

32. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Page 127 of 169




National Informatics Centre

Registration User Manual eCourts Project

i Registration Section / Immovable Suit Schedule / Add

Petitioner Name: Ramesh Kadam

Y

© T

Immovable Suit Schedule

© House

@site

@ Land

*Case Type:

Civil Appeal PPE-86

*Case No.: |1

*Year: | 2015

=]
| o

-]

*Schedule Name: | Select
*ltem No.: |1
District: | Select
Town: | Select
Taluka: | Select
*Property Name:

Sy. No:

Layout:

Main:

Road:

Loc. Area:

Measure (E-W) :

Other Measure:

East By:

Morth By:

Respondent Name: Suresh Patil

{7) OQoeeecC

Ward: | Select

village: | Select

Site Mo:

Ward No:

Stage:

Cross: |

Area: |

Measure (N-5):

West By: |

South By: |

Figure 128: Immovable Suit Schedule screen with House as type of Property

6.7.3.2Immovable Suit Schedule (Modify)

eCourtl8 osmic~

SHOW MENU

ft / Registration Section / Immovable Suit Schedule / Modify

Sub Hissa:

Loc. Area:

Measure (E-W):

Other Measure:

East By:

North By:

DISTRICT AND SESSIONS COURT AURANGABAD registration {?érzu?E.NEu
[Seach. 1Y ©esr% @ OoceoeoO
Immovable Suit Schedule
House Site ® Land
“Case Type: | Select v
“Case No.: | 'Year:| |m
District: | Select v
Town: | Select v Ward: | Select v
Taluka: | Select v Village: | Select A
“Property Name: Survey No.:
Rs. No.: Hissa:

Sub Sub Hissa:

Area:

Measure (N-5):

West By:

South By:

Procedure

Figure 129: Immovable Suit Schedule (Modify) screen
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W
Click the Edit icon & that is placed on the upper right corner of the menu bar.
. The Immovable Suit Schedule (Modify) screen is displayed. (Refer to Figure Number 129)
Select the case type that you want to modify, from the Case Type select box.

PwoN e

Enter the case number of the selected case type in the Case No. field.
5. Enter the year in the Year field and click Go.

f¥ | Registration Section / Immovable Suit Schedule / Add Y [+ ﬁgg (2] ool WoN Je)

Immovable Suit Schedule

© House ©@site @ Land

*Case Type: | Civil Appeal PPE-86

=]
*Case No.: 1 | *Year: | 2015 |m

Measure (E-W) : Measure (N-5):

Petitioner Name: Ramesh Kadam Respondent Name: Suresh Patil
*Schedule Name: | Select El
*ltem No.: |1
District: | Select hd
Town: | Select hd Ward: | Select b
Taluka: | Select - Village: | Select x
*Property Name: Survey No.:
Rs. Mo.: Hissa: | |
Sub Hissa: Sub Sub Hissa: | |
Loc. Area: Area: | |
| |

Other Measure:

East By: West By:

North By:

South By:

Figure 129a: Immovable Suit Schedule (Modify) screen with details

6. The Petitioner Name and the Respondent Name is displayed.
7. Select the name of the schedule from the Schedule Name select box.
8. Select the Item Number from the Item No. select box. The existing details are displayed.
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it | Registration Section / Immovable Suit Schedule / Modify Y [+ 4 @se

Immovable Suit Schedule

@ House  @site @ Land

*Case Type: | Civil Appeal PPE-86

=]
| *Year: | 2015 |m

2] CoeoeecC

*Case No.: |1
Petitioner Name: Ramesh Kadam Respondent Name: Suresh Patil
*Schedule Name: | Property Schedule S
*Item Mo.: | Select b
District: | Pune-25 -
Town: | Select - Ward: | Select >
Taluka: | Bhor-12 o Village: | Ambeghar-88680 ot
*Property Name: | SSS Ground Site No: | E-12
Sy. No: | 12/352A Ward No: ‘Al |
Layout: | E12 Stage: [ 512 |
Main: | AB123 Cross: | cp123 |
Road: | M.G. Road
|

Measure (E-W) : | 12M Measure (N-5): ‘ 15M

Other Measure: | 10M

East By: | 100M West By: | 200M

|
|
|
|
Loc. Area: |A 12.5 | Area: ‘A 2.45
|
|
|
|

North By: | 300M South By: | 400M

Figure 129b: Immovable Suit Schedule (Modify) screen with details

9. You can now modify or update the information.
10. Click Submit to save the information into the system. The system will disp
“Updated Successfully”.

lay the message,

11. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.7.3.3Immovable Suit Schedule (Delete)

This feature provides the facility to Delete or Undelete the details of an already existing

Immovable Suit Schedule.
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¥ | Registration Section / Immovable Suit Schedule | Delete |:|Y (+ g ﬁﬁt o Coeo®eo0
Immovable Suit Schedule
D House @site @ Land
*Case Type: | Select El
*Case No.: *Year: |
District: | Select -
Town: | Select - Ward: | Select -
Taluka: | Select z Village: | Select T
*Property Name: Survey No.:
Rs. No.: | | Hissa: | |
Sub Hissa: | | Sub Sub Hissa: | |
Loc. Area: | | Area: | |
Measure (E-W) : | | Measure (N-5): | |
Other Measure: | |
East By: | | West By: | |
Morth By: | | South By: | |
Display: © Delete D Undelete

Figure 130: Immovable Suit Schedule (Delete) screen

Procedure

o U hs WNR

Click the Delete icon % that is placed on the upper right corner on the menu bar.

. The Immovable Suit Schedule (Delete) screen is displayed. (Refer to Figure Number 131)
Select the case type which you want to delete from the Case Type select box.

Enter the case number of the selected case type in the Case Number field.

Enter the Year of registration in the Year field.

Click Go. The Petitioner Name and the Respondent Name are displayed.
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*Schedule Name:
*ltemn No.:
District:

Town:

Taluka:
*Property Name:
Rs. No.:

Sub Hissa:

Loc. Area :
Measure (E-W) :
Other Measure:
East By:

Marth By:

ft | Registration Section / Immovable Suit Schedule / Delete

Petitioner Name: Ramesh Kadam

(7} QoeeecoC

[Gearch. Y Csr %
Immovable Suit Schedule
D House ©Site @ Land
*Case Type: | Civil Appeal PPE-86 El
*Case Mo.: |1 | *Year: | 2015 |
Respondent Name: Suresh Patil
Property Schedule hd
Select =
Select
Select Ward: | Select
Select Village: | Select
Survey No.:
‘ | Hissa: | |
‘ | Sub Sub Hissa: | |
| | s | |
‘ | Measure (N-5): | |
| |
‘ | West By: |
‘ | South By: |
Delete D Undelete

Display: €

Figure 131: Immovable Suit Schedule (Delete) screen

7. Select the name of the schedule from the Schedule Name select box.
8. Select the item number from the Item No. select box.
9. When you select the Item Number, the remaining details such as Property Name, Movable

Property Details, District, Town, Ward, Taluka, and Village are displayed.

10. The system will also display the Delete and Undelete radio buttons.
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f | Registration Section / Immovable Suit Schedule / Delete Y [+ 4 ]'—%se (2] ool ol We!

Immovable Suit Schedule

@ House ©Site @ Land

*Case Type: | Civil Appeal PPE-86

vear: (2005 | BN

*Case No.: |1
Petitioner Name: Ramesh Kadam Respondent Mame: Suresh Patil
*Schedule Name: | Property Schedule -
*ltem No.: | 1 -
District: | Pune-25
Town: | Select Ward: | Select
Taluka: | Bhor-12 village: | Ambeghar-88680
*Property Name: | BS Ground Survey No.: | 12f1a
Rs. No.: | W1 | Hissa: [ s23 |
Sub Hissa: | NAL | Sub Sub Hissa: | NA21 |
Loc, Area : | A10.5 | Area: | A 2415 |
Measure (E-W) : | 120M | Measure (N-5): |352M |
Other Measure: |523M |
EastBy: [254M | west By: | 458M |
North By: | 6236M | South By: [ 457M |
Display: © Delete ® Undelete

1.4.

Figure 131a: Immovable Suit Schedule (Delete) screen with details

11. Select the Delete radio button to delete the Immovable Suit Schedule of the selected case
type. The details though deleted will remain in the database and can be retrieved if
required.

12. Select the Undelete button to retrieve the deleted Immovable Suit Schedule details.

13. The system will display the message, “Deleted Successfully” for deleted cases.

14. The system will display the message, “Undeleted Successfully” for the retrieved cases.

15. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Search Property

This feature provides the facility to search a Property. You can search by giving the Property
Name or Case Number and Year or Village Name, by clicking on the respective radio buttons
and filling in the necessary search conditions.
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ol ourtIS —— DISTRICT AND SESSIONS COURT AURANGABAD

v

Home y| |fX ! Registration Section / / [Search.. Y

o

Caveat Section

i T——— Navigation Pane
Case Registration i

Urgent Case
Case Extra Info
IA on Filing

Click “Search Property” sub
Search Property _\ menu

FIR Search

[T — -
[ Alerts (0 New )

(M Calendar

Logout E NC2.0
04-11-2015 3

L7 Coceeeo

registration

Figure 132: Navigation for “Search Property” screen

To access the Search Property screen, follow the steps given below:

1. Onthe Navigation pane, click the Registration Section menu.
2. Then, click the Suit Schedule followed by Search Property sub menu. (Refer to Figure Number

132)

3. When you click Search Property sub menu, the system will display the Search Property screen
with By Village as the selected option. (Refer to Figure Number 133)

4. You can search property using the options given below:

1. By Village
2. By Property
3. By Case Number

£ / Registration Section / Search Property / [ 1Y

Search Property

®)| By Village By Property

0 @ Ooceo@eoO

By Case Number

District: | Select

Town: | Select

Ward: | Select

Taluka: | Select

Village: | Select
E

Figure 133: Search Property screen

Searching Property using “By Village” option

Procedure
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Select By Village radio button. (Refer to Figure given below)
Select District from the District select box.

Select Town from the Town select box.

Select Ward from the Ward select box.

Select Taluka from the Taluka select box.

Select Village from the Village select box.

NowukwbnNpeE

Civil Appeal PPEN/2015 (pefer to figure Number 133a)

Click Search button. The system will display the case in thr form of a link for eg.

¥ | Registration Section / Search Property / Report Y

Search Property

@ By Village By Property © By Case Number

Civil Appeal PPE/1/2015 Property Name Property Schedule
Civil Appeal PPE/1/2015 BS Ground Property Schedule

) Cocee@eec

Figure 133a: Search Property screen with link

8. Click the Civil Appeal PPEMI2015 |iny The Property details report is displayed. (Refer to

Figure Number 134)

ft / Registration Section / Search Property / Report Y

Property Detail Back
Movable

Case No. Civil Appeal PPE/M/2015 =
Property Name Property Name
Schedule Mame Property Schedule )
ltem No. 1 [
District Pune
Town
Ward
Taluka Bhor

Villana Amhaonhar

(7] Coeoeo0

Figure 134: Property Detail report

Searching Property using “By Property” option

With this option you can search the property using the name of the property.
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Enczo
. . SESSIONS COU : : 3
DISTRIC ¥ DISTRICT AND SESSIONS COURT AURANGABAD registration 23122014
f¥ / Registration Section / Search Property / Add | 1Y = @ OoceoeO0

Search Property

By Village 1By Property By Case Number

*Property Name | |
| searcn |

Figure 135: Search Property screen using By Property option

Procedure
1. Select the By Property radio button. (See Figure Number 135)
2. The system will display the Property Name field.
3. Enter the name of the property that you want to search in the Property Name field.
4. Click Search. The system will display the Property Name, Schedule Name, and the case no. as a

link for eg. Civil Appeal PPEMI2015 | (Refer to Figure Number 136).

fX | Registration Section / Search Property | Report Y =] (7] Coeoed
Search Property

By Village @ By Property By Case Number

*Property Name: ‘ BS Ground |

Figure 136: Search Property screen with details

5. Click the CivilAppeal PPEMI2015 |ink The Property Details report is displayed. (Refer to
Figure Number 137)

f2 | Registration Section / Search Property / Report [Gearch. | Y O @ OCOoceeeo
Property Detail Back

Immovable

Case No. Civil Appeal PPEN/2015 =

Property Name BS Ground |3

Schedule Name Property Schedule

ltem No. i

District Pune

Taluka Bhor

Village Ambeghar

type=1 12M1a

flan— ALYl T

Figure 137: Property Detail report
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Searching Property using “By Case Number” option

With this option you can search the property using the Case Number.

f¥ | Registration Section / Search Property | Report Y @ Qoeo@ec0

Search Property

) By Village By Property @ By Case Number

*Case Type: | Civil Appeal PPE-86
*Case Mo |1 | *Year |2015 ”E?F rch ]

Figure 138: Search Property using "By Case Number" option
Procedure
1. Select the radio button for “By Case Number” option. (Refer to Figure Number 138)

2. Select the case type from the Case Type select box.
3. Enter the case number of the selected case type in Case Number field.
4. Enter the year of registration in the Year field.
5. Click Search. The system will display the Property Name, Schedule Name, and the case number
as a link for eg. CiviLAppeal PPENII013 | (pafer to Figure Number 139)
ft | Registration Section / Search Property / Report Y 5] ! Ccee@eo

Search Property

7 By Village © By Property @ By Case Number
Civil Appeal PPE/1/2015 Property Name Property Schedule
Civil Appeal PPE/1/2015 BS Ground Property Schedule

Figure 139: Search Property screen with link

6. Click the SivilAppeal PPEMTI201S i The Property Details report is displayed.
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f¥ | Registration Section / Search Property / Report ? 13 (7] OCce®e o0
Property Detail Back
Movable
Case No. Civil Appeal PPE/1/2015
Property Name Property Name
Schedule Name Property Schedule |
ltem No. 1 I
District Pune
Town
Ward
Taluka Bhor
Villama Amhanhar E

Figure 140: Property Detail report
7. The report will display all the details that you have entered while adding a property to the
selected case type such as:
e Case Number
e Property Name
e Schedule Name
e [tem No. (Number) and so on.

8. You can also see the Back Iink in the Property Detail report.
9. Click the link to go back to the Search Property screen.

6.8 Registration Reports

This feature will be used to display the Registration Reports of Civil and Criminal Cases. This
feature includes the types of reports given below:

1. Pending Case Registration List on Date

2. Registered Cases on Date

3. Suit Register Report

6.8.1 Pending Case Registration List as on Date

This feature will display the list of pending registration cases of Civil Cases and Criminal Cases.
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jout (% NC2.0
05-11-2015 &

o ¢ | X! Registration Section / / [Seareh.. 1Y L?) OQoceoecC

Master

] AN r—— DISTRICT AND SESSIONS COURT AURANGABAD registration

-

Caveat Section

| — Navigation Pane

Case Registration
Urgent Case
Case Extra Info
IA on Filing

Click “Pending

Registration List” sub
FIR Search menu

Case Allocation (+]

=0 Alerts (0 New )

[ Calendar

Figure 141: Navigation for Pending Case Registration List as on Date
Procedure
To access the Pending Case Registration List as on Date (Report) screen, follow the steps given below:
1. On the Navigation pane, click the Registration Section menu.
2. Then, click the Registration Reports followed by Pending Registration List sub menu. (Refer to
Figure Number 141)
3. When you click Pending Registration List sub menu, the system will display the Pending
Registration List (Report) screen with Civil as the selected option. (Refer to Figure Number
142)
4. You can view the Pending Case Registration List for a particular date for Civil and Criminal
cases.
5. By default, Civil is displayed as the selected option. This will display the Pending Case
Registration List for Civil cases.
6. To view the Pending Case Registration List for Criminal cases, select the Criminal radio button.

1t / Registration Section / Pending Registration List / Report | 'Y =] Ve OQoCeoeC

Pending Case Registration List as on Date

®) Civil © Criminal E

Figure 142: Pending Case Registration List as on Date screen
7. Then, click the Go button, the system will load the View link. (See Figure Number 143).
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f / Registration Section / Pending Registration List / Report [ 1Y Ei 0@ O oceoe0

Pending Case Registration List as on Date
® civil O criminal (S
View Link =

Figure 143: Pending Case Registration List as on Date with "View" link.

8. Click the View link, the system will display the Pending Case Registration List on Date (Today’s
Date) Report. (Refer to Figure Number 144)

£t / Registration Section | Pending Registration List | Report N B (7] Coeo®eo0

= 4+ Automatic Zoom =

DISTRICT AND SESSIONS COURT AURANGABAD
Pending Case Registration List as on Date 05-11-2015

Date of Name of

S.No. Case Type Filing No. Filing Party Name Advocate

Dhondu @ Devidas

1 RCA 1028052014 30-10-2014  Rangnath Jadhav Vs Dhakare
: : Hiralal
Manisha Sanjay Jadhav
2 R.CA. 1021532015 08072015  Vishnu Himmatrao Janjal - . py o

Vs Vitthal Ranguba Salve

Suresh Dhondiba

Figure 144: Pending Case Registration List Report
9. The report will display the details given below:
e (Case Type
e Filing No. (Number)
e Date of Filing
e Party Name
e Name of Advocate

6.8.2 Registered Cases

With this option you can view the list of cases registered on a particular date. This report will
display all the details of the case such as Filing Number, Case Number, Plaintiff, Defendant,
Amount and Subject, and Subordinate Court.
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DISTRICT AND SESSIONS COURT AURANGABAD

Home A fri/ Registration Section / [/ I:I Y

e of

Logout ® NC2.0
05-11-2015

) OCceeeco

registration

Caveat Section (-]
Registration Secton | &
———— Navigation Pane
Case Registration E
Urgent Case
Case Extra Info
IA on Filing
Click “Registered Cases”
Registered Cases \ sub menu
FIR Search
[
I_ s
1 Alerts (0 New )
[T Calendar
Figure 145: Navigation for “Registered Cases on Date” screen
Procedure

To access the Registered Cases on Date (Report) screen, follow the steps given below:

1. On the Navigation pane, click the Registration Section menu.
2. Then, click the Registration Reports followed by Registered Cases sub menu. (Refer to Figure

Number 145)

3. When you click Registered Cases sub menu, the system will display the Pending Registration

List (Report) screen with current date (Today’s Date) in Today’s Date field. (Refer to Figure

Number 146)

You can view the Registered Cases List for a particular date for Civil and Criminal cases.
5. By default, Civil is displayed as the selected option. This will display the Registered Cases List

for Civil cases.

6. To view the Registered Cases List for Criminal cases, select the Criminal radio button.

fit | Registration Section / Registered Cases /| Report

) {

@ Civil !

B @ Ooceeeo0

Registered Cases on Date

Figure 146: Registered Cases on Date screen

7. Click the Go button, the system will load the View link. (Refer to Figure 147 given below)
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f¥ | Registration Section / Registered Cases / Report Y 3 (2] OCce®e o0
Registered Cases on Date

@ Civil @ Criminal

i Todays Date: | 04-L1z20LS e

View Link r’ View

Figure 147: Registered Cases on Date screen with View link

8. Click the View link, the system will display the list of Registered Cases of the current date.

¥ | Reqistration Section / Registered Cases / Report I:I by 4 B (7} OQCceoecC

Automatic Zoom =

DISTRICT AND SESSIONS COURT AURANGABAD
Registered Cases on Date:04-11-2015

m

Filing N c N Plaintift Detendant & i
Gt b ARG Petitioner Address Respondent Address e .
3 Subordinate Court
- Registration Plaintiff Advocate Respondent Advocate .
Filing Date EE g Subject
Date Plaintiff Extra Party Respondent Extra Party
Civil Appeal PPE
Amount -
Civil Appeal Civil Appeal . il 10th Jt. Civil Judge |.D. | M.F.C.
PPEA 04757/2015 PPEA/ DL Tamesh Kadam Sl Bubject : Aurangabad
MNIL

Lower Court: |t. Civil judge 5.0.
20-10-2015 04-11-2015  Pune Aurangabad Anrangabad/000001 27201 2Decision
Date: 14.08-2015
Patil 5.0, Kadam v.D.
2)Canesh Kamble
Pune

Figure 148: Registered Cases Report

9. The report will display the details given below:

e Filing No. (Number)

e Case No. (Number)

e Plaintiff

e Defendant

e Amount and Subject

e Subordinate Court

6.8.3 Suit Register Report
This feature provides the facility to Query the entered Suit Register Details.
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- ogout ENC2.0 <
eCourtls ot~ DISTRICT AND SESSIONS COURT AURANGABAD registration e iR

eanc y| i i Registration Section / i [Search.. Y L7} CQoeoec

Master L

———— Navigation Pane

Case Registration
Urgent Case
Case Extra Info

IA on Filing
Click “Suit Register
Report” sub menu
3uit Ranistar Banart e ———
F\h Searc; 7
ETE—|
| P s ———
I_ %
1 Alerts (0 New )
[M Calendar
Figure 149: Navigation for “Suit Register Report” screen
Procedure

1. On the Navigation pane, click the Registration Section menu.

2. Then, click the Registration Reports followed by Suit Register Report sub menu. (Refer to
Figure Number 149)

3. When you click Suit Register Report sub menu, the system will display the Suit Register Report
screen with Civil as the selected option. (Refer to Figure Number 150)

. You can view the Suit Register Report for a particular date for Civil and Criminal cases.

5. By default, Civil is displayed as the selected option. This will display the Registered Cases List
for Civil cases.

6. To view the Registered Cases List for Criminal cases, select the Criminal radio button.

7. The system will load the cases in the Case Type select box as per the selection of Civil or

Criminal radio button.

ft / Registration Section / Suit Register Report / Report |:| Y = (2) O0Ceoe®O0

Suit Register Report
Q@I Civil Criminal

*Case Type | Select |Z|

*From Case No l:l
e | I

Figure 150: Suit Register Report screen

Procedure
1. Select the case type for which you want to view the Suit Register Report from the Case Type

select box.
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2. You can view the report for the case numbers that you enter in Case No. field and To
Registration No. field.

3. Enter the starting case number from where you want to view the report in the Case No. field
and enter the To case number in the To Case No. field.

4. In case you want to view the Suit Register Report for a single case type, then type the same
registration number in the Case No. and To Case No. field.

5. Click the Go, the system will load the View link.

£t | Registration Section / Suit Register Report / Report Y 0 @ OQo@eo0oeo0

Suit Register Report
@Civil ©OCriminal
*Case Type | Civil Appeal PPE-86 IZ|
*From Case Mo
“To Case No View Link

“Year: | 2015 [ 6o |
.~ //

Figure 151: Suit Register Report with View link

6. Click the View link, the system will display the Suit Register Report. (Refer to Figure Number
152)

¥ | Registration Section / Suit Register Report / Report Y B L7 Qoe@eo0

= + Automatic Zoom ¥

Suit Register Report
IN THE COURT OF:
DISTRICT AND SESSIONS COURT AURANGABAD
Aurangabad

m

Case No.:Civil Appeal PPE/1/2015
Date of Filing:04-11-2015
1)Ramesh Kadam
Address:Pune Age:35
2)Ganesh Kamble
1)Suresh Palil
Address:Aurangabad Age:

Date of Hearing:
Nature Description:

Provision of Law:Birth and Death Registration Act 1969 1Bombay Agricultural Debters Relief Act
1947 74

Figure 152: Suit Register Report
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6.9 FIR Search

o ogout #NC2.0
P AFTTPT] A " . Logout
s £\ . DISTRICT AND SESSIONS COURT AURANGABAD registration o o0 B

T #&| X1 Registration Section / / [Search.. Y 7] *HeN N°N Ne

Master

Caveat Section

Fees

it st —— Navigation Pane
[

Case Registration

Urgent Case

Case Extra Info

1A on Filing Click ”FIR Search"
e sub menu

+1 [+]

Case Allocation

Litigant Updations

=2 Alents (0 New )

[ Calendar
Figure 153: Navigation for "FIR Search" screen
1. On the Navigation pane, click the Registration Section menu.
2. Then, click the FIR Search sub menu. (Refer to Figure Number 153)
3. The system will display the FIR Search screen.(Refer to Figure Number 154)
4. By default, District and Taluka is displayed.
ft | Registration Section / FIR Search / 'i-' (+] O @ Coeoeo0
Fir Search
"District: | Aurangabad -]
“Taluka: - | 5-Aurangabad -]
*Police Station: | 32-AINTHA -]
FIR Number: [1 | Year 2015 |
FIR Type: | Select -]
®MVC COther

Figure 154: FIR Search screen
Procedure

1. Select the Police Station from the Police Station select box.
2. Enter the FIR number in the FIR Number field.

3. Enter the year of registration in the Year field.

4. Select the type of FIR from the FIR Type select box.

Page 145 of 169




National Informatics Centre

Registration User Manual eCourts Project

5. By default MVC (Motor Vehicle Case) is displayed as the selected type. Select Other radio

button for non MVC cases.
6. Click Search. The records are displayed.

Ma Prahalad Sinah

AMNBHL I F Adhnre Nictrirt

f¥ | Registration Section / FIR Search / Y [+] =] (7] OQce@eo
Fir Search
*District | Aurangabad El
*Taluka | 5-Aurangabad El
*Police Station® | 32-AINTHA -]
FIR. Number: | | Year | |
FIR Type | Select
@MVC ©0ther
[ search |
No of Records Found42
S.No. Case No. Party Name Date of Place of FIR Designation
Accident Accident  Number
1 Jaywantabai Ananda 04-07-2011  Ajintha 11-SHRI DK i
MLA.C.P/100198/2013 Efmdge Vs Ravindra Rama 55 12011 ANBHULE . Adhoc D_|51r|ct
e (Uiarade Judge-2 Asst. Sessions
Judge Abad
2 Kondu Balwant Sonwane  07-05-2013  Ajintha e
M.A.C.P./100366/2013 Vs Gajanan Ashok 48 12013 > District Judge-3 and Add
Sessions Judge, Abad
Kothalkar
3 Ashwini Satish Kadam Vs 01-09-2013  Ajintha 11-SHRI D.K.
Jamsher Khan Subhan - ANBHULE . Adhoc District
M.A.C.P./100690/2013 Khan 109 /2013 Judge-2 Asst. Sessions
Judge Abad
4 Asha Dattatray Bambarde 08-09-2013  Ajintha 11-SHRI D.K

7. The table for records displays the details given below;
e Case No. (Number)
e Party Name
e Date of Accident
e Place of Accident
e FIR Number
e Designation

M.A.C.P./100198/2013

8. The Case Number is a link

Click this link for the details for that case type.

9. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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7 Case Allocation

This module is used to facilitate the allocating Judge to allocate the cases to courts. While allocating
cases, the allocating judge needs to know the pendency status of a particular court to which the
case is being allocated. Here, Case Allocation includes the Pending Allocation Reports submenu
which comprises of the Pending Allocation List and Institution Register.

7.1 Pending Allocation Reports

7.1.1 Pending Allocation List

This option provides the facility to generate the list of all the cases which are registered but not
allocated to any court.

—~ v Logout [% NC2.0
I ol ourtlS ——— DISTRICT AND SESSIONS COURT AURANGABAD registration oo = Ve

= 05-11.2015 &

Home 4| fX CaseAlloc ) X v 5 i
Navigation

Master

Caveat Section Toe——— pane

Fees

Click the “Pending
Allocation List”
sub menu

Pending Allocation List \

Litigant Updations. (+]

A Alerts (0 New )
[f Calendar

Figure 155: Navigation for "Pending Allocation List" screen

To access the Pending Allocation List screen follow steps given below:
1. On the Navigation pane, click the Case Allocation menu.
2. Then, click the Pending Allocation Reports followed by Pending Allocation List sub menu.
(Refer to Figure Number 155)
3. When you click the Pending Allocation Reports, the system will display the Pending Allocation
List screen with the View link. (Refer to Figure Number 156)
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ft / case Allocation / Pending Allocation List / Report I:IY =] (7] O O® @@ O

Pending Allocation List

View

Figure 156: Pending Allocation List with View link

4. Click the View link. The Pending Allocation List for a particular date is displayed. (Refer to
Figure Number 157)

X | Case Allocation | Pending Allocation List | Report g ] 7] Qoeeeo0

— <+ Autormatic Zoom =+

m

DISTRICT AND SESSIONS COURT AURANGABAD
Pending Allocation List (Cases Resgistered but not Allocated to Court)
As on Date: 05-11-2015

S.No. Case Type Case No. Party Name Name of Advocate  Date of Registration

1 L.EDKST. 100457/2015 Damu Savliram Salve Died LEs Scnawane C.K. 07-10-2015
V=
State of Maharashtra

2 L.R.DKST. 100458/2015 Ananda Savlaram Salve Sonawane C.K. 07-10-2015
Vs
State of Maharashtra

3 L.R.DKST. 100455/2015 Mohammad Faroog Died LRs ~ Patel Razzak 07-10-2015
Vs
State of Maharashtra

4 LAR 100202/2015 Sk. Bashir Sk Budhan Patel Razzak 07-10-2015
Vs

State of Maharashtra

Figure 157: Pending Allocation List

5. The Pending Allocation List displays details as given below:
e (Case Type
e Case No. (Number)
e Party Name
e Name of Advocate
e Date of Registration

7.1.2 Institution Register

The Institution Register displays the List of Cases registered during the selected period and the
Court to which these cases are allocated. This report is generated for a selected period.
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—~ - Logout X NC20
I {’(_ (}l”'ZIxS DISTRICT DISTRICT AND SESSIONS COURT AURANGABAD registration 05-11.2015 3
T— 4| 1t caseAlpastian . Y ) Ooeoeo0

Master Navigation

EEE) < pane

ees
R Secl

Click the “Institution
: J
Instiution Register = Register” sub menu

| Userbtens ol
e

[ Alerts (0 New )
Bf Calendar

Figure 158: Navigation for "Institution Register" screen

To access the Institution Register screen, follow steps given below:
1. Onthe Navigation pane, click the Case Allocation menu.
2. Then, click the Pending Allocation Reports followed by Institution Register sub menu. (Refer to
Figure Number 158)
3. When you click Institution Register sub menu, the system will display the Institution Register
screen. (Refer to Figure Number 159)
4. By default the current date is displayed in From Date and To Date fields.

fx / Case Allocation / Institution Register / [ Y B @ OoceoeoO0

Institution Register

*From Date: j *To Date: _:] m
Figure 159: Institution Register

5. In case you want to view the Institution Register for a different date: Select the period using
From Date and To Date calendar control.

6. Click Go. The system loads the View link.

7. Click the View link. The Institution Register for the selected period is displayed.
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SHOW MENU

£ / Case Allocation / Institution Register / 1Y ] @ O O0CO@®@©®eoO0

DISTRICT AND SESSIONS COURT AURANG1
Institution Register--From Date:-10-02-2015 To Date:-05-03-2015

IN THE COURT OF:
S.No. gﬁi Case No. x;‘i!sﬁation Party Name Under Section Name of Advocate
1 L.R.DKST. 100033/2015 10-02-2015  Murlidhar Achyutrac Kulkarni Vs Civil Procedure codes:21 R 11 Pahunepatil N.J.
State of Maharashtra
2 L.R.DKST. 100034/2015 10-02-2015  Sakharam Vitthal Pawar Decesed LRs Vs Civil Procedure codes:21 R 11 Pahunepatil N.]J.
State of Maharashtra
3 L.R.DKST. 100035/2015 17-02-2015 Khandu Narayan Tangade Vs Civil Procedure codes:21 R 11 Pahunepatil N.J.

State of Maharashtra

6.

Figure 160: Institution Register

The Institution Register displays details as given below:
e (Case Type
e Case No. (Number)
e Date of Registration
e Party Name
e Under Section
e Name of Advocate

8 Litigant Updations

Sometimes during the proceedings of the case, with the consent of the court, there may be a
need to add additional parties, include Legal Heirs, change the advocates of the parties involved
or engage new advocates, change the address of parties etc. This option provides the facility to
make such changes, on the directions of the court. The Litigant Updations menu includes the
following:

1. Photo Upload
Extra Advocate
Legal Heir
Guardian or Attorney Info

vk wnN

Litigant Status
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8.1 Photo Upload

I -‘)(_‘I] I’T‘r[q NSTRICT DISTRICT AND SESSIONS COURT AURANGABAD registration

Logout ® NC2.0
05-112015 &

e #| X/ Litigal . . b L) Coeo®eo0
Navigation

Caveat Section

Fees

Registration Section

Case Allocation

° Click the “Photo

Litigant Updations

| Upload” sub menu

LAlld AUVULALE

Legal Heir
Guardian or Attorney Info.
Litigant Status

4 Mlerts {0 New )
[T Calendar

Figure 161: Navigation for "Photo Upload" screen
To access the Photo Upload screen, follow the steps given below:
1. On the Navigation pane, click the Litigant Updation menu.
2. Then, click the Photo Upload sub menu. (Refer to Figure Number 161)
3. When you click Photo Upload sub menu, the system will display the Photo Upload screen.
(Refer to Figure Number 162)

ft | Litigant Updations / Photo Upload / Add [Seach.. Y (4] L7) Oo@e @ @0
Photo Upload
*Case Type: | Select v |
“Case No.: | “vear:| | o |
*Party Name: | Select v |
* Upload: | Choose File | No file chosen
0%
> | Upioad |
g
3
&
Figure 162: Photo Upload screen
Procedure
1. Select the case type for which you want to upload a photo from the Case Type select box.
2. Enter the case number of the selected case type in the Case No. field.
3. Enter the year of registration in the Year field.
4. Click Go. The party names are loaded in the Party Name select box.
5. Select the name of the party from the Party Name select box.

Ch Fil
6. To upload the photo of the Litigant click Choose FiIeEbutton. The Open dialog box
is displayed.
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IEEE
€ Open = &)
\._./”\..J’I |! Desktop » - | 45 | | Search Desktop o W=

- . . NC2.0
Organize « MNew folder B 0O @ registration 20_07_20155 =
o ) - =
-’ Favorites 6 | hraries 3 [+) L] LDOoO@® o e0
B Desktop System Folder 3
4. Downloads o
| Recent Places hel Court
J‘?) System Folder
o Libraries 3
g ST Select a file
J_L Documents =SSN System Folder to r‘l-'E'-'iE-‘-
@' Music '
[ Pictures oy Metwork
B videos L System Folder
§ Adobe Reader X1
1% Computer FSQ Shortcut
&, Local Disk (C) [P - 107 KB
ca Local Disk (D)~ 4. Gooale Chrome L
File name: | | Al Files -
[ Open |vl | Cancel |

Figure 162a: Open dialog box
7. Select the destination where the photo is saved and then select the photo. Click Open.

8. Then click Upload in the Photo Upload form. The selected photo is uploaded.
*Party Name: | Select v
* Upload: | Choose File | Mo file chosen

Click Upload 0%
after selecting m
photo from the

destination as
explained in
step 7.

9. The mandatory fields are marked with an asterix(*). Please fill the mandatory fields.

8.2 Extra Advocate

8.2.1 Extra Advocate (Add)

This option provides the facility to enter the details of the additional Advocates engaged by
the Litigant, during the proceedings of the case. The system will display all the Litigants
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involved in a case, when you enter the case number. Select the Litigant for whom the extra
advocate details needs to be keyed in.

ogout ® NC2.0
2yt L DISTRICT AND SESSIONS COURT AURANGABAD registration oot = Neg
eCONTIITETY - 2 05112015 &
Home o 1 / Litigant Updations | | : Y L) CoeoeC
Master &
Caveat Section ! NaVIgatlon

Fees \ pa ne

Registration Section + )

Case Allocation

Click the “Extra
Advocate” sub menu

Extra Advocate e
Legal Heir

Guardian or Attomey Info.
Litigant Status

=0 Alerts (0 New )
(M Calendar

Figure 163: Navigation for "Extra Advocate" screen

To access the Extra Advocate screen, follow steps given below:
1. On the Navigation pane, click the Litigant Updation menu.
2. Then, click the Extra Advocate sub menu. (Refer to Figure Number 163)

3. When you click Extra Advocate sub menu, the system will display the Extra Advocate screen.
(Refer to Figure Number 164)

ft / Litigant Updations / Extra Advocate / Add l:lY -+ (7} Oo@ o @0
Extra Advocate
*Case Type: | Select * |
*Case MNo.: | "r'ear:| |m

Figure 164: Extra Advocate screen

4. Select the case type from the Case Type select box.

5. Enter the registration number for which you want to add an extra advocate in the Case No.
field.

6. Enter the year of registration in the Year field.

7. Click Go. The system will display the fields as shown in the Figure Number 165.
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1 / Litigant Updations | Extra Advocate | Add Y -+ 4 (7] OCcCee@eo0

Extra Advocate
*Case Type: | Civil Appeal PPE-86

*Case No.: | i | *Year: | 2015

* Select Petitioner/Respondent Name: | Suresh Patil

Type: Respondent

View

*Name of Advocate: |'| Landge Patil B.S. |

Bar Registration Mumber: | MAH-502-1994 |

Figure 165: Extra Advocate screen with details

8. Select the Petitioner/Respondent Name from the Select Petitioner/Respondent name select
box.

9. The system will display the Type (Petitioner or Respondent) and the View link.

10. Place the mouse pointer over the View link to see the names of the Advocate for the selected
case.
X | Litigant Updations / Extra Advocate / Add [Search.. Y (+ I @ Ooceoeon

Extra Advocate
*Case Type: | Civil Appeal PPE-86

=]
*Case No.: | i | *Year: | 2015 |m
=]

* Select Petitioner/Respondent Name: | Suresh Patil

Type: Respondent

View
*Name of Advocate:
| Advocate |
Bar Registration Number:
e
Taeirr e | sisd O dLoa. |

Figure 166: Extra Advocate with View link

11. Enter the Name of the Extra Advocate in the Name of the Advocate field. You can also enter
the Name of the Extra Advocate in local language also.

12. Enter the Bar Registration Number of the Advocate in the Bar Registration Number field.
13. Click Submit to save the data into the system. The system will display the message, “Addition

I”.

Successfu

14. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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8.2.2 Extra Advocate (Modify)

This option provides the facility to modify the extra advocate information, which is already
saved in the system.

£t / Litigant Updations / Extra Advocate / Modify | Y (I @ 0Ooceoe0

Extra Advocate

"Case Type:

Select v |

*Case No.: | | "rear:| |ﬂ

Figure 167: Extra Advocate (Modify) screen
Procedure

1. Click the Edit iconE located at the upper right corner on the menu bar.
2. The system will display the Extra Advocate (Modify) screen. (Refer to Figure Number 167)
3. Select the case type from the Case Type select box.
4. Enter the case number in the Case No. field.
5. Enter the year of registration in the Year field.
6. Click Go. The system will display the fields given below:
e Select Petitioner/Respondent Name
o Type
e Name of Advocate
e Bar Registration Number

¥ / Litigant Updations | Extra Advocate | Add I:IY (+ o Coeo®eo0

Extra Advocate
*Case Type: | Civil Appeal PPE-86

*Case No.: | 1 | *Yaar: ‘ 2015

* Select Petitioner/Respondent Name: | Suresh Patil

Type: Respondent

View

*Name of Advocate: IEI Kadam V.D. |

Bar Registration Number: | MAH-3426-2003 |

faeframe = | TeH TLEL

Figure 167a: Extra Advocate (Modify) screen with details

7. Select the Petitioner/Respondent Name from the Select Petitioner/Respondent Name select
box.
8. The system will display the information already existing in the database.
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9. You can now modify or update the required details
10. Click Submit to save the data into the system. The system will display the message,
“Modification Successful”.

11. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

8.3 Legal Heir

In Civil matters, in case of deaths, marriages & insolvency, it may be necessary to bring Legal
Heirs on Record. When Legal Heirs are added, they are treated as normal Litigants. Legal Heirs
can further be added to any of these Legal Heirs, if required. Facility to bring Legal Heir on
record is provided in two tabs.
1. Legal Heir Notification tab:
In Legal Heir Notification, you notify the Party for whom Legal Heir is to be brought on the
record.
2. Legal Heir Addition tab:
With Legal Heir Addition, you can add the Legal Heirs to the notified party.

Logout E NC2.0
e 05112015 2

Heane 4| |f 1 Litigant Updations | i [Gearch.. Y o CoeoeecC

Master

I Y ARTTIT ] AN DISTRICT AND SESSIONS COURT AURANGABAD registration

Eees

—___ pane

Caveat Section Navigation ‘

Case Allocation

Click the “Legal Heir” ‘

Legal Heir T SUb menu
Guardian or Attorney Info.
Litigant Status

[ usertiens O]

4 Alerts (0 New )

[ Calendar

Figure 168: Navigation for "Legal Heir (Add)” screen

To access the Legal Heir screen, follow the steps given below:
1 On the Navigation pane, click the Litigant Updations menu.
2. Then, click the Legal Heir sub menu. (Refer Figure Number 168)
3. When you click Legal Heir sub menu, the system will display the “Legal Heir” screen with Legal
Heir Notification and Legal Heir Addition tab. (Refer to Figure Number 169)
4. The system will by default display the Legal Heir Notification tab and Petitioner as the selected
option.
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ft | Litigant Updations / Legal Heir  Add Y (+] o Coceoeo0

Legal Heir

Legal Heir Notification || Legal Heir Addition

*Case Type: | Civil Appeal PPE-86

—

*Case No.: |1 | “Year:| 2015 | i Go
@ Petitioner Respondent
*Party Name: | 1-Ramesh Kadam-{MF) IZ|
Type: Petitioner Name
Legal Heir: [

Figure 169: Legal Heir (Add) screen
Leqal Heir Notification tab

Procedure
1 The system will by default display the Legal Heir Notification tab.
2. Select the Case Type from the select box .
3. Enter the Case Number for which the Legal Heirs are to be brought on the record;
in the Case No. field and the year in the Year field.
Select the radio button for Petitioner or Respondent.
Click Go. The system will load the Party Names in the Party Name select box.
Select the Party Name for whom the Legal Heir is to be notified. The system will display the

o s

Petitioner or Respondent Type in the Type field.
7. Select the check box for Legal Heir to mark the selected Party Name as legal heir.
8 Click Submit, the system will take you to the Legal Heir Addition tab.

Legal Heir Addition tab

Procedure
1 The system will display the Case Type, Case Number, Year, and Nationality.
2 Select the Party Name from the Party Name select box.
3. Enter the Name of the Legal Heir in Legal Heir Name field. (in bilingual language also)
4. Select the type of Relation (Father, Mother, Husband, or None/Other) with the help of their
respective radio buttons.

v

Enter the name of the relation type in the Father/Mother/Husband Name field. (in bilingual
language also)

Select the Gender of the Legal Heir with the help of their respective radio buttons.

Enter the age of the Legal Heir in the Age field.

Select the caste of the Legal Heir from the Caste select box.

O 0 N O

Enter the details in local language also.
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i / Litigant Updations / Legal Heir / Add ? [+ (7] OCceoe® J
Legal Heir
Legal Heir Notification | Legal Heir Addition
*Case Type: | Civil Appeal PPE-86 T *Case No.: |1 | "Year:| 2015 | [ 1
“Party Mame: | Select hd *Legal Heir Name: | Mahesh Shinde |
Type: Petitioner Name Gender: @ Male ) Female ' Other
Relation: ) Father ) Mother ) Husband @ None/Other Father/Mother/Husband Name: | Ram Shinde |
Age: |32 Physical Handicaped: [C] Caste: | Hindu/Open-1 :l
Name of Advocate: IZI Kadam G.B. Bar Registration Number: | MAH-6351-2009
Email: | mahesh@gmail.com Mobile No.: | 9855666666
Occupation: | Service UID No.: | 54511245254
*Address: | Pune Pincode: | 411016

Phone No.: | 02021541156

Mationality: | Indian Fax No.: | 5644848121

District: | Pune-25 &

Town: | Select - Ward: | Select b
Taluka: | Bhor-12 S Village: | Ambeghar-88680 M
HUB
*FeiY AN A | " TS/ HS O T A | I T
AT | oy Taeiare @G | FaH o.al
i SHGH: | AT

Figure 170: Legal Heir Notification tab

Enter the Bar Registration Number of the Advocate in the Bar Registration Number field.
Enter the email address of the advocate, representing the legal heir in the Email field.

Enter the mobile number of the advocate, representing the legal heir in the Mobile No. field.
Enter the occupation of the legal heir in the Occupation field.

Enter the UID Number of the legal heir in the UID Number field.

Enter the address of the legal heir in the Address field. (in bilingual language also)

Enter the Pincode of the legal heir in the Pincode field.

Enter the phone number of the legal heir in the Phone Number field.

Enter the Fax number of the legal heir in the Fax Number field.

Enter the Nationality of the legal heir in the Nationality field.

Select the District, Town, Ward, Taluka, and Village from the select box.

R B kR ERBPOESB

You can add Legal Heir Name, Name of Relation, Address, and Advocate’s Name in local
language also.

22. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.

23 The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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8.4 Guardian or Attorney Info

This option provides the facility to enter the Guardian or Power of Attorney details for cases
which includes a Minor Litigant or wherever the Guardian or Power of Attorney has power to
represent the case on behalf of the Litigant.

The personal details of the Guardian or Power of Attorney like Name, Gender, name of
Father/Mother/Husband, Occupation, Address have to be entered depending on the type i.e.
Guardian or Power of Attorney.

Logout [E NC2.0
e 05-11-2015 2

T A 1/ Litigant Y 7] BN N°K Ne

& Navigation pane
=y

PYAFPTTT] L N DISTRICT AND SESSIONS COURT AURANGABAD registration

Case Allocation

Click “Guardian
Extra Advocate

gttt or Attorney Info”
Guardian or Attomey Info.
Litgant status \ Submenu

=0 Alerts (0 New )
(M Calendar

Figure 171: Navigation for "Guardian/Attorney Information" field

To access the Guardian or Attorney Info screen, follow the steps given below:
1 On the Navigation pane, click the Litigant Updations menu.
2 Then, click the Guardian or Attorney Info sub menu. (Refer Figure Number 206)
3. When you click Guardian or Attorney Info sub menu, the system will display the “Guardian or
Attorney Information (Add)” screen with Guardian as the selected option. (Refer to Figure
Number 207)

9.1.1. Guardian or Attorney Info (Add)
This option provides the facility to add Guardian or Power of Attorney details for cases which
includes a Minor Litigant or wherever the Guardian or Power of Attorney has power to
represent the case on behalf of the Litigant.
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fX | Litigant Updations / Guardian or Attorney Info. / Add |:| bl [+ 4 @e (2} Oceo®eo

Guardian/Attorney Information
*Type: ©® Guardian © Power of Attomney

Civil Appeal PPE-86 El

*Case Type

*Case No |1 | *Year. |2015 || Go

Party Name | Ramesh Kadam El

*Guardian Name | Ram Kadam |

*Guardian Gender @ Male Female Other

*Guardian Age

Guardian Mobile No | 9422022222 |

Guardian Email | ram@gmail.com |

Guardian Mationality | Indian |

*Guardian Address

Pune ‘

Alternate Address

Pune ‘

Eanin)

Figure 172: Guardian/Attorney Information screen

Guardian Information
Procedure

1. The system will by default display the Guardian or Power of Attorney Informaton screen with
Guardian as the selected option. (Refer to Figure Number 172)

2. Select the case type from the Case Type select box.
Enter the case number for which you want to add a Guardian in the Case Number field and the
year in the Year field.

4. Click Go button. The system will fetch the Party Names and load them in the Party Name select
box. Select the Party Name for which you want to add a Guardian from the select box.

5. Enter the name of the guardian in the Guardian Name field.

6. Select the Gender of the Guardian by selecting their respective radio button.

7. Enter the Age of the Guardian in the Guardian Age field.

8. Enter the email of the Guardian in the Guardian email field.

9. The system will display the Guardian Nationality automatically.

10. Enter the Address of the Guardian in the Guardian Address field.

11. Enter Alternate Address of the Guardian in the Alternate Address field.

12. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.

13. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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Power of Attorney
Procedure

1. Select the Power of Attorney radio button.
2. The system will display the fields for to add the Power of Attorney details. (Refer to Figure 173)

X / Litigant Updations / Guardian or Attorney Info. / Add |:| Y (+ I 4 ﬁs@ o CQoeoe0

Guardian/Attorney Information
*Type Guardian @ Power of Attorney

*Case Type: | Civil Appeal PPE-86 IZ|
“Case No | 1 | *Year | 2015 |m
Party Mame | Suresh Patil |ZI

*Attorney Name | Tukaram Patil |

*Attorney Gender @ Male Female Other

*Attorney Age

Attomey Mobile No. | 9652225555 |

Attorney Email | suresh@gmail.com |

Attorney Mationality | Indian |

*Attorney Address | Pune ‘

Alternate Address | Pune ‘
AU
*LAttomey =g | TR TET |
*LAttorney Wear ‘ 9T ‘

Figure 173: Power of Attorney screen

3. Select the case type from the Case Type select box.

4. Enter the case number for which you want to add an Attorney in the Case Number field and
the year in the Year field.

5. Click Go button. The system will fetch the Party Names and display in the Party Name select
box. Select the Party Name from the select box.

6. Enter the name of attorney in the Attorney Name field.

7. Select the gender of the Power of Attorney by selecting their respective radio button.

8. Enter the age of the Attorney in the Attorney Age field.

9. Enter the email address of the Attorney in Attorney email field.

10. The system will display the Nationality of Attorney automatically.

11. Enter the address of the Attorney in the Attorney Address field.

12. Enter alternate address of the Attorney in the Alternate Address field.

13. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.

14. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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8.4.1 Guardian or Attorney Information (Modify)

This option provides the facility to Modify the already added Guardian or Attorney details
that already exists in the system.

£k / Litigant Updations | Guardian or Attorney Info. / Modify Y A" L7} Coeo®e0

Guardian/Attorney Information
*Type: @ Guardian © Power of Attorney

*Case Type | Civil Appeal PPE-86 El

*Case No | 1 ‘ *Year | 2015 |m

Party Name: | Ramesh Kadam El

*Guardian Name| Ram Kadam |

*Guardian Gender @ Male © Female © Other

*Guardian Age

Guardian Mobile No | 9422022222 |

Guardian Email| ram@gmail.com |

Guardian Nationality| Indian |

*Guardian Address

Pune ‘

Alternate Address | Aurangabad ‘

FE

= |

Qe Tedl

Epipiker

s |

Figure 174: Guardian or Attorney Information (Modify) screen

Procedure

]
1. Click the Edit icon & located on the upper right corner of the menu bar (Refer to Figure
Number 174)
Select the case type from the Case Type select box.

Enter the case number in the Case Number field.

Enter the year in the Year field.

Click Go button. The system will display all the added details of the Guardian or Attorney.
You can now modify the required details

N o ubkwnN

Click Submit to save the data into the system. The system will display the message,
“Modification Successful”.

8. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

8.4.2 Guardian or Attorney Information (Delete)

This option provides the facility to Delete or Undelete a Guardian or Attorney information
that already exists in the system.
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ft ; Litigant Updations / Guardian or Attorney Info. /| Delete Y [+ @se L) CCce@®@eo

Guardian/Attorney Information
*Type: @ Guardian Power of Attomey

*Case Type | Civil Appeal PPE-86 |Z|

*Case No | 1 | *Year ‘ 2015

Party Name | Ramesh Kadam El

*Guardian Name| Ram Kadam ‘

*Guardian Gender @ Male Female Other

*Guardian Age

Guardian Mobile No | 9422022222 ‘

Guardian Email| ram@gmail.com ‘

Guardian l'lahunality| Indian ‘

*Guardian Address | Pune ‘

Alternate Address | Aurangabad ‘

Display Delete @ Undelete
R

™ |

*Oieleh 9odl

Figure 175: Guardian or Attorney Information (Delete) screen

Procedure

1. Click the Delete icon located at the upper right corner on the menu bar.

2. Select the Guardian or Power of Attorney options with the help of their radio buttons.

3. Select the Case Type from the select box.

4. Enter the Case Number and the Year and Click Go.

5. The system will display all the details.

6. Click the radio button of either Delete or Undelete option.

7. In case of Delete option, the system will Delete the Guardian/Attorney details. Though the
details are deleted they are retained in the database which can be retrieved as and when
required.

8. Click Undelete if you want to retrieve the details.

9. Click Submit to save the details into the system.

10. The system will display the message, “Deleted Successfully” for deleted cases.

11. The system will display the message, “Undeleted Successfully” for the retrieved cases.

12. Click Submit to save the data into the system. The system will display the message,
“Modification Successful”.

13. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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8.5 Litigant Status

e o Logout [E NC2.0
I ol "o ,‘ff( Sm— DISTRICT AND SESSIONS COURT AURANGABAD registration 05112015 =4
Home A 1 / Litigant Updations | | : Y L) CoeoeC

1 Navigation pane ‘

Caveat Section (+]

[+]
Registration Section @
(+]

Case Allocation

Litigant Updations @

Extra Advocate

egal Hor Click “Litigant

Guardian or Attnmew Infn statusll submenu
| Litigant Status e ——

| Usertieny ol

=0 Alerts (0 New )
(M Calendar

Figure 176: Navigation for" Litigant Status screen
To access the Litigant Status screen, follow the steps given below:
1 On the Navigation pane, click the Litigant Updations menu.
2 Then, click the Litigant Status sub menu. (Refer Figure Number 176)
3. When you click Litigant Status sub menu, the system will display the “Litigant Status” screen.
(Refer to Figure Number 177)
ft / Litigant Updations / Litigant Status / Modify [Seach.. | Y Y. @ 0Ooeoe®0

Litigant Status
*Case Type:| Select v |

*Case No.: | *vear| |m

Figure 177: Litigant Status screen
Select the case type from the Case Type select box.
5. Enter the case number for which you want to view the Litigant Status in the Case No. field and
year in the Year field.
6. Click Go. The system will display the Petitioner/Respondent Name and the Litigant Status
select box.
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ft | Litigant Updations / Litigant Status | Modify ? " 4 (2] OQCceoe®o0
Litigant Status
*Case Type: | Civil Appeal PPE-86 El
*Case Mo |l ‘ *Year | 2015 "".ﬁ |
* Select Petitioner/Respondent Name | Select El
Litigant Status | Select El

Figure 177a: Litigant Status screen with details

7. Select the Petitioner or the Respondent from the Petitioner/Respondent Name select box.

f | Litigant Updations / Litigant Status / Modify Y & o CQoeo®e 0

Litigant Status
*Case Type ‘ Civil Appeal PPE-86

-]
*Case No ‘ 1 | *Year: | 2015 ‘ﬁ
[z

* Select Petitioner/Respondent Name ‘ Ramesh Kadam

Type: Petitioner

Current Status

Litigant Status ‘ Select El

Figure 177b: Litigant Status screen with details

8 When you select the Petitioner or Respondent, the Type will be displayed. For example, if you
select Petitioner, the system will display Petitioner as the Type.

9. Also, the current status of the Petitioner, Respondent, or Extra Party is displayed in the
Current Status field. This data is fetched from the Masters. If nothing is displayed then the
status is blank.

10. Select the status of the litigant from the Litigant Status select box. The Litigant Status and the
current status of the Petitioner, Respondent, or the Extra Party is displayed.

11 Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.

12 The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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9 User Menu

9.1 Change Password

This feature allows you to change the password for the Registration User.

Logout (£ NC2.0
PYASYITT AN - DISTRICT AND SESSIONS COURT AURANGABAD registration 07-11-2015 3
e # | 1/ User Mep hd L7) Ooceoeo0
e o Navigation pane
Caveat Section (+]

Registration Section

Litigant Updations

S ———

Click “Change Password”
submenu

[+]
Case Allocation {+]
i (+]

[ Alerts (0 New )
[ Calendar

Figure 178: Navigation for "Change Password" screen

To access the Change Password screen, follow the steps given below:
1 On the Navigation pane, click the User Menu menu.
2 Then, click the Change Password sub menu. (Refer Figure Number 178)
3. When you click Change Password sub menu, the system will display the “Change Password”
screen. (Refer to Figure Number 179)
ft / UserMenu / Change Password / Modify [Seach. | Y V. @€ Ooeoeo0

Change Password

*Username: | registration-9 v
* Old Password:

Figure 179: Change Password screen
4. By default, the end user (registration) is displayed in the Username select box. Since this is the
Registration module you can change the password of the Registration user only.
5. Enter the existing password in the Old Password field and click Submit.
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f¥ / User Menu / Change Password / Modify l:l Y V4 L Oo@ o @0

Change Password

*Username: | registration-9 v

* Old Password: [sesssssssses
* New New Password:
*Confirm Password:

Figure 180: Change Password screen with details

When you click Submit, the New Password and Confirm Password field is displayed.
Enter the new password in the New Password field.

8 Again, enter the new password in the Confirm Password field also. In this step you have to re-
type your new password in the Confirm Password field just to be sure it was spelled correctly
both times, if they don't match, you will be told to correct it as shown in Figure Number 180a.

ft / UserMenu / Change Password / Modify [Seach.. |Y y; @ Ooeoeo0

N o9

Change Password

*Username: | registration-g v

* Old Password: |sessesesesss
------------- Password and Confirm Password

Figure Number 180a: Change Password screen with Error Message

9. When you type the wrong password in the Confirm Password field, the system will display the
error message “Password and Confirm Password does not match”.

S

Retype the correct new password in the Confirm Password field again.

11. Click Submit to save the information into the system. The system will display the message,
“Changed Password”.
12. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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Admin, 157, 160, 165, 167

Case and Caveat Filing
Modify, 103
Case Extra Info
License, 101
Policy, 103
Record Id, 102
vehicle, 101
Case Extra Information, 101
Case Objection
Check Slip, 59
Court Fee, 56
Defendant, 56
Forward for Registration, 58
IA's, 56
plaintiff, 56
Suit Valuation, 56
Case Objections
Communication on Date, 57
Case Registration
Acts, 88
administrator, 97, 99
Anywhere, 32
caveat, 32, 96
decision, 88
Decision, 37
Edit, 98
FIR Type, 90
Hearing, 97
Investigating, 90
matched, 33
motor, 91
occupation, 87
Officer, 91
Petitioner, 82
previous, 95
Proforma, 85
Purpose, 97
Respondent, 84
sections, 88
Soundex, 36
Starting, 34
string, 36
Sub Purpose, 98
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Subordinate, 37, 87
Case Scrutiny

Case Objection, 55

check slip, 55

compliance, 55
Check Slip, 59

Fees
Challan, 47
Receipt Fees, 22, 31, 32, 39, 41, 45, 53,70, 71
undefined, 47

Home Page, 15, 16
Alerts menu, 19
Common icons, 17
Date, 17
Establishment, 17
Establishment select box, 17
logout, 17

IAs
¢, 56,57
Icons
breadcrumbs, 18
colouricons, 18
delete icon, 18
Edit Icons, 18
New Icons, 18
Online Help icon, 18
report icon, 18
Institution Register
From Date, 150
Institution, 150
To Date, 150
Interlocutory Applications, 104
Applying, 107
Fee, 106

Pending Allocation
Pending, 148
registered, 148
View link, 148
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Query, 52

Registration, 54
Extra Info, 54
IA, 55
Rejection, 54
reports, 55
Scrutiny, 54
suit, 55
urgent, 54
Registration Report
Suit Register Report, 143, 146
Registration Reports, 139
pending, 139
registered cases, 141
View, 140, 142
Rejected Case
appeal, 76
decision, 76
View, 76
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Scrutiny
Date, 68
Reason, 67
view, 68

Suit Schedule, 114
By Case Number, 137
By Property, 136
Immmovable Property, 124
Immovable, 114
Movable, 114
Schedule Id, 114
Search Property, 134
Village, 135

Units, 157, 160, 165, 167
Urgent Case, 99
Urgent Cases

Time Bound, 99
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